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GOVERNMENT OF INDTA,
LEGIBLATIVE DEPARTMENT.

PILUUEEDINGS OF THE INDIAN LRGISBLATIVE COUNCIL ASSEMBLED UNDER
THE PROVISIONS OF THE GOVERNMENT OF INDIA ACT, 1015,
(6 & 6 Gso. V, Ch. 61.)

e it e

The Counoil met at the Oouncil Chamber, Imperial Sucretariat, Delhi, on
Mouday, the 8th Marol, 1920,
Pnnsx.m :

The Hon’ble Sin Gromrer Lowwnues, £.0., K.08.I, Vice-Prosident, presiding,
and 54 Membors, of whomn 47 were Additional Members.

QUESTIONS AMTD ANSWERS.

The Hon'ble Mr. Xamini Kumar Chanda asked :— 1 ax,

1. “(a) Has the attenticn of Government bevn dinwn io the following rreatmont
press telogram from the Assooiated Press, dated Patua, tho 21:t Janvary :— 1’,.’}’#’,‘.‘

“I'he  Searchlight publishes the particulars of how an Iudian lady Ujhiz‘f'n:y n

passenger travelling by ‘st elass from Ujicpur railway station was asked by swtton,
twvo Euvopean gent?cmen lo vacate the first- 1lnss compartinent al Sanastipur,
Rhe wus taken out and she had lo remain standing on the p!.mmm with a
.ervant for o few minutes, Then a gentleman, who happencd lo witness the
ovcurrence, placed her into & sccond class, The mabter was brought to the
notice of railway authorities, but no action was taken.” *

(0) Do Govornment propose to have an inquiry made about tho watter
and pubhsh tho result at an early date, statiug what action, 'l any, has Deen
taken by Government ? " .,

The Hon'ble Sir Arthur Anderson replied :—
“ (¢ The attention of Clovernment has not previously ben drawn to the

tolegram :cferred to.
( 1118 )
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LS drthur duderson; Mr. Komini Kowar Chande; | Sruw Maren, 1920, |
Ar. A. P, Muddiman.)

(b)) Information has now beeu vbtained to the cffect that the lady made no
complaint to any railway oflicial, but inquiries ave being made with a view to
ascertaining tho facts of the case.”

Tho Hon'ble Mr. Kamini Kumar Chanda asked :—

Roproventar 2. “(a) TMasthe Dclki Provinue becn given any representation on any
don of tho : . A ] 8
Dathl Council, Local or Imperial, wader tho Rotorm Scheme P

Previnca on .
Gounsin. (5) Isit a fact that the Southborough Committeo allotted one seat to Delhi
in the Legislative Assembly ?

(¢) Will Governmont state the reasons why this recommendation is not to
be given effeot to, a._s'st.atod in the Communiqué of the 8th January ?

(d) Do Government propose-to cocsider the advisability of allotting fo
Delhi ;1(: loast one seat on the Imperial Assembly and one on the Council of
Stata P '

The Hon’ble Mr. A. P, Muddiman roplied :—

“(a), (8), (c) and (d). Tbe Hon’hle Member is referrod to the answer given
to the question asked by the Hon'ble M. Patel on the 8rd March. For the
reasnns there sated, the Government of Iudian do not propeso to allot any
elective seats to Dolhi in either Chamber of the Indian Legislature. Delhi is
a separate province, and cannot {heroforo be given repressntation on any of
the Legislative Councils of Governors' provinees.” '

The Hon'ble Mr, Kamini Kumar Chanda asked :—

By or 3. “(a) Isit a fact that the contract for supply of railway porters for the
B bant~ Delhj station is, according to the decision of the railway authorities, to bo given
to retired Buropean or Anglo-Indian staticnmnsters and never to an Indian?
(b) Isit afact that thers is =n army of 400 porters employed at the
station who have to pay a daily commission of four annas per head to the oon-
tractor ? '
(¢) Is it a fact that these porters harass passengers whose luggage they
handle ? ‘

(d) Do Government propose to make an inquiry into the matter P

The Iion'ble Sir Arthur Andorson replied :—
. *(a) Tho reply is in the ncgativo,

() Government are not aware that this is the case. The contractor is
authorised to employ a maximum of 400 ccolies, to be availablo in Latches over
the 24 hours, and makes his own arrangement, with them,

{c) The tariff which eoolies are gtut-horised to char,-':_e for services rendered
is fised by the Railway Administration. Xach complaint formg the sabject of
inquiry, and if a liccused porter is proved to be guilty of harassing a passcnger,
Li: is summarily dismissed.

(d) "The reply isin the negative.”

The Hon'ble Mr. Kamini Kumar Chanda asked :—-

Constitution 4. “(a) Isita faot that » Boord of Ecoaomio Burvcy has hoen oons'ituted
ors Burd o the Lunjub undor offiolal auspices in order ‘to taks up the more pressing
e i, ecouomic guestions of the day and arrarge for their examination ou scienti-
fio lines 7’
(b) Do Governument propuse bo suggest to other Local Governments to
comstibuge siwilar bodies ? "
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[S$rn Marcr, 1820.] [ 8ir Clunde ITill; My, Kumini Kumar Chanda;
Mr. Shafi; M.V, J. Datel ]

The Honble Sir Claude Hiil repliod -

“(a) The Government of India have been inforined that the Punjab Gov-
croment has sauctioned the conmstitution of & standing board of cconomic
inquiry, but bave not yet received any details rogarding its functions,

(6) The Government of Indin consider that this is a matter which must
bo left to the disoretion of Local Governments, but a copy of the Ion'ble
Member's question and of my reply will be communicated to them.”

The Hon'ble Mr. Kamini Kumar Chaunds asked :—-

5, “(a) In connection with the recent Press Communiqué of the Govern-zne .
ment of India on the re-organisation of the Provinciul Ednoational Servioe, as Rdasaional
sanctioned by the Secretary of Btate (dated Delhi, tho 29th November, 191v),
will Government be pleascd to state—

(¢) whether the cadre of the Provincinl Educational Service in the
different provinces will be re-organised permanently on the acale
now sanclioned Ly the Becretary of Blate, or whether some other
subsequent re-crganisation is in contemplation,” the present
measwre being in the nature of temporary velief ;

(13) whether the proposed re-organisation has been sanctioned as a result
of the recommendations of the Public Bervices Commission;
and

(¢i8) the date from which the re-organisation will come into force?

(8) Do Government propose to direot that the re-organisation be given
effect to from the same date in all tho provinces as far as is possible ?

(¢) Will Government bo pleased {o lay on the table papers in councetion
with the re-organisation of the Provinoial Eduecational Bervice, including the
despatoh of the Government of India, Education Department, dated 10th July,
1818, on the subjeot and the Becretary of State’s roply thereto ?

The Hon’ble Mr. S8hafl replied :—

“(a) (i) The re-organisation sanctioned by the Secretary of Siate is intend-
ed to be a permauent re-organisation.

(it) The re-organisation sanctioned by tlic Becretary of State, although it
differs from the proposals made by the Public Berviccs Commission, has
resulted from the proposals mado on the recommendations of that Commis-
£10N.

(i) The date of introduction wiil be primarily a matter for decision by
the Local Governments.

(6) The Goyernment of India 10 not proposs to give any orders to the
Local Governments in respect of tl:2 date from which the re-organisution of the
Provinecial Educational 8ervices should come into effect.

() The * papers are laid on the table.”

The Hon’ble Mr. V. J. Patel ssked :—

8. ““(«) Has the attention of Goverrment been drawn to the following . matton
observations of Lord Amipthill aprearing at page 115 of the nnrevised Official of 8 ittt
Report of tha debate in ho flouse of Lords of 16th December 1919 :—~- cantllesu.

‘It wonld boa long step in progress, which wouvld take more then a
generation to accomplish, to train a proper proporticn of the wanhoed of India
in every Province in & military organisation ard also in the art of modern
soafaring ; but no better earnest of our prefessed intenti ns could e given -
tan to trust the pe.ple of India with the formetion of wilitia and ¢f a mercan-
til» marine. Therc oould -0 no hetter Jesson in self-velianco and self-govern-
mend than that.’ '

e e ————— ——— . e

% Nob included in these Proceedings,
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[ 2. 7. J. Petel; His Evcellency the Commander- [ Svu Mawen, 1020, ]
tn-Chief; Mr. A. P. Uuddiman; Sir Cloude
Hill ]

(6) What steps do Government proposa fo take for the formation of &
militia and ‘s mercantile maving in India ? " . -

His Excellency the Corsmander-in-Chief replied :—
“ As regards (a), the answer is yes.

As regards (b), tho gquestion of tho formation of a militia forms part of
the general quesiion of Army organization whioh is now being examined by
Toord Esher’s Committee. No statement on tho subject can be made until the
report of the latter has Leen considered. Thoe creation of & mercantile marine
is a matter for nivate enterprice, but the question of establishing traming
scl:ools in navigation aud marine enginecring is veceiving the attention of
Government.”

The Hoa'ble Mr. V. J. Patel asked : —

Frpment of 7. © From uhat date is it proposed {o give effect to the recommendation of

gharaea by Lord Selborne's Committeo that all charges of the India Cflice, not being

“Agency ’ charges, should be paid by moneys to be provided by Parlinment?*

The Hon'blo Mr, A. P. Muddiman rcplied :— -

“The Government of India understand that it is proposed to transfer
certain charges of the India Office to the British estimates from the beginning
of the next financial year.”

The Hon'::le Mr. V. J. Patel asked :—

"i;‘::,{,{'“ 8., “(a) Isit a facl that the control rate of Burma rico fixed on the 7th

) May, 1919, in Burma was Re, 885, but that l;:eople could not get rice at that
rate and had to buy it at 1ta. 500 after the 15th November, 19197

(3) What is the present control price of rice in Burma? What steps do
Government propose to adopt for preventing higher rates being charged-from
the psople ? ! .

-The Hon'ble Sir Claude Hill replied :—

“(a) It is a faot that on the 7th May, 1819, the maximum controlled price
of Burma rice was fixed at Rls. 385 per 7,600 lbs. Big Mills Specials. After
the middle of Noveraber some rice was obtained at the controlled rate, but
stocks were by that time much eshausted and had mostly passed into the hands
of a few mcrohants who were speculating on decoubro}. These speculators
were able to extort secret bonuses from liconsces in Bombay, and it is possible
that in some cuses these bonuges hrought the price up to tho figure citcdpby the
Hon'ble Membar. .

(b) The Hon'ble Rember is referrrd to the Priss Communiqué of the
%ith Decembeor on the subject, which was laid on the teble on the 18th
February in auswer to a questivu by the Hon'ble 8ir Gangadhar Chitnavis.”

The Hon’ble Mr. V. J. Patel asked :—

Publisation 9, “(a) Has the altention of Government been drawn to the fact that the
fonjar  oflicial report of the Punjah Government on the T'unjab disturbances Las been

s published in England ?

Eﬁﬁ‘@ib (b) Tlasthe Secrotary of Stato authorised the pullication on his own
aioes, responsibility, or were the Government ([ India previously consulted in the
matler ?
(¢) Why has the publication of the said report in India been hitherlo
withheld ?

(d) Do Goversmoni propose to order its pablication withont delay ?*’
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[ Sra Marcr, 1920.] [ Sir Iilliars Pincent; Mp. F. J. Palel; R
Shefi ; Mr. 4. P. Muddiman; Ar. W, R,
Orum; Sir Clunde IIl. |

The Hon'bis Sir William Vincent replied :—

“(a) The narrativo portions only of the report were published.

() The Government of India were previously consulted. .

(c) The same portions of the report have now besn published in Indi
(vide Press Qomumuniqué of the 28th Febmary, 1920). Govermment did not

consider it cxpedient to publlish in India while the Huuter Committeu was
sitting."”

The Hon'ble Mr. V. J. Patel asked :—

10, “In what unjversities and to what exient has the s?ysbem of examina. Bantin
A

tions by compartment been in vogue ?  Will it he cxtended partmonte,

The Hon'ble Mr. Ska replied :—

“The Hon’ble Member is veforred to the statement which was laid on the
tablo by the ITon'blo 8ir Sankaran Nair on the 23rd September, 1918. Fugther
information on this subject is contained in the University Calendars. ‘T'he
cxtonsion of the.systom of exawminalion by eompartments is a matter for con-
sidoration in the first instance by the Universitics.”

The Hon'ble Mr. V. J. Patel asked:—

11, “(«) Hag the attention of Government heou druwn to the recommend- rena
ation of Lord Sclborne’s Committee regarding the embodiment in the law of the "
main principles governing the assessment of land revenue ? -

(6) What action do Government propose to take in the matter ? "

The Hon'ble Mr. A. P. Muddiman replied :—

“(a) Yes

(6) The Government of India consider that as land revenueis & provincial
su' jeot, the necessary legislation must be undertaken by the local legislatures,

They are in communication with the Sscretary of Stale and propose to address
Local Governments on the suhject before long.”

. The Hon’kle Mr. W, E. Crun asked:—-

.12, “(a) Isita fact thal Government propose to earmark to Burma only Algtmenis
.« . . 0 Jurma
one lakh out of the surplus arising from the presont rica control in Burma ? out nf the

sur;.‘us
(b) Are Governirent prepared {o reconsider this question and to allot the i osfeem
whole of the surplus to the improvement of communications in Burma ?”
“May [draw attention to aslight olorieal error in this question, in
which the word ‘lakh’ has heen substituted for ¢ crore.” 1 hope the Hon'bla
Member will not need nolice of the altaration.”

‘ihe Hon'Lia 8ir Clau> Hill replied i~
“I had nxsumed that the Tlon'ble Momber meant a crore.”
“{a) Qovernment originallr announced their intention of alletling io. v

Burma the whole of the net profits acernivy fiom the tics control scheme up
to & limit of one crore.

(8) Tho question of the allobraent of th balance of the piofits, should
thoy cxceed one crore, is wider consideration.”
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[ Rui Sahib Seth Nalhmal ; Siy William Pincent; [ 871 Marcn, 1920.]
Khan Sahib Shah Nawaz Lkuito ; Sir George
Harnes ; Sir Ganyadhur Chitnavis ; AMr. W. 3.
Hailey. |

The Hon'ble Raiv Sahib Seth Nathmal asked :—

Fh ein 18, “(a) Arc Governmentaware that offcers of the Provinsial Excoutive
Execattve  gervice have been suffcring great hardships owing to inadequate salaries and
the unprecedented and enormous rise in prices ?

(b) Are Governmont prépared to ameliorate their condition by giving

retrospective effect to the recommendations of Provincial Qovernments on the
Report of the Public Services Commission immediately ?

(¢) Do the recommendations of the Central Provinces Administration
ublished in the issue of the Central Provinces QGasetle, dated the 18th
scember, 1919, create a distinction in the pay of officers of the Provinocial

Judicial and Executive Bervice of the Oentral Provinses ?

(d) Do Government propose to sanction for Executive officers - the same
sealo of pay as that proposed by the Central Provinces Administration for
-Judicinl officers, in addition to a fixed touring allowanco of at least Rs. 120
& month, with double first-class fave for journeys performed by rail #”

The Hon'ble Sir William Vincent replied :—

.““(a) Government arve aware that officers of the Provincial Bxecutive
Servico, like officers of all ofher servivses, have been considerably affected by
the rise in prices.

(9), (¢) and (d) Instead of giving specific replics to these questions
Government think it will be more useful to lay on the table for the inform-
ation of the Hon’ble Member a statement of what Las actually been decided
in regard to revised scales of pay for the provincial civil servicein the
exeoutive and judioial branches.”

The Hon'ble Khan Sahib Shah Nawaz Bhutto asked :—
Insrease of 14, “Tlas the atlention of Government been drawn to a telegrani sent by
Siomances  the Sind Postal Union, Sukkur, to the President of the Postal Conference, held
Potves  at Oalcutta on the 21st January, 1920, regarding the delay in sanotioning
ta Bla increased allowances to the postal employés in 8ind on account of the high
oost of living

The Hon'ble Sir Geovrge Barnes roplied :—

“Yes.

The postal employés in 8ind, outsile Karachi, get the gemeral war
allowance sancticned for the Postal sand Telegraph subordinates, at the rate of
10 por c:nt. on salaries up to Rs. 70 aud 5 por cent. on salaries exceeding
that figure.

The snen of the olerical class in Sind will pmiticipate in the general
revision of pay which has been recently san: tioned by the Bcoretary of Slate
for India for postal subordinates, and which will be brought into effect- from
1st February, 1620.”

'The Hon’ble 8ir Gangadhur Chitnavis asked :—
Jinotune 15, “(4) Will Government be pleased to make a full statement, as suggast-

sxenssse ed in the Zimes of India of 18th Fobruary last, on its polioy on the subjeot of
violent fluctvations in the excharzy ? ,

(b) Wkat mcasures do Government intend to take to stabilise exchange ¢

Tk~ Jon’ble Mr, W, M. Hailey roplied :—

“The on’ble Member is referred to the communiy 16 published on Feh-
ruary 28rd. The matter has e'so been dealt with in my spesch introducing
"the Vinancial “tatement,
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[8ra Mawrcu, 1820.] [ Mr. . 3. Hailsy; Mir Ased dli, Khan
Bahadur ; Sie Willivm Vincenl ; Sir Arthur

Anderson ; Sir feorye LHarucs. )

As regards the second parb of the question, if the ou'ble Member i8
ceforring to the stability of the rupec storling exchange, then I should point
out that the policy receatly adopted by the Seoretary of State on the recom-
mendations of the Indian Exchange and Currency Comumittee aims at
scouring the stability of the rupee in terms of gold, and not in terms of
sterling.”

The Hon'ble Mir'Asa.d Ali, Xhau Bahadur, asked ;-
Tho Blmly,

16, “ Will Government state for sach of the last ten years the expenditure The S
on their exodus to 8imla under the fellowing heads :—

(a) Travelling allowances to officers and clevks ;

() Special Simla allewances to them, such as bouso or rent allowancos
snd any other allowances ; '

(¢) Expenditure on aocount of the carriage by railway of Governmenl
materials, including Government records, books, stationery, furnitwre, and
sundries

(d) Expouses of Legislative Sessions, including’all the allowances to mcu-
bers of Council, Fxecutive and Legislative, and thei additional cost of the
Legislalive establishment at Simla ; and,

(¢) Miscellapecus expenses, covering all other expenses nob ordinarily
incurred av Delhi during the stey of the Governmeat there P

The Hon'ble Sir William Vincent replied :—

“The information roquired by the Honourable Member is being collocted,
and when it is veceived a stalement will be laid oa the table.”

The Hon'ble Mir Asad Ali, KXhan Bahadur asked :—

17. “(a) Isit a fact that on all the principal railways in India Indians arc numver or
not generally employed as guards in mnil and passenger traing ? Muhame )

() Will Government lay on the {able a statement showing for each of tho Jaads, ete.,
last ten years the number of Hindus and Mrhammadens employed as (i) faverions
guards in charge of mail and passenger traius, and (f) district officers, on ™"™*¥®

private and Btate vailways, respectively ?”

The Hon'ble Sir srthur Andexsen replied :(—

“(a) Indians are omployed as guards on mail and passenger trains to the
“full extent to which men of suitable quali‘ications can be ohtained, :nd the
proportion is increasing. '

(4) The labour involved in obtaining ths information askad for by the
Hon'lie Member is vory great, and the statement would take a conzilerable
time to compile. In the opinion of Government the result would not justify
the expenditure of ,clerioal time which the colleotion of the figures would
necessarily involve.”

The Hon'ble Mir Asad Al, T han Bahadur sked:—

18, “(a) Ts it a faot that the poriod for which liquor shoys are anctioned has viquor
been extended to three years in certain districts in the Punjab, and, if so, what 25542 e
led to this chany :?

b) Do Government proposo to consider the advisability of substituting
the fixed feo system forthico years for the ruction systom in those districts

a3 an sxperimentel measure ¢
The Hoxn'ble Sir {teorge Baraes wplicd :— ,
“u) Tho Gove wment of Indiz M e no information on the point.

(5) The Hon'ble Member is veferred to tho Report on tho Excise Adminis.
tration of tho unjab during {hoe year 1517-id, frony swhich he will sec th: ¢ &
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[ 8ir George Bavies; Rao Baladur B. N. Sarma; [ &rir Marcn, 1920.)

M. V. M. Hailey ; Siv Fazudbhoy Currimbhoy ;
Sty Claude Hill ; Siv William Vincenl. )

return to the fixed fec system is not vonsidered advisable by the Government
of the Punjab. Tho proper place for the question asked by the Hon'lle
Momber is the local Legislative Oouncil, und the Government of India do not
propose to take any actiow in the matter.”

Cobt-of the

The Hon'ble Rao Bahadur B, N, 3arma, asked :—
19, “ Will Govermuent be pleased to siate (a) the cost of the war with

War with

Afxrh_ﬂ""“" Afghanistan ; () the cost of the expedition against the frontier tribes since April,
1019; (o) how the above cost has heen et by the Government; (¢) whether
it is infended to meet the above cost from the revenues or from loaus?”

The Hon'ble Mr. W. M. Hailoy replied :—

“The information which the Hon'ble Member desives to obtain will be

found in paragrapbs 27, 80, and 60 of my narrative introduciug {he Financial
Statoment for 1920-21 which was presented to the Couucil on Ist March. It
is not possible to show scparately the cost of the Afghan war from the cost
0: the operations against the frontier tribes.”

‘The Cattle
Confersacs

The Hon'ble 8ix Fagulbhoy Carrimbhoy asked :—
20, “(a) Have Government iesued any repurt regarding the Cattlo Confer-

peidac - ¢nce held ab Pusa during 1918-19 7

(4} Do Government propose to consider tho desirability of insiting repre-

sontatives of managers of panjrapole and dairy companies in India fo such
conferences in future ?” '

The Hon’ble Sir Claude Hill replied :—
“(a) The Hou'ble Membor probubly refers to an informal meeting attend-

ed by a few Government experts which was held at Pusa in February, 1919, to
discuss ocattle-brecding and councoled questions. Tho proceedings of the
meeting were circulated to Local Governments and Administrations but were

nsh

published. .
(b) There is no present intention of holding another meeting similar to

that described, but tbe Ion'ble Afember’s suggestion will be bronght to the
notice of tho Agricultural Adviser to the Government of India.”

Roidls Not.e
orainaunos.

criminal offence ?

The Hon'ble Sir Faznlbhoy Currimbhoy asked : —

21, (a) Are Government aware of the consternation produced among

the commeroial community by the Ronble Nute Ordinance ?

(8) What are the roasons for making the posscssion of rouble notes a

(¢) What steps have tbe authoritics in Eugland and other countries

concernel in Russian trade taken to safeguard themselves from any trouble
that may arise from the dopresiation of rouble notes ?

and

(¢) What is the market valuc of the rouble in England, Canada, Japan,
such other countries oy trade with Lussia? '

(€) What is the approximate extent of rouble noles held by Indiaus in

India ?

war

(/) What was the extent of Indo-Russian overland tiade prior Lo the
and during the'war when Russia was un allied country ?

(9) Did rouble notes play any part in the liquidation of the balance of

trade, and, if w0, to what extedt #"

and

The Hox'ble Sir William Vincent replied :~

““ (a) Governmont have seen a limited amncunt of oriticism in the press
have received protests from tho Indian Merchants’ Chamber, Bomnbay, and
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[8rn Marcw, 1820.] [ 8ir IPilliam Vincent; The Vice-President 3 Mir
' Asad Ali, Khan Bahadyr. ]

from certain Yarkhand tradors, but” have no reason to believe that any goneral
consternation has Leen produced in the commercial community by the Roublo
Note Ordinance.

(6) Attention is invited to the Communique which was issued on the
22nd Deccmber last,

(cg The Guvernment of India are not aware that any steps have becn
taken by Bugland or other countries concerned. :

(d) Government have no information.

(€) The total value of notes deposited by all parties during the period of
six weeks' grace allowed by the Ordinance was approximately 218 lakhs in
roubles. Government do not know how this amount compares with the
amount aotually held by Indinns before deposit.

(/) and (g) The Government of India have no information.”

————— e e,

THE 6HARITABLE AND RELIGIOUS TRUSTS BILL.

The Hon'ble Sir William Vincent :—* Bir, I beg to present 11-16 s
the Report of the Seleot Committeo on the Bill to provide more effective
control over the administration of charitable and religious trusts.” )

FINANCIAL STATEMENT FOR 1920-1921,

Frnsr Srace.

. T'he Vice President :—* CJouncil will now enter on the first stage of
the disoussion of the Financial Statement. Befure we begin, I should like to
inform Hon’ble Members of the course I propose to adopt, "Wao shall sit on
with the usual midday adjoursment till 4 o'clock, at which howr we must
adjourn as we have an iuportant Select Committee sitting, Then, if Hon'ble
Members so desire and not otherwise, wo shall moet azain at 6-30 this evening
aud sit till 8 o’clock. That will bo a maller for the wish of tl:e Council, but
I would only point out that, if we ave goin? to adjoura at 4 o'clock, I shall
have to give the Hon’ble tho Finance Member an opportunity of replying at a

quarter to 4.” :

The Hon'ble Mir Asad Ali, Khan Bahadur:i—“S8ir, ;6.4
while congratulating the Hon'ble Mr. Tailay on bis first satisfactory hudget
I oannot help fecling thiat ho has to_faco moro difficult times ahead especially
in view to oeming changes, and to the need for providing ways and meaus to
meot our capital liahilities, as well as the war bonds and loans within the next
threo or four years. A fair reveuue position and an anticipated budget surplus
of a little over £2 millions for 1920-31, the waintenance of reasonably bLigh
gilver rasorves and the ability to keop down within maunageablo proporlions the
floating dabt of Indin (which is said to have reachod about £8 orores in Octoher
last) without the neecssity of increasing the fiduciary noto issue, the re-rrrange-
ment of the super-fax and ti.a adoption of & railwa; programme, and alove
all, the abserce of any additicoal burden to the country iu the shape of fresh
taxation ure among the salisnt foatures of the Finaucial Slatement. The
slatement, the Jast of its kind vndor the Govern'nens of India Act of 1909, .

- I yenture to subwit, calls for litlle critioism. Vith the menacing situation ‘
in the middle Yast and the Bolsbevist scheines ab our very doors, we cannot
roasonably expeot any apprecible reduction in our military expenditure
in the present budget, nor ¢an we look to any special grant undor the heads
of ‘Biducation and Sanitation with a current deficit of about £14} milliins
staiing v in the face.
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“I may, however, bo permitted to make a few genersl observations. In
nolicing the general revenus position it is satisfaotory to noto that the budgot
for 1920-21 provides for an inorease in revenue of about £4} millions over tho
revised estimate for 1919-20. Whilo an increased, revenus under oustoms and
stamps, income-fax and railways, and posts and telegraphs is welcome, that
nnder exoise and opinm i8 to be viewed with litile satisfuction, 'The exoise
revenue has grown from about £7 millions in 1910-11 to about £134 millions
in 1920-21 (budget). It has nearly doubled itself within the last ten years.
While the Picviuocial revenue bas increased by about 46 per cent. within the
last five years, the Imperial rovenue lias risen by about 95 per cont. during the
same poriod. My own Presidency, which enjoys a high reputation for the
efliciency of its Abkari admninistration, contributes over three-fourths of the
total provineial increase in the revised estimate for 1019-20 over the budget of
that year. While an increase in the excise revenuc does not necessarily
indicate a corresponding growth in consmnption, it rcpresents, however, that
the major portion of the revenue is derived from tho poorer classes whom the
outsed drink habit unfortunately impoverishes. But an increaso by leaps and
bounds may also suggest an increased consuraption of liquor. Itis unfortunate
that excise should be looked to as a fruitful suiirco of ever expandirg revenue,
While we ought not to look to any incrcase in opium revenue, we find that,
while the rc.enuofrom the sale of provision and medical opiumn has decreased by
about 11 per cent., that from the salo of excise opium has rison by about 18
por cont. within the Jast five years. . .

“ As for tho railways, wo may anticipato a further increase in the ordinary
passenger traffio, and consequently a higher rovenuc from that source might
probably have been budgetted for. While the railway administrations have
been profiting themelves through increased carnings, it becomes their bonnden
duty to provide: for greater faocilitics for train sérvico and for inoreased comforts
to the travelling publio, especially $ho third olass pussengers who contribute
largely to the revenue, and whose manifold griovances have from time to time

. been irought to the notice of this Counail.

“Qoming to tho expendituro position, I find that military services, the
largest item on the exponditure side, olaim nearly two-fifths or about 40 per
cent. of the total expenditurs, both Imperial and Provincial. While I hesitate
to ariticise the military policy of the Government in the absence of a full and
accurite krowledge of the present miiitary needs and of the details of the
military administration, I foar that a growing military expenditure in times
of peace may probably lead lo the starvation of tho oivil ne+ds of the country,
While it is true that a smaller item has beon budgeited for, it may not be
known until {!ie actnal figures for 1020-21 ave obfained whether there might
not, be an increago over the budget ostimate, as is the case this ycar even
after deduoting the Afghan war expenses. For even then the revised
estimate for 1019-20 exceeds the budget estimate for the saro year by about
£2 millions. Though if is not possible to reduce military expenditure to
the pre-war standard, ths- pruning knife of the Hon'ble Financz Member
has yet to be applied to large Military items. Again, salaries nod expenses *
of Oivil Dopartments have increased by aboub 20 per cent. within threo yeavs,
as the budget estimate shows. Though posts and tclegrapbs show a large
budgetted cxpenditure for 1920-21, an increase of about 50 per cent, over the
actuals for 1918-19, it is gralifying to learn from the Finanoial Secrelary’s
memoradum that a part of the inercase is due to tho revision of pay of various
establishments. The grievauces of postal and telegraph subordinatcs have
been before the GQovernment for a long time I trust, therofore, (hat a
substaptial part of the increas:d expenditure under posis and telegriphs will
go to meet their legitima’o wants, . ’

“With the piesentation of this hudget oloses an cvontlful chapter in the
history of Indian Legislativo Reform. By this time next year, the Indinn
Legislative Assembly with wider opportunitics may probably o into a dotailed
examinalion of the Imperial Budget, and suggest ways and woans for the
sovial and economic~development of the counutry. In s counection,
I shonld like to suggest that the Finanoial Statoment accompanied with the
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Pinancial Svcretary’s momoraudum should first bo prosonted to the membera .

of the now Assernhly. Onc weok aftor such presentation, the first stage shall
werely open the various heads of the Llinancial Statemont: At least a week
should elapse hetwecn the ovening and the discussion stage. During the
sccond stage the resolutions poertaining to the Iinancial Statement should be
disoussed. A week aftor that, the Assembly may yo into a gonoral discussion
of tho statomeat, three or four days after the third stage of genoral discussion.
the Hon'ble Vinance Member should present tho budget in its final form
'Pho adoption of this procedure, it scems to meo, will be mora usoful and con-

venien to the non-official vepresentatives.”’

The Hon’ble Sir Manindra Chandra Nandi:—“Sir, I do not
envy Mr, Hailey's position as the present Financo Member of the Government
of India. His first budget on behalf of his Government happens to bo the
lnst budget based on the combined accounts of {he Provincial and Central

Govornments: This ycar Mr. Hailey has had mauy new problems of .inance -

to grapple and contend with; in the next, he will bave to throw all the
traditional arrangenents of Imperial and Provincial acoounts iuto the meltine-
pot and esolve a purely imperial budget. Then, Sir, ns soon as My Hailey
ocane into his offico, ho was set face lo face with the problem of Lish priccs
on the ono hand, and the preparations for  war on our fruntier on the other
No one, 8ir, with such a task hefore hiis, could feel very happy or comfort
ablo: yet one fecls that Mr. Iailey has done well under vory advorse circum-
stances. ' .

“8ir, Mr. Iailey’s fivst Financial- Btatement has beon hailed in certain
quarters as ‘ a prosperity budgnt’: in others, as ‘a disappointing docuuent’
typifying old-world iduas of bureaucratic finance. It a pears to rae, howaver,
that the truth iu this matter, s in most other matters in this imperfeot world
of ours, lizs midway hetween these two extravagant judgments. Mr. Hailey's
budget is not a ‘ prosperity’ one inasmuch as it does not indicato on a
very surc and safe basis the prosperity of tho people or the Government of
India with whose fioance he deals. Mvr. Hailey's good luck comes from the
gnin by oxchange, and if the Indian tax-payer has esoaped an additional huyden
other than involved in the re-arrangement of tho super-tax, he mnst ihank the
oxchangc windfall rather than to increased revenuss from the ordinary resources
of the State. Nor aro his dishursements very unhappy or disappointing either.
Though military expanditure has absorbed the lion's share ,of the rovgnue‘i of
the Government of [udia, Mr Hailey docs not appear to have stinted money on
such uation-building ilms as ¢ education * and “ sanitation * or such reprodue-
tive investments a9 ¢ railways ' and * irvigation.” I am one of those who havo
nover supported the idea of starving Indian Railways and Trrigation for,
afier all, they are the gecse that lay the golden egos for uy, and I feol that’, the
budgetting for a eapital expenditure of £18 milion in Bngland and 4} erores
in India for our profitablo railway estate and £3580,000 for Irri(mﬁo,: is not
open to mueh snng criticism. Now, L will turn (o education and ranitation
I Cnd in Mr. Hailey's statement under discussion that the expe diture on
education for the year 1920-21 from imperial assignmoents alone will be aboub
24 lakhs more than the similar grant for the last year, the provision made
in tho budget under * education ' amounting to over 2 crores of rupses againsk
the probablo outlay of 178 lakhs in the curreni year. Tn the matfer of
¢ panitation,’ [ similarly find that the speeial fimpm-ial grants upler
this head for 1920-21 amount to  abont 6O lukls nfminsf a probable
expenditure of 3 lakhs in {the current y.ar. Sir, tho?\gh fhc:;el firures
may nob vepresent all the peoplo wmight wish  the  Governmnent of fudiu
{o sgpend ;w their education and .anitation, it would be a travesty of bruth
to describe the grants alveady provided for in the badget under these heads as nob
going a long way towards meeting the requivenents of the situation. Sh: the
critics of the Government of India, hewnver, nve having their last. fline 1, this
matter, for, from next year, both ‘edueation’ and * savitation’ will ho Lrans-
frered to Liwe oharge of the provinces and plased in the portfolive of Iudian

11-24 Ay,
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‘ministers,’  We shall then Le able to st what amounts wo are able to spead
ourselves on our cducation and sanitation when they have been taken out 0} the
hends of Mr, Hailoy and my goeod friend Mr. Shail,

“Bir, thongh I do nol shpro the genoral pessimism of my Indian friends
I\'hot have desoribed Mr. Hailey’s efforts as very disappointing, in one matbor at
easb . .

The Honhle Nir, V., . Patel ;—"1 rise io a point of ovder, Bir.
No o:e has described it as disappointing so far.”

The Hon'ble RMabkaraja Sir Maxindrs Chandra
Nandi:—“My sympalhies are with them. The military expenditure
of the Government of India ran very ligh in all conscieuce during the
last four years, but we submitted to all that very cheerfully in view of
the great intercsts which civilisation had at stake in thelast war, Wo
do not even now mind paying a very heavy bill for the great Afghan war
and its scquel, out of whose meshes, 1 anu afraid, we have not yct becn
ablo to get out completely. These ihings, however, do not trouble mo
very much, for they forta part of the very necessary sacrifices, which, along
with other parts ef the Empire, we were called upon to make for the protection
of some of our dearcst interests. Buf, Bir, it is not the past, so much as
the futwre that appears to me full of danger.  In bis budget, Mr. Hailey puts
our military expenditure for the next year to ity crores of rupecs, which is
about a little less than half of the total revenues of the Government of India.
. Bir, T frankly donfess I canuot reconcile myself to a situation which takes
away such s considerable amount of our revenues for military scrvices and.
equipments, though we are assured by Mr. Hailey that this amount represents
no more than only* the bare minimum required” If it were a question for
onc year only, we might acquiesce wilhoutmuch grumbling, but, Sir, what
appears to metobe the most alerming feature in Mr. Hailoy's budget is the fear
Leld out of our military expenditure nevor coming down to a pre-war lLasis,
In paragraph 63 of his statcment, Mr. Hailcy observes:

* T may say al ozce that i€ Indin is to maintain in an efficient state an army of the
strength required for the adequale defcuce of our fronticrs, the cost of the military services
will in futare be much in excess of the sum which we have been accustomed to allot in our
Ludget for this purpose.’

“ Sir, this appears to me (o be &n oininous warniug. I understood, and
hundreds of thousand of people understood all over the world, that the
last war was waged to end war, and that, with the inauguration
of the Leaguo of Nations, an cra of peace would dawn upon this carth
vwhich would be quickly followed by disarmament aud demobilisation in
every part of the world, But, Sir, with Alr. Hailey’s budget for this year and
his ominous warning for the future, wo do not appear to havo entered into an
cra of peaceut all. The budget doos not read like poace, 1or does the atmos-
pherelock like it. But though, 8ir, v'o cannot go back fo old” pre-war and old
peace-time conditions, I think wo .anst do ecmething to reduce our military
oxpenditure compatible with the siiety of the Kwpire. It appears from the
budget that a vory large parb of our expenditure on military account is
incurred for the inereased pay and war gratuilies of British soldicrs and officers,
and for the housing anc{’ accommodation of the same. 8ir, 1 do nnt see
any reason why the future Indian Army sbould ot be exclusively an avmy of -
[udian soldiers,—-menued apd officercd by Indians themselves. 1F the tine iy
coming when o should do with a very small namber of British ofiicora in the
civil administration of the country, I do not see any reason why we could not
do without & very large Brilish eleyzewt inthe army also. 1t the Tndian Armny
could be made g soll-contained and self-dependent machine, il the normal
garrison of Indis csuld bo largely left to Indinu hands, then our military
expendituro could be reduced by leaps and bounds, in spite of the higher standard
of military equipment nocessitated by tho expericnce gained during the last war,
1 hops, Sir, this view of the quesbion will be duly considered when
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the Aruy in Tndia Commitlee's report cowmwes to be comsidered by your
Ctoverninant, and T have no doubt that, when a poliey of trust of tho people on
the part of the Government begins to Leget trust oa the part of tho people for
DBritish rule, theee will be a very large margin for economy in owr military
oxpenditure.

“Thore is another matter, 8ir, to which T weuld very much liko to
draw tho attention of the Government of India., We are told by Mr. Hailey
that the exchange has made it possiblo for tho Covornment of India to look
forward to a time when it may be independent of all provincial contributions.
Sir, it must bo your wish, as well as the hearl's desive of all friends of tndia, that
the provinces of 1ndia should start théir new careor in constitutional develop-
ment under as happy auspices as possible, and provincial development sh:)u‘d
not le strangled by inadequate finance. I, therefore, congratulate Mr. Huiley on
his assuming on behalf of the Central (Govermmnent tho liability for extinguish-
vy all provincial contributions within a measurable time.  This, Bir,
u(ter all, is n negative blessing, end I hope tho time is not distant’ when the
Government of India should also assume the liahility of contributing hack to
some of the provinces & certain delinito amount for their development. 3ir, (
am thinking of Bengal, where, the land-revenue being fixed, we may naturally
claim for a portion of tbe large amount which we contribute towards tho
imperial exchcc{um' in the shape of custoros and income-tax revenue, and,
without which, I am afraid, it will be impossible for ns to meet the growing
requirements of a progressive and autonomous administration.

“8ir, I have no intention to take this Council into the intricacies of the
currenoy question, but L.would very much like to give the GGovernment a
warning in the watter, High Yriucs, Bir, have followed the present cx-
change question, as it was incvitable that ‘the general decrease in the purchas.
ing power of mouc{ olsowhere should re-act upon the purohasing power of the
rupes’. Mr. Hailay has himself admitted that the question of high prices is
the most difficult and most anxious of problems which the Government of Indin
have to face. Under this circunmstance, I may bo allowed fo entortain the hope
that tho linking of the rupeo with the gold, recently effeoted in consequence of
the recommendations of the Currency Committee, will not be lightly disturbed.
Iin this oouneection, 8ir, I have anotler suggestion to make. I find that
the Government of India have lost a geod deal of money,—nearly 12 crores in
January and February alone—Dby tho sale of their Roverse Councils. It will go
on losing heavily so long as these ave put up in the markets to adjust the
balauce of trads,  As T understand from experts that trade is not likely to
suffer if the sale of reverss dralls were stopped, the Government ovught
to give their immediate attention to concerting measnres for putting a stop to
the sale of these Councils, :

“In oonclusion, Sit, I have to thank Mr. Hailey, on behalf of the proplo of
Bengal, for the special grants reade by tho Government of India of the sam of
nearly 9 lakhs of vapees in lamp for our provineial sanitation, of over 4 lakhs
for the Belgachia Mcdical College, of 6 lakbs of rupeos for & technical institute
in Calcutta, ncarly 13 lakhs for the improvement of the F'ort of Chittagong, 10
lakhs for increasing the pay of menials in the various services, 7 Jakbs for
wideniog the Madaripar il Canal in {he district of ¥aridpore, 6 lakhs for the
ve-building of the Kidderpors Bridge, and 88 thousand rapees for Sir Jagadis
Chandra Bosa's Luboratory in Caleutta, besidea the neeessary allotents for the
re-organisation of the public servi-es aud the recarring graut of a lakh and fifiy
thousand to the Calcutta Tmprovement L'rast.” :

. The Hon'kle 8ir Fazulbhoy Currimbhoy -—"8ii, at the oulset
Imay romark that tho Financial St cinent presented by the Hon'ble the Finance
Member is a brief and business-iike document, I should like to congratulate
the ‘lon’bla Financo Member on his good fortane in findivg huge surpluses
irom adventitigus sources, wiich on the whols cover ithe deficits arising from
wilitary' and other causes. The FinanceMember will reap a certain nmount
ol legitimats pepularity Lwing to the fact thal when mast poople expested

1
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furlher tuxation and wheu most countries in the world are raising  large sums
by tuxntion, he is able tu pive this countty a budguet which dvesnot apparcently
involveany additional taxetion, .

“ 1 am anxious Lo druw the particulac attention of this Council to the
serious feoling existing omong all classes of business-men in Bombay with
regard to the sale of Reverso Conncil Bills. Those of wus who have given
thouyirt to tho subjeet of Indian Curreney and whe have followed carolully
the various steps by which-the Government tave changed thoir polioy {rom
time to time ave distressed at the vocent ex(: ordinary fluctutations in the
exchango which peoplo in Bombay believe to have been due very largely to
the action of the Qovernment. Tha ratio.ol 115 to one sovercign huad been
mnintained in practice ¢ the-advantago of this country for over twenty years.
1t was maintaived duriog the war at agreit sacrifice of public funds and a
serious loss fo the business commpuuiiy  After the arwistioe, just when this
ocounlry had tho Jargest elaim for reward and generous trealment at the hands
of the %nifod Kingde and the Allies for whom India underwent fto the full
exlont all sacrifice that was possible foc her, wo find that exchauge bas heen
raiscd suenessively until it has reached this heighf. The Goveinment have
sacrificed the stehility of oxchange, and uctwithstanding the great nced for
cstablishing stability, the recommondations of the majority of the Indian
Currency Committeo have failed to give any reliable rexecedy in this direction.
The American cross rale on which reliance was put Las sinco gone down frem
885 to 540; hence nothiug but disaster can come from that report. 'Who
uncertainty of exchange s hitting slike the import and export trads, and
I foar & siill greaier and permasent hirm is done to the producers of thiy
country. Whatever theorctical writers and armechair philosophers may soy,
I have no hesitation from my practical business experiencs in maintaining tiat
the higher cxchange has not resulted in any substantinl benefit to the users of
imported “articles. The United Kingdom has not been able, owing to various
well-known causes, to produce even a fraction of her pro-war output, and it is
significant that the tradc of other countries with India, as far as the import
trade of the country is concerned, has expanded by leaps and bounds. Even
during the period of rising exchange England bas not heeu able to make
any coosiderable advance in actual delivery of goods. Quotations from
Tngland in numercus articles are fo-day even higher with an ¢xchange which
ut cue time nearly touched 3s than they wers twelve months ago when the
excbange bad not risen.  The textile industry of Rombay with which I cm
closely conneoted is one of thobest cus:+mers of the United Kingdom in matters
of machinery and stores of &ll kinds, chemicals, beltings, ele.  We are paying
prices to-day which do not show any appreciable advantage to us owing to the
riso in exchange If anyone asserted that the loss Lo this country over the
exports is made geod onthe Gwports, that essertion would be a great wrong to
this country, not only because the imports are smaller in vohune, hut also
because the prices of imported goods have, on the whole, not shown any great,
{endoncy to come down huspite of higher exchange. - What is the other side
of the picture? Ivery Englishmau who had investrents in this country has
linstoned to realise tiem. Tovestments inmachinery of all kinds have appre-
cated in value to an .mprecedented extont, and wmost of these have been
remodelled or u.malganmtc(l or refloated and passed on at inflated values to
Indian investors. Their high realisations from these sources, the Government
have enabled them 1o transfer to the Uuited Kingdom at favourable rates,
1 am one of tho:: who Lelivve that the greatest henefit conferred by British
rule on this country iy the investment hy IEnglishmen of their eapital hero
in enterprises which Indians are unable to undeirtake on secount of luck of funds
or ignorance. i this light L eannot but help feelivg that the greatest dis-
service has been done by the Government to (his country in preventing this
flow of capital dud in encowraging the withdrawel of thoeso investments,

* Capilal whish came to this counlry with the expectation of a sleady G to
10 per cent. return is earning now by nicre withdrawal over 100 per cent,
in the sales through inflaied value and more than 100 pzr cent. in exohange,
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B s dilerceca belwest Homo investments snd investmonisin Tndia weas
great au ono time, hut it is not o great new as {o induee an Vuglishman to
Torego ell advantages.  J72 can afford to take o wuch smaller vetara at Hoie,
and even 1o hear a Jayger taxation if he can mako’ such enormous prefite on
exchenge,  Apart from tha withdrawal of this capital it is the turning of the
slream which iust cauee serious concein to all business-men. I for one do not
expect that for sume yeurs to come capilal would flow o this couniry for
investment.

“Sir, the sale of Reverse Council Dills  appears {o bave becn
adopted by the Governmen! of Tndia in 1pumumu‘,:*. of the recom-
mendation  of the majority 1eport of the Indian Currency Committeo,
That Comnmittee was very defeetive in ils constitation, aud it took very long
to give its decision. In{ho meanwhiis, Government went on raistng thn
exchango ratio.  Judian publicists and a few Englislimen do not agreo that tho
svents during the period the Commitice was sitting justified the Government
suceessively raising the cxehange. Theva were other remedies which, I am-
sorry to say, wero not adopied.  Cne guch remedy was tho mobilisation of the
Indian Sterling Debt and its purchase by the people of this country. At the
time the report of the Committco was published the exchange was 2s. 44., but
the Government suddenly rised t':n rate to 2s. 7., 25 94., 25 11d., in the
cenrse of o few days when no such action was at all nocessary, The situation
has radically changed since the Conmiltea's report.  Even if one allows for
{he sake of argument the raising Lo 28 11d. was unavoidable, there could be
no objeot in Governmient wanting o maintain it at that high level, ard thero-
fore thers could bo no object in the sale of Reverse Bills. I do not apprehend
any serions consequences could have happened hsad Government not offered
for sale Reverso Bills, wheu they did. They throw tho wmarket by their
aotion into an uucertainly and invited those speculative olementa whioh aro
always drawn where quick and casy money is to be made. Tho spcculative
demand orcated by Government action is having disastrous cousequences, and
even now the continuance of that pelicy is producing sevjous evils and serious
obstacles in every form of legitimate trade and industry.

¢ In the meanwhile, Sir, thcre has besu a phenomenon which has been
greatly misunderstood by the public. The Government bave not yet made
frea the import of gold to this country, and they- have deliberalely kept very
low the acquisition rate for gold imported into this country by private parties.
The Government method of redveing premiuwm on gold in this conntry was
certainly not tho best one to adopt, because T can say from reliable information
that by their polioy of selling gold in the manner they did, the Government
Trew in the nct an enormons mass of persons who did not want gold for any

logitimate object, but who wero roercly speculating.  Uhe result was that large
sums of money were locked up. What was more nccessary was to establish
immediately honest and lond fide cvchange rales with the outside worid, and
this could have heen dome by rewmoving ihe restrictions on gold imports-
by private individuals. Tf Government were not prepared to do this

Government siiould have at least ruised gradually the acquisition . rates

of guld so 8s to reduco the fension., Iregard gold as a very desirable

Dbaciing for tho noto issue of India. The only oxplazation which I ean

fird for tho ccurse of action they followed is theiv desire to save the

goid resorvo of Xugland. if tho acquisition rate was. raised in Tndia

the premiom on gold m London would bave gone np and the sterling would

have depreciated still further in relation to gold owing to tho withdrawal of all

gold for fudia. The low acquieition rate prevente gold from Scuth dfrisa
roming hers and the gold from Australin being diverted to Bombay, In-load

of India being able {o dictate to the world and being in a superior position

owing to the large peroentage of miclnllic backing to her cirreney, she is

doliberately kept in a position of inforioriy, subordination and drift.  While

recognising the necessity of avoiding wiyt vio'ent changes and crisis in any

partioular financial <ontre, withoub reaction on (ko finance of this conntry, [

I cannot help feeling that too much concevn hag been shown for=British

financial interests and too little for tinde and finance of India.
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“Sir, T am prossing these rather involved poinis to the notice of this Couneil
and the notice of Governmant in cuder to ralse o sorious practical issue. In ail
carnestness T ask the Covernmont whether they are going to lead ihe [ortuncs
of this country in the matler of . rrency and exchange with the chauges
that may take place in the exc .ang. betwoen England and the United Slates—
changes which naay have nothing to do with India, which may have nothing 1o
do with Bnglaud, which may ariso frow’ politicnl cause, strikes or any other
reasons absolutely remote from tho life s:d activity of this country. Must India
perpetuatly play the seeond fiddle and bo tossed aboub by cvery ehange that
tukes placo in the American ¢ross rato? Aro the trade and industey of this
country not to count in the decisious on currengy and exchange guestion? [
do not undorstand the partioular point of fixing 2s. in gold for the rapee. It
ensnres no stability, and it is unduly high. 1f ono were to judge the result by
the evil consequonces whick have come about in thealtempt to fix tho oxchange
at this artificial point, the future scams very dark. 1f wo cun scouro neither
stability in exchanga nor favourable counditions for trude, nor scourity, all
legitimate expectations of further investments of British capital in this conntry
will be at an end.  Mow can we recommond porsistence in this policy ? Lot
ug, I submit, seek tho re-cgtablishment of Indian exchange at the old rate of
1s. 4d. sterling by gradual stages withoul debusoment of the rupea. T do not
apprehend avy serious consoquences, provided the attempt is made sisadily and
by degrees; Lut I submit to Government in all humility that the objestive of
Indinn policy should ho that We oaanot hava a genoral advantaze =t «ny
other rate. If that were the objeotive, the sale of Reverse Bills at such
hich rate es 2. 11d. would certairly bo disdvantageous. Fven with
the change in the ecxchange ratio, t'» sale of Reverse Bills is wrong. It
dooa not cven secure legitimate securi: - ‘rom day to day. The only anxiety
of Government should bo to prevent exchauge going below the rate fixed.

“ Sir, various explanations have been fortheoming as to the neoessity of
solling theso Revorse Bills, One objeot is the accommodation of trade. I am
not raising & r:ere conventional protest agninst ‘tovernment interforonco with
trade when Isay that trade would take care of itself if only QGovernment
left it frea. 'What about the serious losses arising from the wilhdrawal of funds
which were remitted to Englaud at 1s. 4d. and are being called back al an
sxchangs double of the old rate. The advautage in the reduclion of Ifomo
oharges is distant, and may Le lost in future; but pothing can wipe out the
public feeling from this simple process whioch the maa in the street can under-
stand very olearly, Ho sces tho present loss which bulks lirge in his eyes. I
ik leave of this Council fo rofer to the serious exasperation in cominereial
cireles in Bowbay which demand reconsideration of the whole problem and an
immediate stopgage of the salo of Roverse Bills. Even if Government bo not
altogether convinoed of tho reasonnbleness of some of the demands of the
Tudian publio, it would be, I submit, high statesmauship to respeet this opinion
as far as possible, and not to disregard it in a maiter of vifal importonos to the
people, nor to overlook the dissontent which bas followed and is likely to growv,” -

“ Tun addition ¥ what I bave alreudy said with regard to the policy of sell.
ing Reverse Council Bills and of tho acceplance of the Currendy Comwmittec’s
Report, I ::uld like to hring to the notico of Governinent the desirability of
providing tor the encashment of cwrronoy notes ab  district treasuvies,
‘fhe Governmant have at no time becn hound by law todo this, but it was a
healthy practice bofore the war, and it undoubtedly led to the establishmeut
of confidenco of the general public in tho note issue. This confidenco was
during the war, on account of overissue and several obhor oausss, shakon, and
there was for some time vory high discount on the uoles, in sumo districts
as high "as 19 por cent. his i3 & phenomenon which T regand as
alermiug, and 1 would, iherefors, urge on Government {o. provide as
early as possible at convenient centres facililics for the encashment of notes. If
the Governmentdre apprehonsive of an excessive number of notes being presentod
at auy particular cenlrr, they might avthorise the district treasury to fix a daily
1init for each individual, <ith tle proviso that !l applications up to Ns. 100
should be allowed. ‘This would rostore tho confi'ance of tho public.
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“ X wish to refer, Bir, to the very large gain from cxchange. Thess Jarge
surpluses {rom cxchange T -regerd with as wue’t distrust ag the lale
Mr. Gokhale uwsad o regard the large wsurpluses from  overissue- of
rupees and bigh prices.  One can legitimately saggest that the surpluses avise
as  waller of acconut, becansa no one suggests that India has actaally gained
this much money’ from any outsider. IF then {hess largn surpluses come
primasily fro the pockels of the people, they constitute to my wind & form of
tax, and the greatest ciroumgpeotion shonld be used to exinine in what way
theso are spent.

“I wish to refer, Bir, next to the lavge military defioit during ths current
year 2mounting to no less than fourteen million pounds sterling.  Whilst those
who were watching the sitnation across the frontier aniicipated some sort of
trouble, but few expedted such cosily and extonsive operafions with sach
inconsiderable reenlts, involving a finauoiel burden whish must make the
Government and the people pauso and considor the whole question. Where is
all this going to lead ? T am a practical man, Int T cannot help fecliug that
the hopes and dreams of the world that was waging the war in order to end
war ore at the moment shatterod to pieces. Tt was the hope of every patriotic
citizon of India that the large financial resourcos required for nalion-
building, for vigerously pushing forward tho programme of eduoation, sanitu-
tion, and general industrial and ecouomic improvement, would be gol by
savings in the military eslizoates. The mititary expenditurs of India has heen
a subject of criticism by Indian members of this Council for over a generation.
Tiven English critics of Indian finance have deelared from time to time that
India is bearing more than her legitimate share of military burdens. India
mainiained hefore the war an army beyond her own requivements-—troops
which bave heen used from timo fo tino in operations beyond her own
frontiers. While not grudging every legitimate contribution to the defence of
tho Empire, [ respeotfully wge on Government the nced of curtailment, to its
lowesi, limits consistently with efficioncy aod safety, of tho programwme of
military expenditure for tho next year, put at the extraordinary figure of £40
million. This amounts to nearly half the total revenue of Indir, aud leaves
very little for other essentinl purposes. “Governiment, I am sorry to say, have
not {aken the-members of this Council into their confidenco in regard to the
details of military defouce and of future military reorganisation. TLookiung
merely to the total figuro of expenditure, our firsi impulse is to appeal to
Goverument to have these enormous charges reduced.  Tam not sure that thoy
could not hoe rednced, and that we could nob effect finther economy in military
matters without impaiving the efficicnoy of the army. A good country like
India should roly on a Territoviai Army and largo half-trained roserves of
Indians on the volunteer system. I carnestly hope that the Army-in-Yndia
Committee now sitting will consider this question in this light. Sir, in
referring to thissubjeot, I am referring to a fecling universal among the Indian

ublig, and as they bhecome more and mors conscions politically through the
{.\cnovoiunt aclion originating in the joint report of His Lixcellency ihe Viceroy
sud Mr, Montagu, these redections wid opintons ara bound Lo gather stvongth.

“ While on the subjoct of military expenditure, I sbould like to mention
clearly my views on the question of further war contribution by India. When
the resolnbion was passed, the feeling in the country was ‘suiaothing differont.
I'he conditious heve now changed. ''he Capital loss from exchange (forty croves
in vur paper currency reserve »ue) have been very Leavy., The economio sondi-
tion of the peuple is anvthing hut satisfactory, Duiing the war, aperb from
direot contributions, the indirect contribulions of India &5 a whole wero large,
and our various services hava clicited expressions of gratitude {rom the highost
aulhoritics, hoth here aud in Lngland, Tomy mind, the viory fact that fhe
resolution last year wae carried through the Council conditionally ia signific:nt
of the gravo apprchension which the people had with regard to the currency
crisis and the disturbance on the Mroniicr. The assuranees of the Government
and ilis Bxccllency's persoual views secered for it Lho st pport of this Couneil.
We hold to the conditions. Ono of them adinilledly is presert,  When there ave
other eonsiderations.  We can ill-offord to spare this sum, though appaxently

-



1150 FINANCIAL STULEMENT PGR 1520-21.

[ &ir Faznilileay Currdudicn ) [Sr Mansu, 1920,
the budget does not suggest new {axation.  Woned i for various purposes,
The saving to the exchoguer of India of this mancy wow:d enable us to uso il in
munerous divestions now unfortunately neglected fov want of fands  In my
opinien Goverunent should take tho responsibility of final decision in tho waiicer.
Governmont bave tho materials bofora them for a comparative estimate of
advantages and dizadvantages. Whe Hon'ble siv. Lailey, in his Note on the
subject, observes: * Apart, therofore, from the huger guestion which now cumes
before the Oouncil the Government of India have in the matter ci the
confribution for non-cffective charges formnlated 2 settlomont, which, judged
in the light of the proviois proposals, must be regarded as sadisfaclory (o
Tudiant revenucs, and if tho watter is to he re-oponed, it may resnlt in now
claims being pressed against Lindia which it would bo difficull te resist.
Again: * A cerlain sum, caleulated at £1 willion would, il the offvr be with-
drawn, fall on our revenmes ou accouwnt of troops utilised for the
Alfganistan operations. Finally, there are slrong grounds for holding that
any rc-considoration of the case should not in any case extend to the non-
cffeclive charges in viow of the naturo of the settloment.............,, sinceto
do vo might involve India in lisbilities which cannot now bo definitely
staled.” Wo have no idea about these claims and liabilities; but the whole
point ic that the malter should be treatcd as a business proposition, If
tho cempulsory Tndian service shara and the other non-effective charzes
exceed or even equalise tho total proposed grant, it would eertainly Lo prudeat,
{or India to sanction it. If, on the other baud, the total of tha claims and the
linbilities reforred to above be less than the contribution, prudential considera-
{ious would counsel waiver. If the nou-oiticial members have to cexpressan
opinion, they would certainly press for tho cost of the frontier operalicns to
bo deducted from tho promised contribution.

“Bir, while tho business commuunity iy thankful to Government for the
abolition of the excess profits duty, tho fuct remaius that the rcal burden on
Industry is not reduced to tho desired exteut owing to the re-adjustment
of the snper tax. Ono aspect of the re-adjusfment must be Lrought to the
nerice of Government. A flat rate of ¢ne anna in the rupeo will be levied on
the whole profits of a company ineluding the portion appropriated to payment
of the tax. Tho dividends will therefore be lower and theso attenuated
dividends will bo linble to be asserscd to the snpor fax, possibly ab o higher
vate over again as furining pact of thoe incoms of an individual.,  This principle
is foreign Lo thi administru!lon of the income tax, and itis nocessary thal
similar safeguards should bo provided in tho asscsswent to the super tax.
Perhaps Govermment intoad to do so, hut from the speech of the Hon’ble
Yinance Member doubts bave arigen i financial circ{es in Bombay, and
henee T am referring peintedly to it In cass thab portion of an individual's .
income which comes from dividends is not exempted from this lovy, the net
effest will ho discouragement ‘of investment in joint stock enterprise:.
Yuvestmant in a partnership business will bear super tax once, while thal in
joint stock companies twice. 'This would Lo wmanilestly uafair and very
iopelitic. I earnestly . hope Government will [avourably wvonsider this
tutportant point.

“8ir, as & Larkor I regard tho ‘question cf the outstanding 'Treasory
Bills as seriows. £t is gratifying Lo see the Hon'ble Linance Membor realiscs
the danger invelved in corvying huge fleating liabilitiss. I have, however,
lovked in vain in his statement for a bold ov detinile policy lor the reduction
of this linbility, Yividently he relies on his ways and meaps progranume for a
balunce which can be applied to repayment of Bills as they fall duc.  Probnbly
ite expecets a larger vespon.- to the noxt Joan than the 15 oroves oo tioned by
bitn.  Ou the ctirer hand, with the amalgamated now bauk the Government of
Tudia ought to be v = position to tide cver the intermedinte perwil. Al the
same § would'advooate a holder conrse, and 1 would sugzest that an oplion he
ziven to the holders to convert (the bilis without any charges inlo  Government
Papee in the new loan with sl the edventages rud atirsctive fostures whiclt
would, 1.0 doubt, bo devir :«d by the Fiuauee Mcmber,”
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The Hoen'k!s Mr. Sureadra WNath RBanerjea:--“Sir ia
approaching tho discussion of the Budgel wo arn vominded of the fuct to whioh,
T think, referonce has been made by my friend the Hon’ble Mir Asad Ali, Khan
Bohadur, that wo are 8 dying legislalure and tha! ourlife has twice bcen
prolonged hy the beneficent intervention of Iis Bxecllevcy the Vioeroy. ‘Lhis
ig the last Budget of its kind whioh this Council will be ealled upon to consider..
Tho Budgols of the future will be very different in form and substance, and tho
viefhods of procedure in dealing with them will also ho diffevent. They will
largely, it not wholly, be budgets of the Central Governmeut. Thero will be no
srants from the Imperial Government to the Liocal Governmeats, but, on the
other hand, conlributicus from the Local Governments to the Central Govern-
ment.  The estimates will be voted upon as in Parliaioont ; the Resolutions will
iudeed ot be binding upon the Government, but it is obvious that » Govern-
ment, which has to depend for its legislation upen an Assembly preponderat-
ingly popular in its character and complexion, cannot long afford toigunore its
wishes or to disrcgard its hehests.

“ Bir, what is the attitudo of pablic opinion with regard to this Budget ?
Our feelings aboul it, I may say, are of the mixed order. Thoy svefeelings
of approval and also of apprchension, of general approyal subject to criticisin
in respeet of deteils, of appreliension with regar({’ to the folure position of
our finapecs. 'We rcoognise—and I think I re-ccho the sense -of this Oouneil
in this mattor—we recognisc the groat ability which the Hon'ble the Fivanco
Minister has displayed in doaling with a financial situation so difficult and
so complicaicd, - We congratulate him npou the Iucidity of his exposition
and upon the keen solicituds which he has displayed in dvaling out even-
havded justico to all inturests concerned. Bui, Sir, wo_cannot disgnise from
oursclves {be fact that it discloses a situation whioh must cause tho
gravest concern to tho tax-paying comcunity. The military expenditure has
hounded up from 20 millions in pre-war limes to 40 millions fo-dzy. 1f that
were all, the long-suffering Indian tax-payer might perhaps bavo roconeiled
hirnself to a situation thai was inevitable, and perhaps not wholly unexpected ;
but there is sometbing hehind. T'he Finance Minister strikes an ominous note
of warning ; he tells us that this is the Jonsl amount that can ho budgetied for
as mjlitary oxpenditure and, furthermore, that it is liable to increass in tho
ovent of the fronticr wars continuing, 8ir, who ean regulate or control tho
martial {ribes on the frontier? They are volatile and fickle, notoriously
turbulent, liable to be carried away by gusts of tribal passion and prejudice.
Tho situation is ominous to a degroe, and it is no comfort to us to bo told
that Japan has trebled her wilitary expenditure after the war. Japan
is pot India. Japan is wealthy, India is poor; Japan has builk up
the fabric of her political freedom and of her comumerciel greatness, wo are
about to apply owselves to this task, ‘We have to re-organizo our educa-
tional sysiem, to create. our industrics, to devslop our commerce, to
re-fashion and re-mould our domestic and sooial institutions. 'There is tha
g:oat work of re-construction {hat lies in frent of ns. Where is the mouey
to come from, if the bulk of our revenues or a substantial portion of themn
ia to he absorbed in military expenditure ?  8ir, let mo not be misunderstood.
I do not in the smallest degree desive to minimise tho iraportanco—I will
cven go further and add ihe yuramcant nocessity—of effective military
defence for the country. I think it is a mattor in which educat 4 Indian

opinion is absolutely agrecd. Peaco must precede progress; tranguillity at -

home, security agaiust foreign aggression from abroad, must be the fandamentul
oondition of orderly and stable progress. Wo all recognise that; Dbut, then,
Sir, how aro we te reconcile ths exigeneics of the military sitnation with onr
denestic needs and wants and the rosources of a country so poov as India P W'hat
ia the problem, tho problom of problems, that confronts ug, aud ]'.4 commend it to
the solution of tho Ilon'ble the Finance Minisier and of the Governwment of
Indis,

“ 8ir, in this conneclion I lave some rccommendations to maks. My
fisst suggestion is tho formation of a temitorial ermy of Indians. It would
cntail 8 sme'{ expenditure at tho start, but in tho long run it 's bound fo ha

12 r,u
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economical. Tt weuld be a voluntees force, a xoennd dina af dofenee, a vosorve
il you choose o call it so, which may De called out at any time: for aolive
wilitary operations as was done ‘in Iingland. 8ir, you are going to form a
territorial army of Buropeans and Anglo-Indians, 36,000 strong, upon a com-

ulsory basis. I ask yon lo form an Indian tervitorinl avmy on & voluntary
Kmia, and I am eure T do not appeud in vain to the Government of India or to
His Bxcellenoy the Commander-in-Ohiof whoso sympathies with Indian aspira-
tions are so well known,

“ Sir, no one knows what the future has in stoie for us; tho fuburve is on
tho lap of the gods. We must nob vely too implicitly on the shifting pbases of
internationgl relations either in the Bast or in the West, Those who are your
friends to-day 1way be your enemies to-morrow. Ten years ago who could fm\ro

" anticipated in his wildest dreams the great war betwoon Germany and England,
or the terrible conflagration that haabeen lit up in the world, tie dying embers
of which are still smouldering ? To be forewarned is to Lo forcarmed, and I
am suro a territorial army would bo «n institution, which both in its moral and
material aspects would be abulwark: of the Empire. And mark the cduoative
elleot of t}».e experiinent which I commmend to the ncoeptance of this Govorn-
ment. They talk of anarchism. I feel confident that if a tercitucial arm» were
formed, it would sound the deathknoll of whatever remains of the revolution-
ary feeling in this cowntry. It will infuse disoipline among our young wcen,
foster publio spirit and inspire a sonse of Imporial eitizenship which will bind
the most distant parts of iha Empire in tho golden chairs of an indissoluble
union. ‘

“ My Hon'ble friend, the Finance Minister, has referred to the menace
of Dolshevism in the Mid-Bast. I do not know auything at all about it.
‘T'he country knows nothing at all ahout it ; but T accopt the statement. I do
not wish to minimise thosignificanco of that statement. 3y friend is in the
seerets of the Govorument, and I am not. I do not wish from my place
in this Council to uiter one word whioh may leave upon it the mark of
irresponsihility. Assaming thon that there is tifis medace, lob us organiso
the materials at our disposal. If you hava o ferritorial army it wounld bo an
otganication both materialiy sud morally strong. You will have in every
Indian household a sentinel to guard the country and the Jmpire against
the wacbinations of Bolshevism j for DNolshevism is an insidious thine? 6
does not fight with open arms ; you ean always fight that sort of enomy;
but this mo.:s underground, spreads its dangerous propaganda unsoca ;
oreates & vevolutionary senliment and sapy the foundalions of crder and
sucial stability. 1If the people wera orgauised, disciplined, equipped under
modern conditions, inspired with a sentiment of devotion to the Bumpive, I
am confident they will bo more than & mafch for the eneinies of civilization
and social orler.

“T am told, Sir, that there has been a loss of maclinl spivit among the
people of India. T am afraid there is & substratzim of truth in that statoment,
I cannot disguise ths fact, Where are our stalwart Rajputs of Bhojpur in
Bihar who swaried in the grmies of the Bust India Company 7 Where are
they ? You do not find them. They havo ceased to bo the soldiers of the
Government because you have not utilised their services; you go and look
further afield ; you go smong the Qurkhas, among the Pathans on the fron-
tiers of India for your soldiors, as if we had -nob throughout our long a:udl
historic cxisteuco sufficient war material in this broad and wide Continent.
These soldiers are not cilizon soldiers; they are mercenarios ; and 1 may say
with all eovfideucs in this Qouneil that citizen soldiers in the long run are far
more cfficient than wercouaries oan cvor be; for merconarics, unliko citizen
soldisrs, do not poasess that instinet of patriotisin which is tho most valuable
asset of the good soldier. If I'way remind the Counail of a great historic
feat, 1 may refer to the example of Rome when sha rolled back “the tide of
invasion from her borders times without namber; and that of Franes when
invadel by the ecombined armies © Burnpe, who with her raw reeruits led by
exporicnced Generals defeziod the frained soldiors of Austria and Prussia,
Therefore, it scems to me, Siv, that yon havo in this territorial army n moral
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and inaterial foree of tremendous potency to Bght against ,the eneinies of the
country 2nd of the Empire.

“Bir, you talk of martial qualities. Wo know whal people used to think
of the Beigalees. Thoy were-thought to be utlerly wnfit for military service.
Well, we sont & Bengali battalion to Meseolainia. At the present momoent
n Bengali wnit is oporating in Kuvdistan, and T hold in wmy hand & lettor
-from the Officer Qommavnding who bears tho highest testimuny to the pluck,
the conrage, tho enduranco of these Bengalee soldiors. Mililary quulitics
are not the gift of any pertioular race. If there-is any element of gitt about
it, it is liable to be developed, trained and educated by culture, and [ ask the
Government of India to extend the aves of resruitment to the whela of India,
or, at any rate, to & cousiderable part of it, to olasses which hitherto huve heen
sxcluded from it.

“Then, 8ir, wo ars all grateful, I am sure I speak the eonse of this
Council, we are all grateful for our admission to tho commissioned ranks
of the Army, hat I think I voice the sense of my countrymen wheu
I say that these admissions are few in number having regard to our
requirements ; tho method . also is faulty, and is not what it should be.
There is not sufficient publioity given to atiract suitable candidates to
apply for edmission. Then, Biv, ticre are dopartments of the Army
from which we aro exoluded. Take, for instance, tho artillery, the transport,
the veterinary and other services, Dxact any test you please, but
do not put upon us the bar of racial disqualification. We are prepaved to
submit to any test ihat you may liketo impore. T thiuk we are fit for it we
have sufficient stuff in vs to equip curselves to pass any ordeal which you iv
your wisdom may think fit to prescribe. There is a movement, a progressive
wovoment, going on in connection with the wider employment of our people in
the Civil Service, or, I think, T ought tosay, the Civil Serviees of the Government.
T feel that there should be a corrcsponding movement, a counter-patt in the
military servico of the Empiro. 8ir, scl{-government has been deolared to be
the end and aim of British rule in India. Thatis the mandate of our Sovereign.
T has been embodied in an Act of Parliamont. 8elf-rulo conpotes self-defence,
the obligation to guard our hearths and homes. Therefore, we appeal o the
Government Lo qualify us for respousible servioe, not only in the civil but slso
in tha nilitary departients of the Slate, so that, 8ir, we way riso to the full

_ height of our mavhond and our moral stature, and perform in {ull measure those
responsibilities, T was going to add, thcso exalted duties which belong to the
citizenship of tho Empire. I am sorry that His Exesllency the Commander-in-
Chief is not hore. I should like to make 5 personal appeal to bim about this
matter, and I am sure my appeal will not go in vain,

“There ave one or Lo other matters not oconneoted with the Avmy to
which I desire to call attention. There is the quosticu of the docentralization
of finance. Next year, the Provinocial Governments will he making contribution.s
to the Imparial rovenve. My Hon'ble friend, Mv. Sarma, moved a resolution to
the cffect that the L'rovineial Governments shouid be relieved of their conlribn-
tions, My ‘{on’ble friend, Blr. I'atel, suggested that the matter should be
referred to the Meston Committee for their opinion. You bave budgetied six
crores of rupecs ag the contributions of the Provincial Governments to the
Imperial Covernment. I appeal to the Hon’ble Finunce Minister to reliovp
the Proviuoial GGovernments of that contribution.. Ile has given us an assurance
that this will be done by and bye. 'We aro all interésted in placiug Provincial
Governments undor conditions which will {freo them from financial ciabarrass-
wiont  An impecunious Provinciui Governmen! is bound fo be an unsuocessul
Pravinoinl Governmont, ; and an fmpecarious Provinoial Government imposing
taxea will bo still more unsuceessful. L hops, theroforgy that in this matter
the Hon’bla Finance Minister, slthough the vote was Jost in this Couucil, will
respond to the clear verdiot of public <% ion, o

“One werd T have to say ntout rawvays. We are wpending vast sums of
money on them,  Bub what wboul tho conveuicnce of the travelling public ¥
'Firere hias been no sensible addition to them; ths farss aro as bigh as ever
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and they have not been reduced to their former rales ; railwny journeys are
sowetimes very tedious and wearysome,  Lab least know of some trains which
cover & distance of 217 miles in twelec hows’ time at the rate of 18 miles an
hour, Al this is reminiscert of the Middle Ages when peoplo used fo jonrney
by siuge coackes, but the high and oppressive fares are painful reminders of
modern conditions.  May T appeal to my Ron'blo friond, tho President of the
Railway Board, to look info this malter ? There is very comsiderable publio
diseatisfuction with the railway administration. I feel it my duty to give
public expression to it from my place in this Conacil Chamber, and it would
not bo a bad thing at &l if 4 committes, a mixed commitiee of officinls and
non-ofticials, were appointed to inguire inlo {his watter,

“ Ono word, Bir, about the grievances of the postal olerks. 1 am sure
Tlon’hle.Members are quite familiar with this sub;ect. Wo have been flooded
with tolegrars, T think, sjinee we have been bera from {hese aggricved postel
olerks, They want their pay, theic time-scale, to bo assimilated to olerks
cmployed in the Pelegraph Department. May I make a personal appeal to
my Hoa'ble friend, tho Finance Membier, to look into this maiter, and I aw
sure he will receive very substanlial and sympaibetic aid from the Ion’ble
the Diréctor-Genoral of Lost Offices. ‘

““ Sir, thero are ui tho present momout two oduvational projects before
tbe Covernment. Thore is the Dadea University Bill, aud thers are the
recommendations of the Sadicy Commission which will soon materialise in the
form of law. Well, Sir, with reference’to tho recoinmendations of the Sadler
Commission, it has been estimated that the initial cost will be ons crore of
ropees, and the recwrring charges will be 66 lakhs of rupevs o year, I fesl,
8ir, speaking as o graduate of that university, that no attempt should be made
to give cffect to these provisions until amplo funds have beon secured.

 8ir, education will soon be & I'ransferred Subject, and I do not think
that this Council ought to Jmss a law imposing a heavy fnancial burden upon
the province of Bengal'and yet make no provisisn for it. You have no right
to call for the tune when you do not pay the pipor. If the runtler were
left to Bengal, Bengal would decida it in its own way, but when you take
the matter out of the hands of Bengal, I claim as a represontative from Bengal,
that you must provide for the finances necessary for the schema. *

“ T do not think Y ought to detain the Ccuncil any longer. 8ir, we are
at iho parting of the ways. Tho old order chaugeth and giveth place to the
new. On such an ocoasion the memorice of the past crowd in upon us, but
they are overshadcwed by the vision of a brighter futurs which will set us
firmly on the voad to self-government and to the atlainment in full measure
of our equal rights as citizens of tho British Empiro. We Lhiave bad many
disappoiniments in this Council in the. past. I hope under new conditions,

" under happivr auspices, thern will be fewer of thern, 8ir, it T read aright the
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signg of the {imes, I will say this that the spirit of co-aperation, of which there -
havo been wany signs of late, wiil dominate tl.s deliberationa of the Legislativo
Asscrably which will be formed under the Leform Act. May I appeal onco
again {o officials and non-cfficials, Ewopean and Indians alike, to combine

. to bring about this blessed consumumation go devoutly to be wished fox.”

The Hon'ble Mr. Nigel ¥. Paton :—“I should like to say one
word, Sir, with referenca to Sir Fazulbl.oy Cnrrimbhoy’s speech, 1f I have not
misundersteod bim, he iadicated that vommeroial opinion jn Rombay was
unapnirmous ia regard o the abandonncut of TNoverss Councils. 'There is no
doubt atell that o vory Jarge bady of opinion ‘shares Sir Fazulbloy Currim-
bhoy's viow, but wo aro not -unanimous. We are all searching very carnestly
for somo golution of this question, hut there is 1o unanimity us yet .

The Hon'ble Jir Frzuibhoy Currimbhoy :—*May I risc to
make a pessonal explanabion, Rir 7 I said Indian commercial opinion.”
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The Hon'blo Mr. Higsl . Faton - Thal sabisfies me, Sir, ud
I have nothing more Lo say." .
Thoe Hor'ble Sir Gargadhar Chitnavis - The Financial 1220
Staloment before usis remarkal:lo for an underione of deprossivn and anxicty )
which the confidence and trust in the future expressed by the Iinanee
Ministor eb the end of his illuminating warrative caunot disguiso.  Tho
position s really one of 2uxions concorn to all of us. Not only the Counail,
but the public outside, will realiso the difficnltics of the Finance Minister, and
every one of us here present will extend to him his sympathy wad support.
The Mon'ble Mr, Iailoy deserves our support all the mere in that the
Statemont gives olear ovidence of his anxiety to make cconomy the ruling
principle -of his administvation. If our expenditure during the, current yeur
has been abnormally large, and if the ostimato for noxt year does not provide
for » considerable reduction, it is beeause tho oporative onuses, [, for wmy part,
am convioead, arv beyoud his control and the sitnation doos not admit of mucl
teconumy. T
“ 8ir, the extraordinary expenditure of this year has been met by mensures
which the Hon'ble Mr. Hailey himseclf describes as uodosiralle aud ungennd.
1t issuperfinous to oviticise them, The peint of ore particular intorest is Lbe
next year's budget, and the programme of expendivurs, capital aud revenua, to get
through is heavy in all conscionce, The Vinauce Minister points out frankly
that “this programme oan only be realised if Indin gives a liberal response to
our rupee loan in the coming year Ie expects 13 crores from the next loan,
an estimate which requires oxamianation. To my wuiind, it i3 oxcessive and
unroliable. It must be conceded that the preseni Government slocks ave some-
what disoredited. The enormous depreoiation in value has bad a demoralising
effect upon the investing public. Government Paper is mostly in tho hands of
small capiialists who lack the courage to invest their monoy in industry and
husiness, and who derive little comfort from the fact that in competition the
different loans are fiuding their own lovels. People who ave likely to take up
the bulk of the new loan have, unfortunately, had their faith shaken in the
valuc of Government loans nssound investment. ‘Tho same uncertainties asto
tho future which makes capital shy of investment in business have coma to
hang ovor Government Paper. '[heholders have lost heavily through doprecia-
tion. The poor villager sulfered heavy capital loss on his silver i’nolding a8 a
rosult of elosuro of the midds, The richer townsman has lost and stands to losn
more on his gold-investmert. In tho result it may well be that the emall
capitalist would prefer hoarding coins to laying oul his hard-earned monoy on
any of theso investmonts. Government ought not to base their caloulations in
respoct of the next loan upon. the resulls of the loans raived durinithc year. It
is ot o searet that thess wero to a lavge extent taken up by big capitalists,
Jiuropear and Indian merchants and businessmen who made large profits but
could not find employment for their woney.  ‘Tho bulk of the seourities have not
beon thrown npon the market. 1niny hamble opinion, the whole guestion
of Government loans should he investigated hy the Minance Minister with the
helpof a small committes. It will not he right to go on increasing the rato of
interest of future lonns, 16 will be far better, instead of floating a fresh loan,
to raiso monay by offering to the holders of 8jper cent,, 3} per cent. and 4 per
.cont, stocks favourable rates of convorsion into & uniform & per cent. stock.
The yield, I am sure, will be lavge. 15 is true in the result our interest charges
will grow, but the moral gain will he tuealculalle.  Confidence will be restorad,
and Government will havo an unfailing source of financial assistance ab their
disposal.  And for that matier, the inerepse in the intercst charges will he
dehited to productive works, our roilways and ii.igation works—tbe income
from which is progressive. With confidenec ristored. it may nob ho necessary
to make largo payments in redemption of the War }Smniis'. The holders way Lbe <
induced to take up permanent stuck in lien of ti:em. An effort shouid be
made in that behalf,  Special rales of convesion may be offered to them,  The
rato of interest suggestc&, b pov cent,, is fully warranied by the conditions of -
the moncy markel.
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“Bir, corneeted with this v the question of sale of Rovorse Counoll
Rills. Tho lion'bie Mr. Tailey obscrves, “tic solution of the problems of
the fuiwre depends therefore en tho grewing accumulation of capital wealth
in Indiy, anit the intersst which the Indizn monsy market ovinces in our
lvan issues.”  Bonwthing has been said abave to indicate the measares nevessary
to gttract Indian capital info the Rupes Loans.  Carefl investigation muy
reveal additional possidilitios. Dut one peiul needs to bo empbasised hero.
1 would be wrong to depend  only upon appeals to the patriotism and
tha ense of responsibility of the Tudian investor. The whole thing should be
considered s & business proposition. '

“Then, it ey be pointcd out that the heavy sale of Reverse Couneil Bills
at a high rate of exchange cortainly does nol help to conserve eapital ia India.
‘Che Finance Minister hinsell votices the heavy withdrawnls feom tho Post
Cfice Savings Bauk by Luropean depositors under tho impetus of a high
cxchange.  The withdvawals, it may safeiy be assumed, have not been restrieted
to tho Savings Bank, And these outgoings are anything hut helplul to the
accumulation of capital wealih in India which the Hon’ble Mr. Hatley desires.
On Lhis groucd, it on no otiier, the sale of Reverse Councils should be discontin-
ucl. Theie are more powerful reasons lesides, These sales are  wholly
oppased to the main priveipls of Reverse Ceuneils. 'The Bills were never
intended to be issued for the Lenefit of the trade.  Thoy were only ma:nt for
the support of cxchange. But, in the present. instance, they aro sold mainly,
end one might sny solely, for the convenience, -not of trade, hut of privato
rensitlers, und, as such, they Jack justification cither in nineiple or expediency.
The fucidental deflation of the cxtra paper currency, cven it considerable, is
citected ub too great n sacrifice. I believe the time has como when the wiole
exchango policy of this Governmont should be thoroughly overhauled, anda
reversion to the old silver stundard of currcacy with free coinage of silver
should ba serjously considered.

“ Sir, the Hon'ble Mr, Hailey counts gain from exchange as & permancnt
factor in Indian floance, so much so that he serivusly contermplates the com-
plete extinction of provincial contributions in the near future. I wish grounds
were present for such oplimism.  Assmming [or the moment that exchange is
mainteired at 2s. (7;old), with the change in the pelicy of the financivg of the
India Ofiice cstablishnient and the purchase of stores, our Home clarges avill
steadily shriuk. It would have been better if the Pinance Minister’s narrativo
had contained -an analysis of the new position created by the transfer fo the
British Estimates of the cost of the Tudia Office cstablishmeat, less'the charges
connected with Ageney work, Indian reveuwues will be relieved to some
extent,  And it js quite likely that our parchases in Bngland will grow less
and less with industrial expansisa in India nnder the able lead and guidanco
of the Hon’ble Sir Thawas olland,  How can then the gain from favourable
exchaoge be steady P Councils cannot Le sold to a Jarge extent for the con-
venienes of trade.  'Then, xauch of tho fulure ¢f the rupee exchange depends
upon the price of silver, & wost uncertain fuclor. - T'he present conditions ou:.-
nob continue. Sooner or later settled political conditions will be restored in
Mexico, and the suaual wulput of silver must reach ifs former level. Whe
Chiva demand, oo, must ullimately fall off. In India, the Fioance Ministor
has poinled out, the desand for eoins is not vow so insistent and ombarrassing.
When the reaction in the silver market does take place, it i3 nob possible thut
the rupee will be maintained at its present high oxchango level.

“8ir, hugo thone't ik is, we must support the Military expenditure of
this Government. The Hon'ble Mr. Jlailey's stalomont must reconcile us
bothi G the Revised Pebiinetes 2ad the next year's budget. Bul what the
publie wouid liks to know i it Govermmwont havo any nialerials for the con-
clusion that dangor threatens bndia from the Mid-East? Reports are so
far conflicting. Ju England the story is now disoredited by a large and
growing hody of public moen who ought to know as a canar!, owing
s onigin to 3Ir. Winston Chuechill’s imacination. "here is even a move-
mont Lo official recognition of the Boviel Govermment of Russia, and
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the Prime Minister is binself the sponsor of it.  Ts it likely that His Mnjesty’s
Governmeni would consider the question of recoguition if any proul existed
of Soviet Government's mischicvous activity in Mid-Bast with India a8 its
objeclive *  TFig Majesty’s Governnent must be supposed to keep correct
information about tho ccurse of eveals in Mid-lisst. A full statemeut on
the point hy Governwent in these oienmstances is urgoutly wecessary. Ior
leng years.our military finance was influencod by the bogey of » Russian
invasion. Tt it imperative the mistakes of the past should not he repeated.
If there be real danger from Mid-Bast. our military expenditure must of
necessity be maintainod at tho proyosed level; if nol, it must be cut down
to the irreducible winimum.  In vonnection with thix military question the
suggestion. made by Siv Fasulbhoy and Y-on’ble Mr. Banarjen about the
formation of a temitorial or eitizen arny requires Goverunent’s serious copsi-
deration.

. As vegurds the special war contrihution, 1 will apeak with somo reserve in
view of the amandment or vesolution that I hear is going to be maved, by some
friends lator on.  Subject to such change as the arguments then advanced may
bring to my wmind, I presently think that this guestion will have to be decided
iu the light of facts stated by the Hon’lle Mr. Muiley in his able analysis.
I am of opinion that it will ha advisable to pay the contribution in instalments
as stated Ly the Hon'ble Mr. Jlailey. It is far better that the oompromise
effected Ly (lovernment in respact of nou-offective charges sbould be confirmed
by the Council. tizn thet delicate questions of estza paywent to His Majesty’s
Government shoald be ve-opanad, — At the same time, T hold that the principle
at the back of the “long-standing practice, dating from 1870, for Iudia to
bear the Iudian Service shave, if any, of all pensibns of British troops employ-
ed in British campaigns, while Ilis Majesty's Governmeni do the same in
the case of Indian campaigos,’ noeds serutiny in the light of exiating condi-
tious. The practice for a certainty involves India in heavy financial
obligations. All the British units may be sent out herc one after another
for experience in Indin, and what with their ordinary and recently sanotioned
extraordinary pensions the Dbill against us may run to an alarming length.
In any scheme of Irapecial Federation such a principle of apportionment
of the eost of Imperial defence is sure to be abandoned. Meanwhile, efforts
-should be made for better arrangements with His Mnjesty’s Government on
the general question.

“fPhe policy underlying the Railway allotment will meet with pgenmal
support in the country. Improvement on open lines is & matter of tho first
importance and must have the fiest claim.  Inorcased facilitics of transport and
travel will. o appreciated by all, especinlly for {!:eir effect upon prices. 1 am
sute the discomforts of Railway journey so well doscribed by My, }hmarjea will
receive in future the atlention of the Railway authoritios. I fully ondor:e
his opinion that & Cownnittee of ufficials and non-officials, if sanctioned, will
help the Ltailway authorivies in a lav;o measare to come to a right decision
in all these matters,”

The Hoa'ble Mr. W. B. Cram (—8ir, I would like first to take
{his opportunity of congratulating the Hon'bla Mr Ilailoy o the very lucid
way in which lie brought forward his Winancial Stetemcut, and also goncrally
on his Budget. At the same tiwe T hope he will not take that as meaning that
[ entirely ngree with all his policy.

“T would dike ts go through oue or two ifems of the Budwet, Sir, zud 1
will take them in the order in which they come inthe figures. Mirst of all
is Customns.  On the question of export duty on hides and skins Inst year, Sir,
ab Simla, I nario a special request to the Government that they shoold utiliss
the proceeds of this (iuty ax Jargely as possille in proviiieg tanning for Ladiavs
and fmprovivg the wethods of curing and of teeating the raw bide.

“Now, Sir, [ know that cortain steps ate being taken in regard to tanning,
hub as regards curing and flayivg of hides, T do not think naything bLas yeu
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Been doe, snd to sucl an fnpoclant matter U ohoadd ike to deaw Lae eilention
of Sir Grorge Larnes and S Lhomas Wolland again.

“Pake the case of Calentla alene ; in Calentiz from the 509 hides prodnced
daily about hadf are seriously dawaged by butehers 10 the oxtest of aliout
Rs. 2 a hide; so that if an improvemont could he efiected in that divection, it
weild mean a difference to the countey generally of neaily (o kikhs of rupoos
in Calentla alonce. :

“Great iprovemont has heen ofected in Bembay owing to the fact the
Governmeant had practiosl contvol durdng the war of the Bembay glaughtor
liuses,

“ Aud I do think it is o maiter of Imperial importance that Goverimment
shonid do what it can to hwprove the raw product and theeeby add to the
justificalion for th- tax. A goo’ deul has been said ahoud the tax and it has
been said that a great dea! of harm hag baen done to export.  Well Sir, the
tax is & per cent. in the casy of Eugland and 18 per cont, in the caxe of other
countries. The rise in exchange since it was pubon has amonvted {o 83 per
cent. Thevefore I do not think it can he said in any way that the tax has
cortributed to the present undoubtodly slack trade which is going on in hides
and skins,

“Then, Bir, T come to ihe next point of direct taxaticn. 1 wm suio
we are all vory glad that the Hon'ble Mewber has taken oif hix Hxcess
Prefits tax, and I shounld like to congratulate him very sericnsiy on thmt. To
is true it was pointed out last year that it was probably ouly a tax which
would lust for a year, but neverthelesy I am swee everybody is very much
velieved that it has been taken off.

¢ As regards the super-tax © way have sowething to say later, and
I venture to defer anything I have fo say until the supertix is actually
under discussion,

“ Thon, Sir, as regards Pests and Telegraphs, there is one small point,
and that is that I hopo Sir George Barnes will be able still further to reduce
the cost of foreign telegrams. The amount paid from India to ocubside for
foreign telegrnins is net reckoned in rupees, aud sinco the exchauge is ¢o much
in favour of Indis, I bope that luther reduetion will he madc 23 soon as
possible. .

“Now 1 cowe, Sir, to "2 very importani guestion of Railways. Now
Sir, when the Mackay Commission eat it recommended a yoarly programme
ot not less than £12 nullion on eapital acccunt, Now £12 iu those days
was 18 eroves, and, I think, it is simpler for me to speak in runees rather
than in pounds, When 18 crores was coustdered sufficient as a yearly
capital expenditure on railways, the purchasing value of the rupee -was
ver: much greater than itisat present. I do uot think T am exaggerat-
ing when I say that the purchasive value of the rupee a¢ acainst railwny
stock  and such mnaterials a5 are yequired for owr railway construction is nof
grcater than hall what it was ai that time,  Therofore, when wesee o figure
of 2% croves in the Budget on eapital account for railways, 1 do nob think
we shiould be unduly clated, and il I may sy so [ think that, considering the
purchbas rg valne of the rupee, the amount is far Joss than it should he. T 1 aw
vight i assuming that thc&)urchzming puwer el therapeeis only b0 per cont. what,
it was when the Mackay Commission sat, when the capital expenditure this year
should be, not 32 erores of rapecs, bul 36 croves. Lad theeeis another consi-
deration which also shonld tend to wake Guvernment inereast the swount that it
js uoing 10 specd on vailwaye, and that ie, the fact that dwiing four years,
1016 {0 1819 only Rs. 20 crores way spant, whereas wndor the Mackay
progrmmnn R 72 erores shonld have Leca spent. That of course was nobody's
fault.  The reszon was that, beeause of {he war, viderials coeld not he
provided, but the fact remains that on acconnt ol the war Judia in these four
vests has spent e 62 ciores less on railway capi al constraetion than she
vould have dope if she had been wble to spend the amount whish was vecoms
wended,  Therefore, that is another argrovent for my ropossl that %2
crures i3 yery fav shorl of what should be spent. Now, ifir, in the year
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1917, Hir Hugh Bray pointed ont that railways were making: great deai
of money and that thoy wore puttivg by no reserve, and at the end of
the war when it was possible Lo spend money it might bo diffioult to get hold of
that money. And iv 1918, Sir William Meyer providod a ecrlain sum, £20
million, which Le eriled o soeoial rvesorve, and he said about it :—-

* Imstly, whea peace condilious permit the resumption of the Railway Capital Programmo
on arealo nosessary to provide adequat=ly for requiraments—nnd this will invalve makiog np
a lob of lovway in respact of the ecompulssry cutting doswn of that programme during the war~
wa ghall probably fied some difficuity in raising, on reasonabla teros, tho nmount of onpital
which would bo required.

' We propose, tliercfore, a9 against onr {emporary borrowings on Trezmury Bills here, and
in view of tbe emtisfactory financial pusition of India n3 a whole, to invast £20 willion in
1loma Tronnury Hills in order to pravide for the linbilitics which in one way or another will
come upon us shortly ufler the war is over.”

“ Now I thiuk this was generally recognised by members of Council, both
official aud non-official, and was accepted by 8ir William Meyer &s an actual
reserve to bo pnt by when money could not be spent on capital cxpenditure to
ho spent on ogpital expenditure in furure, That Bir TTugh Bray imagirled this
to bo the oase 1s clear from what ho said :— '

* It is thercfore, my Tioxd, with unbounded satisfaolion that I find that be bes had such
a good year that be has 1-aen able {0 meke restitution, if as T bops [ do interpret correctly what
ha said on the 15t March and 1 trust that the reserva'lo then referrad to may he #o cac-marked,
g0 tied up, that it mnst be pent on Railways only and that next ycar it may be possible’to
pravide even a further rexcrve.’ . .

¢ Aud Bir Georgo Barnes ssid : —' I canutat, howover, pass railwags hy withont emphasising
the great importance of the special reserve fund of £20 miltion sterling  whiok is being mado
this year, This provizion will enablo us to embark on frash railway construction 5ireatly
materinls are availnble.’ '

T think from those extracts, 8ir, it must be ev<lent that this £20 millions
was regarded as boing put by asa special reserve to be spent on railway
construction, not as a part of the normal railway construction programme of
tle future, but in substitution of what had not been spent in previous.yoars,
It was regarded thorefore as an addition-to tho normal expenditure. Now, Bir,
1 have heen trying to find out where this £20 million has gone to. 1 find that-
'£18} millions of it disappeared In the yShr ending March 1919, and the other
£7 millions, as the on'ble Member told us in his linancial Statemient, has
disappeared during the last yenr. Well, Sir, the railway capital expenditure
in 1918-19 when the £13 millions disappeared, was Nl as. far as Bugland is
concerncd, In 1919-20, it was, I think, somewhere about £10 millions, But
that presumably was capital expendilure out of the sum which had been
otherwise laid apart in the Budgst for capital exponditure on railways, I think
therefore there ehonld be some explauation as to why this £20 millions, which
. was put by as n special reserve for sxpendituro on railways.over and above the
normal railway expenditure for capital has not been spent on railways,

“ Then, 8ir, I come to a fow special points about the railway budget: I am
vory sorry to see that Burma is treated sc badly. This year, I understand
from the figures hefore ns, thut the tmount to be spent on new railways in
Burma is only Rs. 3 lakbs. Nov the position, ag Iunderatand it, in Bura
is that there is only ono mile of railway for 14t squave »:'les-of country. In
[udia there is oun mile of railway for 35 square miles of country.

- % Now there is something vory wrong abont that, that the proportion ian
Burma should bo so uch less than it °s, aud theve are, T understznd, two very
important Burmese railways which ave_practically ready for oconstrustion ab
yreeent. I refer to the Pyimmana Mergui Railway whioh is part of the
Tsdo-Burma woute by Chittazonz and the Moulmoin-Ye Railway vhioh
cooueots Northern Burma with Sonthern Buvma. I hope that Sir George
Barnes or Sir Arthur Andorson will be ablo later to tell us why such a amall
amouut has beon allotted to railways in Burina, and whether somo considerahle
sum cannot bo allotted to theso railways and to these special railways out of the
unallotted swir which 8 in the railway consbruction pregramme,
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% Agragards Dungal, oy wo press for tho Turilier, construction of the
broad gange on the Galcatta-Darjecling line and for the Mughli Bridge. The
angwer which Sir Arthur Anderson gave to me the other day regarding tho
TInghli Eridge wus that it had been surveyed and that scundings were being
tien, 1 hoped rometiing furbher from hincand | hope that he will bo able
to say thab it is tho intention of CGovernmeat to procced with that bridge and
with the railway bridge connectivg the tiro sides of the river with the grealest
pessible despatoh. )

“Then, Sir, T come to railway revenna and expenditure. Now, in
pre-war yeais, o per cent. wasregarlod s a very fins rovenue [or the railways,
asvery fine return on the capital.  During the wae this rose and the rerson
that 1 rose wee hecause the receipts frow increased {raflic were so much
greator and beeanss it was impossible to spend woney on repeirs and renewals,
16 rose to £-79 in 1916-17, 665 in 1917-18 and vcarly 7 por cent. in 1918-19,
and T make out that the railways saved romc 20 crords of rupecs during
those years which went into the common purse and which to my mind znd in
the opinion of o grest wany otber Members of this Council should bhave been
car-marked to rallway exponditure. ‘Uhis year, fir, we find (hat tha amount,
i bo spent on railways has largely ineroasad and guno u{) to EC crores of vupees
from 37 cvores i 1018-19 end 45 crores in 1019-20. 1 Lope that the Hon'ble
Siv Arthur Anderson will be eble to tell us Jater how much of this jnorensed
expenditure is due to normal juercase of running costs, that is to say, such
matters as increase of slaff, inereased cost of coal, and so on, and how much
of it is going to be devoted actually to repuirs and renewals, because there
is no guestion ahout if, and T am suro he will admit it, that the position
regarding Indian railways with respect to repairs and rencwals and  the gencra!
condition of the railwags’ rolling stoock is very serious. Now we bave had an
oxample durivg the last two or three months of the complete inability of
the Indian railways to carry the trafiic that is tendered to them. We
have had hlocks all round; we have had complaints from coal ; we have
had corplaints from almost every source; and tho reason is simply because the
railways are not up to trim. I ?(': hope, thercfore, that we are not to regard
this 5-51 per ceat. which it is proposed to make oul of railways this year as
a permanency, aud 'hat, as soo:: as possible, the (tovernment will wake an
attept to utilisa the woney which- they receive over and above what may
be called the normal of aboub b per cent. for the hecefit of railways.

“1 did not intend to speak, Sir, on the question of Reverse Councils and
exchange, but thero aro one or iwo points in the Hon'ble Bir Faznlbhoy
Currimbhoy’s speech to which I would like to draw attention. Ilo said thas in
Bombuy among the Indizn community Reverse Councils are gencrally con-
demnod.  As far o5 Calcutta is concerne&, T thick that the opinion in favoar of
an adverse to Reverse Councils is about equally divided ; but that is a matter
of o} inion.

“'Thero is, however, a point of feet regarding which he has spoken.
He said that higher cxchange has not resalted in advanfag: to users of im-
pored articles.  Now, Sir, ordinarily speaking, I do not think there is auy
doubt about it that a high exchange or ruther a iising oxchange is of
great harm to cxporters, but, under the present circumstances, I doubt
whether the faot that exchanye is rising has been ncarly so harmful to oxyort-
ere as it weuld have been had conditions licen uovinal. Prices aro cycreding-
Iy high, the prices of all articles ave high, and sinco I disagree with him that
Ligher exciongo bag not vesalted in advantage to users of imported ificles,
it follows that i+t exchangs not heen hizh, we should have had o still groater
increase than we bzve had in the cost of i jorted arlicles,  An instance of this
would he an ordinary pairofisapostod dhoties, Imporied dhoties with cxchango
st 28. i0d. cost Rs, 5-8 per paiv; were exchange to go Juwn to 2 shillings
{tcy would cost Rs. 7-8 per paie.  Now, Sir, if under presont oircuwmstances the
rupee was Lo go down to Lo shillings or cven lower, 7 maintain that to tho
gencral people of Tidia the result would be far, far more serious than if it
remaing somewbeco in the neighbourlood of what it s, Who'is it who hus
Lenniited by high exeli. nges ov by low cxchanges.  'Phe man who has heefited
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by high exchangas is the man who is living on ¢ paid waze, gonerilly the very,
very poorest in the country, the labourer who'earns his (hroc or four annas a day
and another olass who isnot gdnernlly regarded as poor, but who is in Fact
aimost as poor as the labonrer, tho olerical elass.  They would have to pay,
if exchange went down, and went down apprecially,” very ‘much higher than
they do for every imported article that they consume, On the other hand, it
cxchange goes down, the people who will b benefiled will he the people who
actually (}roduoe the produce of tho country, the raiyuts and people of ihat
class, and prices of produce are so high at present that I do not think they
can complain very much if the pricos of the articlos which they produee did
zo down. I thereforo think, Sir, that there ave those two sides to the guestion,
and that at the present momont it is very doubtful whether you can say that a
high oxcbange is really adverso to the grent majority of the peoplos of Tudiw.”

The Hon’ble Raliu Sir. Rampal Singh :-— 8ir, tho questions of
¢xchange aund ourrency, the sale of Oouncils and Reverss Gounoils, anid the gains
and losses accvuing therefrom aro too technical and complicated to let mo
hava an insight into their intricacies. To a layman like myself, who can only
take a supcrfioial view in suoh matters, the gain of 113 crores in thess transac-
tions is & source of satisfaction. But the nataral inguisitivencss remains
unsatisfied as toj the question whethor the losses sustained wore- avoidabla or
not ? I bope there may bo no ground foy alarm over them as I trust there
must be in them also ‘an eloment of artifisiality ® us is the case with the
‘ gaips.’

“1 foel houud in justice to oller my mead of praise and appreciation to
Lord Méston for the skill and accuracy with which the Budget estimates of
the ourrant year weve prepared under His Lordship's guidance. Noone could
have forsorn af the time the Afghan War and the consequential military
expouditure that had had to be iucurred in its prosecution.. In faot, it throws
n still greater credit on the caution and foresight that wero Lrought to bear on
the preparation of the estimates, for otberwiss the amount of defloit would
have been much highor than £143 millivn. Howsoever much we may- doplore
the Afghan War that was wantonly forced upon the Government, there is abso-
lutely no reason to grumble over the exponditure that it had cost us. It is
well and just that the subsidy which used to be paid had heen stopped and I
hope it shall nevor be renowed. It is a cause of just and real resentment and
of extreme disapprobation that, pampered by the subsidy whioh [ndia had been
providing her and to the outrize of all moral obligations, Afghanistan should
bhave had the anduoity to wage war with us without a..y provocation whatsvover.
Tt is an amplo proof, if proof wore noeded, that uo cunons of morality can stop
peoplo from having their oupitlity excited whon times are propitious to have
territorial aggrandize:nent. It is for thia reason, Bir, il not for others, that I
would most strungly deprecato 8-y large diminubion i our military sirongth
or in its efficiency. As long as humaa nature is what it is, the evil of keeping
a strong military establishment shall have to be maintained.

“ Qir, this is the lost Budget of its kiud under the existing system of divi-
sion of revenue and expenditure between the Central and the Provinaial
Governmeats, and the first from the bahds of the iTon’ble Mr. Hailoy, our ncw
Financo Member. T way heartily congratnlate him on his luoid exposition of
the Budget figures for the coming year, Barring the complications of exchange
and other such like transactions which ure, as I have observed above, {oo tech-
nical {0 me, tho estic:ates and the explanatory notes attached thereto aro gunite
intelligible cven lo a layman, and he can well appreciate the skill, caution,
symputhy for the people with due rogard to the requirements of the situatiun,
with which the; have been prepared, One can with difficulty fairly indulgo iu
oiticisie and find fault with the Budget. It isa m:tter of iauch gratifica-
tion that no recoutsa to any new form of taxation bas becn taken, Z'he abo-
lition of the cxcess profit duty and the alteration of rates in the lovy of super-
tax is in the right dircction and will help industrics and joint steek cuncerns
(o buitd up their reservo Capital nnd theroby strengthen their position,

1 2.
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“On the expeaditure side in Imperial Budget the mest important itews
fnll under Military Services, Bailways, and the New Capital.

*If regard be had to the poor resourcos of India and the pressing needs of
thy wmoral and material devolopment of the country the Budget provision of
“£50 million for military sexvices appears lo be too big. But, 8ir, that very
devulopment largely depends upon sednrity which theso servioes provide from
external aggression and irternal commotion. It would be amisy on my part to
arudge lhis amount. In the present circumstances through which the
world is passing it wenld be suicidal to think of any owrailment in the
strength or the cffieiency of the Army. The Yinanocw Member bas not
only explained the situntion, hut has also emphasised the facts that would
have to be kept in view and which would most assuredly entail bigh expen-
diture on these services in’ future, Without in any way recommcending any
dirounilion in the strencth or efficienoy of thero services, I would strongly urge
that they may be Indianised in a uruch more liberal and sympathetic manner
thau is the oaso at present, In cvery brauch of such services, from bottom to.
top, theve should hea far larger number of Tudians than ot present. Tt is
only in this way that cconomy can be cffeoted, and I cannot lay too much
stress ou tho aeccptance of this policy, '

“'The second Capilal outlay is proposed to be on Railwvays T have not a
word to say against the proposal. Tt is a patent fact that during the War the
expenditure oa them got a set-back and much Jes-way has to bo made up. Iam
not prepared to deny that much of cur progress dopends upon greater fa~ilities
of corumunications, and the greater they are extended in proportion to cur means
and nceds the greator the pron('erity of India. will flourish. But, Sir, as the
things at presont provail belovs,the extcusion or the opening of now lines, T
would very strongly advocate the removal of the terrible insonvoniences due to
overorowding to which-tho passongers are subjected in railway journeys now-
nsdays. The Railway fare was enbanced during tho War and yet no relief in
that respect has been given, 20d to make matters worse the public does not
eajoy oven~half as much comfort asit had in pre-war times., I only pray
that the Goverhment will sce to that before extending further lines.

% The allotment of £380,000 for irrigation is too small, bnt the Fon'ble
Finance Member has out at the root of any oriticiam on this item by a state-
ment that this is all that tho Public Works Department can spend in ‘the
coming ycar, The importance of vxpenditure under this head canuot he over-
oxaggerated. I wondor when tho schome for Sarda canal for Ouddh will
mature. My Provinoe is mnow .very much interested in it, and tho socner the
work is taken up the better,

_ “It is needless for me t0 say that T am one of those who support the present
elevated position of Delhi, and s0 I have no reason to disagree or to criticiso the
allotment of Rs. 110 lakhs for our Capital.

“§ir, it appears to we that the griovances of (he posial subordinate ser-
vicas as regards their salaries and ecmoluments sva renl, and ‘I only houpe that
something will bo done lo ameliorate thoit condition ia those hard times.”

“Eir, inthe foture the hattles for cducation, sanitation, Medical relief,
and Agricalonral and Industrial development aro to be fought in Looal Coun-
cils aud I need not refer to them hete. T¢ is = matter of great satisfaction
tbat the Governinont of India now fully realise their importance, and ns the
ciroumstances peraib liheral allotments are made under those heads. We
tho people of the Un'ted Previnses under the guidance of our popular and
sympathesic reler fir Harcourt Butler are re-orgapising the old niversity, and
are founding rew oues, and it'is my earncst prayer that the Government of
Tndiz will sec their way to give ug fiuancial help to bring abont those schemes
into fruition, and further that, whau they allot any funde to the Univers ities
of cther Provinces, the ciaiing of. my Provinoe will not be overlooked.

“In the end, Bir, I feel bound fo offer grateful thanks on behslf of wy
Proviueo to the Finanoe Membor :od the Government of India for affording
relicf to the Provincizi Geverumants to tho extent of 11 crores of rupees. I
hope my Peovince will reecive an equitabls share in it.  The concluding words
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of paragraph 24 of the Budgot stabeiront will he very highly and gratefully
appreciated by the Proviuce but, T aw afraid, that ronsummation will depond
upon Exchange which. hwes always troubled our finances from a long long
time without auy permanent solution. Whatever tho case with exvhange
may be, I strougly hold thui the WQovernment of ludia should beoome self-
aapporting end no contributions shouvid be taken from the Provinces unless
any spocial emergency might ariso
[At this stage the Council adjournca for Luuch.) -

The Hon'ble Mr. Kamini Kumar Chsrda t-—"Sir, I did not
have the good fortune to listen to the Hon'ble the Finance Mcwmber when he
introduoed the Budgcet as { happened to be away at the time, but on my way
buck to Delhi 1 came acroms an Avglo-Indisu deily paperin the train, the
leading article of whioh in its comments on tho Budget hogan saying that it
is oustornary for members of the Council when speaking on the Budget to
compliment the Vinance Alember on tho luoidity of tho Financial Statement,
aad inquired whether that pleasant custom would be observed on this occas
sion. I had not then seen the Budget and I was wondering what was meant,
I thought that probably the Tinancial Statement would he a very ahstruo
doenment which would he very unintelligible to a layman like myself, but
after I had retwrned to Delhi and perused the Financial 8tatemont, I confess
that I found no justification for that comment and T bave no hesitation in
congrafulating tho Hon’ble Mr. Hailoy on the lucidity and luwminous presenta-
tion of the subject. e differ {rom him in .nany mattors, iut his conolusions,
in his promises, hué I do not think that anyone cau comglain that the Budget
lacks any perspiouity of statoment, I also thank him, Bir, for his skill and
ability, if 1 may say so, without impurbinence, iu avoiding any  further
ficlds of taxation. The variation in the incidonce of the super-tax which as Le
says, is merely a re-arrangement is not a new tax at all, and I do nob think
that we have any reascn to take serious exception fo that." '

“Coming to the Budget, 8ir, taking the revenue side, I have two remarks
to make. In’the first nlace I see that no' steps bave been taken, no real
endeavour has been made to sccure any portion of the huge war profits, the
onormons fortuney that havoe becu made out of the war by individuals who
could have had no cxpectation to make a fraction of this and who could
have no valid objection if the State appropriated some substantial proportion
of theso profits.

“Tho seoon! remark which I have (o make is in regard to the gain
by Exchangs.

“There is o cryptic passage in the Finance Member's statemcut on -

page 126 which says two months ego indeed it looked as if the figure
would be very much higher, but the Jargs seles of Roverse Councils which
have boen and are being made have considorably reduced the fotal antioipated
Tor the year' Bir, I confess that 1 do wnot uaderstand this, it may be
due to my not boing acquainted with economics, but I do not follow
- why this heavy loss should be incurred and T do not soo why we sheuld continue
to rell these Revorso Councils. - Does anybody contond that there is an
unfavoursble balance of trade againgt us aud that the oreditors were insisting
on immodiate payments, or is it a oaso whereby we are profiting by these
sales ? . .
1 think, Sir, that Government shonld haye accepted the policy that was
* luid down by the Chamberlain Comneission-that teade iutere:is in them. :lves
are no-justification for Council draits. T think this argi.mont applies in regard
{o Reverss Councils too. X would be very grateful, therofore, 1f a littl: Jight
could be thrown on this point as to why we should confinuc to sell Reverse
Couneils. We¢ hope to havo un oxplanation on this point presontly whon we
ghall have-a resilution on the n:atter lator.

“Qoming to tue oxpendituia side, Sir, my frst cemplaint is ihat you
canaot claim Lo be credited ‘with o resily keen desive fo scrmtinise tho items of

231 vy,
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expenditure,  T'ne Government did not see their way, tu aceept the humble
sugeestion T made the other day to set up retrenolunont hoards on the lines
existing 1o England, Sir, far from there being tiny retrenchment visible in the
Budget, I subinit that there is a steady and-porcoptible rise in all departments,
civil a3 well as wilitary.  As regards the military budget items, 1 shell make a
few remarks presently. Just ab the mowment I would call attention to a passage
in the nemorandun by the Finanos Minister in which Le says ‘ the dominating
feature on the expenditure side of our Budget is tho high figure which we
have heen obliged to insert in the military account’. 8ir, this 18 very signi-
fiornl and I shall mako a feiw rewarks on it presently, Now laking the
oivil side, I confine wy remarka to tho Iperial allobnent only, where we Had
that in evory dcpartmont there is & steady rise. Lake the gencral adminis-
tration, “wy find in 1916-17 the oxpenditure was Rs. 1,14,69,186. Thus in
the prescnt Budget it rises to 1,43,90,000 and the revised figures wmuy excecd
cven this  Thon take the Becretaviat. In spite of the much tatked of decen-
tralisaiion, every year thero is a sfeady incrcase from Rs 35,1L,609 ju
1916-17 to Rs. 49,566,000 in tho present Badpet, 'he Modical expenditure in
1816-17 was Rs. 11,79,473 and in the present Budget it is Ms. 17,67,000.
In Ecclesiastical expenditure there is a rise Srom Rs, 19,256,359 in 1916-17, to
Rs. 22,10,000 in the present Dindget. Well, 8ir, if you go on at this rale
what is going to happen to the country, und ualess you apply your pruning
knife to these subjects, 1 am suro very littlo will be left for the subjeots on
whioh the amelioration of the people deponds ? - '

“ We find, for iustance, no provision for redreasing tho sufferings of tiie people
dun {0 high prices. I do not know if any action is contumplated to be taken
in regard to food., e had the other day a Reuter's telegram to the effeot
that tho supplementary estimates in Bagland provided for £6} millions of
additivual bread subsidy owing to the increasing loss of selling the quartern
loaf at 9 pence, and that this-brings the total subsidy for 1920 up to £36}
wmillions. Have we spent a pico for cheapening the staplos in this country
in these hard times ? Then while eduostion, technology, agriculture do not
coms in for any share st sll, wo find that we have more than made up for
the deficioncy in gheso subjevts in our liberality as regards tho railway
allobment. Sir, last year some of us objeoted to the record figure of £18
willious that was provided for railways by Joord Meston, and our - objeotion
to this was commoanted on adversely by Anglo-Indian ecritics. I rcmember
scoing in a leading orticle of tho ‘Statesman’ that my remarks were
ridicnled” and I was charged with inconsistenoy. J¢ may be that we
wore wiong and the leader writer of the * Statesmon’ was right, but Sir,
what bave we got for that huge swn? Wo arc told by the Hon'blo
Mr. Muiley- that tho rovised statement ol cxpendiinye out of these £18
millions is £14'6 millions. Now weinave a right to sk, B8ir, what have
we gob in rcturu? We were pronised im{)mvomcut of railway transport
zad - travelling  facilities. "Wo wers led to belicve that if Lhat allofmont
wag  granted thero would be no dearth of wagons sud trade would nob suffer.
Now what iava woe got? Is travelliug any ocheaper tu-day? Have the
passenger fates besn reduced to pre-war lovels? The complaini last
year that was made by my Tlon'blo friend Mr. Sarma was that in the disposal
of applicabions for wagons thers was a good deal of complaint. Has the: been
vemovedl 2 Ts the scandalous ovor-crowding of third class carriages removed
to-day ?  Far from that beidg the case, 8ir, J have scen the other dey even
scoond ¢lass carringes packed full and third class passengers still continue to
bo shipped in cart-leads in gooda wagons. And 2a regards transport facilities,
=0al 18 very scarch in Calcutta owing (o tho difficulty in getting wagons. The
other day inreply to s question by my ilor’lila friend Rai Bita Nuth Ray Bahadur,
who i3 nnfortunatcly absent to-day from the Council Chamber o:wing to illness,
the Hen'Ble Sir Arthur Andorson said that although consideration Liad been
given to the guestion of reverling to the.pre-war level in passenger fares,
Giovernment did not nindortoke to do g0, Sir, we are to-day budgelting for a yet
higher ficure, 1t is just possible that experts muy be satisiled, that these
£14'5 wulliony have been well spent, bub ib will appent nothing short of a
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riddle {o the ordinary man that even after sperding. £14'6 millions, thove i
no improvement ot all jn travelling and in railway transporl. Yol us posscss
our souls in pationce and hope - thal aftc. expending theso £18 millicns and
4} crores our poaition will be improved. :

“ Theu, 8ir, I cowe to Delhi. I will not frighten the Ocuncil by the threat
of another deliato on thie question of the trantfer of capital. I-shall simply
oall attention to one circumstance, Siv William Vinoent in answering my
motion that Oalcutta slould be mado the Capilal again, seid three things, iu the
first place ho said the notioe reccived of my amendment was very short, only

twodays . . . .

The Vieo-Prenident :—" Order, order, the Hon'ble Member must
confine himself to the principles of the Budget.”

The Hon'ble Iir, Hamini Kumar Chands:—“I was basing
mwy commonts on the budget on lis argument. He. said that he had not
time to go into thia matter, and he said a pew Council would com:
into existence a ycar hence, and therefore it was better to leave these
things aloue. I said in view of this argunment, was il wise avd prudent
to spend #1,10 lakhs this year? Why not coniine your endenvours, as you
have done for tho last four or five years, simply to carrying on, and leave
this question to be deoided after the new Oouncil comes into existence P
That 13 what 1 meaunt to refer to, 1 say it is not wise to commit the mistake
* that was wade in Dacca, Even with the growing opposition to the ill-fated
partition of Lord Curzon, Government went on spending lakhs and lakhs on
buildings at Dacoa and.what was the result? Aftor sinking .crores of rupecs
in Dacca the whole thing collap:cd, and 1lis Majesty the King Bmperor was
pleased to reverso the polioy. My submission thervefore is that 2s regards
Delhi you should not spend this amount, but should simply earry on and sce
what attitude is t:'zen vp by the new Oouncil and what deoision is come to by

His Majesty’s Government.. . .. :

“Then, Sir, coming to the military budget, I say nobody' can contemplate
the figure without getting ciddy. Im fov. years’ iima we have nearly doubled
the budget. W ave providing £40 millions; that is neatly the - total .of the
whole of our land-revenue and our revenus from railways, the two largest
sonrces of income. Bir, what is going to }mgpen P Well, it must be remem- a8
bered that this is being provided for not in view of ang' threatcued invasion of .
the country or any menace of war, but weare budgelting for 8 year of peace,
& year ushering an era of pesoo after the greatest war in history has beun
fought and won to put an end to war, with thorenult that we are saddled with
this colossal figure ; and thisina year of profound peace in & country whero
half the population does not know what & full meal means. I say thisis a
mockery, 8ir. 1 shall mention oue passage from a leading artiole in ‘The
Leader,’ a well-known exponent of moderate views, "It seid :—

¢ It is a still more melanchely thought, {hat whilc this colossal awmonnt is being spent the
peuple of India are rigiidly kept down to tho Jowest poai_l.io'ns in the Army, an that after
all these generstions of British rulo and the many snd various proofs of both valour and
fidelity that they have gzives, the policy towarde Indiane coniinues to be one of petty and
unworthy dist:sb and there is yet po serious thought of doiog them clementary justice.’
The Hou'ble Mr. Hailey suys ‘s his nacative at page 180 *tho expsnditar: in t'c
oury b year is estimated to exceed the specifia provision in the budget by £0,110,000.

“If you refer to tho figures you will sco that the bulk of it goes to the
Fnglish soldiers, and only £460,000 {o the Indians.

“ Mr. Ramnsay Maodonald in his rocent wirk- nxpressed the opinion that
uiiess Great Bnlain took s lepitimate sh e of {36 military chargis placed on
the Indian cstimates, there would he nolhing left for internal amolicration
in India, ,
“1 submit, Sir, that Bngland shonld certaiiy lvok npon our milifa:y
oxpenditvre as an Imperiai Surden.  The Lenefit of it innures to Great Britain
‘in times of crisis and the busis of it is not detormined by more defence of the

%, .
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“Wo were told, Sir, that in November last a sub-committes of tho
Bxeentive Gouncil was appointed to look into the aostter and scrutinise tho
causcs which bave led Lo this excess expenditure.  We: are gratefel that it was
considered neocssary to appoint a sub-cowmitice of the Rxcoutive Counci! to
consider this matler. That mneans that €he suo-committes must have conaisted
of nt least onc non-military Member, J complain that there is nothing to show
why soine non-official Member of this Uouncil could not he associated with
that sub-committes. Sir, if an Indiau soldier, a Membor of this Council, or »
Bengali civilian, is considorsd compeient onough to have a ceab on the Army
Oommission, I do not sec why you could not bave an Tundian non-official
Alomber from tbis Counoil or from outsids to present the Tndian side bofore
you. Military expenditure after all is determined by questions of polioy, and
I submit that it was absolutely necessary that the Indian view point should
have been presented to yon. '

“ With regard to the balance of the special war contribution, there will be
8 Resolution on the subject and I reserve my comments nuder that head.

© “/Thege, Sir, are my hwnble remarks with regard to the Burdget.”

The Hon'ble Br. Srinivasa Saslri:—-8iy,, there are many
things in the Hon'ble Mr. Hailey's Budget bLesides its lucidity of statement
on which ke may well be congratulatcd ; hut I think that, instead of paying
complimnents, if vne brought his cowplaints before Mr. Hailey, he would bo
only the more grateful.” I am bringiug a number of complaints, not all of
thein remediablo I fear. . In the first pluce, I would remind the Council that in
September, 1018, we discussed & number of Resolutions arising out of the
Publio Services Commission's Report. In tho courso of those discussions the-
non-nfficial Members of this Counoil objected strongly for the reasons stated,
ther to the proposed increments to the salaries, allowances and. pensions of
the better-paid services in this oduntry. “Of course tho Resolulions were
negatived ; that follows from the composition of shis -ouncil, but that does
not relicve us from the duty of entoring n protest against the way, in which,
notwithstanding our opposition, these incroments fo ealarics, allowances, snd
pensions have been granted. They have been granterl on an extremcly lavish
3 . that & nou-official Member of this

Counoil has of ontering a publie protcst agatust that courso of aofion, I venture
to do 50 on this occasion. There are many servicos still clamon.ing for suoch
increment-. The increments have been grauted alrcady th lie cnse of the
better-paid services; the lower-paid services have had their complaints
referred to Comuwitiees sitting in the various capitals of the (Governments to
consider the matier, I am sure their recosmmendations will slso result in a
very considerablo diain on the resources of our exchequer. T would not make
~ cowplaint, Sir, in the cuso of the lower-paid servioes ; they have been very
bard hit, indeed, 'Tho increments are perfectly legitimato in thei: caso, and
‘1 for one shall stiongly support any proposals that may.sbe wade Lo reliove
their hard lot. As to one of theso scrvices there is a remark not altogether of
this general charaotee which T must make, f.¢., tho Medical Servico. V'h:at service
stands on u very pe - ulisk footing. ‘Wo recommended on tho occasion that I
referid to that thy civil and military branches of tho profession should be
separated. 'Lhat would have involved no doubt additional expenditure, Lut
the moral aud materiul blessings to the poorcr- popuistion of our oountry
would have been so imwnonse that we should havo welcumed an ndditional
outlay on that itewi. The watter iy still under consideration, and all I can do
is to press the matter again while still it awails solution.

“A word, 8ir, about the postal ard telegraph services. - Complaints come .
from hoth these branches of this mixed scrvice. it s extracrdivary that the
small postal employees are paid on o considerably Jower scae than - the
telegraph oinployees, Nevertheless, there is great complaint coming still from
the telegravh branch of this wmixed departmont. 1 wouwld ask the membors
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concerned, Bir George Barnes espeeially, fo inquire into the reacons for this
dicparity between the seales of salavios in the postal and in the telegraph
branches of thia department. T cannci explaiu it, it is very hard to caplan,
and eyvery inquivy that I Lave made results in this. somewhat disquicting
ccnsideration that the employces of the telegraph Departinent are drawy from
a cortain coramunity ju the main, while the cuployces of the postal servics arc
drawn from the gencral community, and that--the community that snpplies
recruits to the telsgraph sevvion are to be treated by the policy of the Goveru-
ment on & spooially discriminatory basis. I there is any truth in this I think
it is a matter which ought to be eot right immediately. Itis ccrtainly

uesticnable that in the public services of dur country any discrimination
should he mads betweon community and community,

*“Then, Bir, I must refor, although perhaps T shall bo accounted somewhab
ecoentrio and obstinate, to this.question of the Simla coxodus. It scems to mo
that the time has come when we must mako as cuiphatic a protest ss. poseible
in tho name'of the Indian tax-payer against a system which allows the
Governmerit to transfor itself root and braxch irom one place to aunother tiwice
a year, At any rate I would, as the Hon’ble Mr. Ohanda did, ask the
Ctovornment to place the matier before the Loegislative Assembly when it
moets next year and take ils judgmont upon it before thoy perpetuate this
systcm and undortake any large buildiug operations in Simla.

¢ The Hon'ble Mr, Banorjea referred-to & question of educational policy
and ¢ "vised the Governmenito wait until the ncw ministers shall have had
timo to consider the recommendationa of the Sadler Report. f take it that
Mr. DBanerjea and I are at one in thinking that thers are considerable parts of
that report which must be carried out, whether by the ministers t-jmt take
charge of the Edueation Dei)artmcnt or by the Ciovérnment of India boforo
t':.0y 8o take oharge. Still I think thore isconsideralle force in: the contention
put forward by him that asin most other maiters he ywho calls the tunc must
pay thé piper. If the Government of India are going to carry out the recom-
mendations of that committee in-respect of the intermediate and sccondary
departincats of education befre the ministera shall have assumed chargo, [
think it is but fair fo ask that the financing of that large measuie should be
undertaken by tho Government of India. Mr. Banerjea spoks only on behall
of bis own proviuce; but as I happen to knoiw that measures of an analogous
nature may soon be introduced into the administration of education ia other
provincas, I think it s but fair that I should state on Dehalf of other provinces
as well that the Government of India had botter wait before they go forward
in this matter, Lot them leave the decision of theso_large questions.to tho
future departinents of eduoetion which will bo acsountable to the legislatuce. -

““ Now, 8ir, the Council myet have listened with great intorest and appre-
oiation to the eloquent and moving plea made by Mr, Banerjes for the institu-
tion of & territorial army in {his comntry. I make no-doubt whatever that
to a cerl:in sectica at all events of this Council the appeal came with extra-
orilinary force ard cogenoy. . Jiverybody objects more or less—I am afraid
even the Hon'ble Mr. Mailey is no exoeplion—--to the leaps. and heunds,
with which the military expenditure of this country is going on. Whether
it is inovilable or not-—ay he says.it is inovitahis—whether that is g0 or nof,
I can undortako to say on behalf of the poopls cf India that they would bo
more than half- reconciled to this onormous expendituce if they weee assured
that that expondituro wus incurred with the fullest possible justice to the
aspirations of our country. if, Dw iusbance, there were freo admission to the
cominissioned ranks of Indians instoad of thove being the pitiful figaro of 80 at

the prosent moment as contrastod with thouwinds of non-Tndiana it they were .

admitted to all the forces in the Axing, if there ~were military oolleges on the
model of Bandhurst to train our young mon in, il in these ways it 'wns made
clear that the oxpenditure on the forces in {his oountry came hack in a sort

-

of way to the bonefit of the people themselves and cstablished their.d-fences on

the only satisfactory position poseible, namely, that the army was mere or less
nationa), thew w8 Isay wo rmight be morve than halt-reconciled to this hurden-
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soyme expendibure cn tha Army. Lot thore is no sign whatever, thereis tho
iuintest sign which is almost negligitle, that n rasl change in tho polivy of the
military departinent is afcob. 7 am looking in vain all round to sce thab th-se
who have the conduct of affaivs in tho militavy department arc really making &
serious effort {0 alter tho basic of the army. Thereisa goud desl of Prowise,
much amiable sentiment that-ono citen heurs, but as Lo acteal weasures set on
fool for secing that justice is done to tho aspirations of the people of India ia
that ‘divoction, I must say that tho evidences arc as yob scarcely disceriible. I
bad intended to make a personal sppesl to His Bxeolloncy the Commander-in-
Ohief. W arc all impressod by his sense of justics, by his generosity, Ly the
liberality of his views, by Lis amiable disposition, 1 do hope that wo are nof
adding unduly to the burdons of the great offico that he has borne during
‘these troubled. times, but it does seem to me that the charces are very few
indeed of a large and liboral measure being initiatod in this departmont if he
docs not himself take drastic steps to review the whole situation while he still
hold: the reins of the military departinent.

“There is one question rhout which [ had nol intended to say suything at
all, the guestion of railways. I have during the last fey yocars come to look
upon raifwuys as one of our financial assets. Tho old argument that the
railways wore a white elephiant in this couniry no longer holds good. We there-
fore lock with something like complacency on tha largo outlay provided in
the present budget to push forward tho railway programwie. I world ot
naysolf have quarrelled with it, but the Ilon’ble My, Crum in some remarhs
that Lie made on this subject bas aroused iy slarm {o somoe extent. Hescemed
to think that the provision made, altkough ocongiderable, was hardly sufficient
and he would be glad if the Hon'ble Mr. Hailey surrendeéred to him what he
consic s the profits of the last few years, which the general purse has assimil-
wtod. The Uon'ble Mr. Orum may remember that for a long series of years in
this country the railways were wainlgined out of the publiv purse; it would
take a very long series of "years indeed before the railways mnade good the
ambunts that they have ‘consumed out of tha tax-payer's coniributions. If
their losses were 1 former years made good by the general tax-payer, the
tax-payer may well expeot that in tbe years when railways arc a paying
proposition ha should also come iu for a sbaro of the henefif. I am not, 8ir, in
favour of fixing the tax-payer's share at b per cent. or 6} per cent. rigidly,; it
must bo.left to the Government of tho time to deterwine how rauch of the pro-
fit accruing from railways should really be appropriated to. the benefit of
the general revenues.

“A point that we used to ranke in former times whon considering the budget
is the relative proportions of the revenuesraised which go to railways and to
irrigation. We used in tho old days, as I said, when railways were & losing
copoern always to say that if instend of treating the railways on & specielly
favoured footing Government only direoted their atlention to large irrigation
Erogmmmes, they would not only Lo benetiting the peoplo of this -uutry,

ut would likowiss be benefiling themsclves for the icrigation programme
would lead to - growth of ravenue. Now, Iam somewhat concerned to find
on {urning over the appendix.that there is not a full statement of the case
for irrigation. - The cxpenditure on ivrigation stands more or Jess whore it
did; snd the only explanation forthcoming is that the Publie Works Depart-
ment are not quito prepared yet to undertako any further schemes. Mow, I
think = fuller statement of the case would ho required. T should ask the
Hon’ble Sir Clinde i1 if he could, whea making his statement to-morrow,
say precisoly whaé were Lhe rccommondations of the Iirigation Commission
of = few years ago, wlal were the projeots which they recominendad, how
many of these projects have been undertaken, to what extent bhave thay ieen
carriedd out and what further projects have the Govorumont in view to redross
the balence that has. always heen tilted against irvignbion ? A slalement
of- that kind, Sir, if it could he made, would bo exccedingly instructive and
would liclp both Govermnent.and the people to undorstand whera exnobly lics
the justica between tho compeling claimns oi railways and jrrigation.”

-
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“ho Hon'hie Fac Bahowr E., N. Soema ¢80, the 2.1 rx.
Joon’blo Mr, Hailey has suceeaded to a vory troublesome infieritance, and overy
sympathy must theraforo be manifested in dealing with his first bodget. But
oro need not !aok with that partioular idea into the Budget to sce very many
peints for approval aud commendation in tho statement presentnd on the 1st of
Maick, 1 would congratulate hinn upon the fair estimate of the growth of
revenuo be hes made a departure from previous practice. e lis no donbt
beou cautions in budgetting for a smell increase, bat, T think, we must congratu-"
Inte owselves that he has seen his way to do what he has done, otherwise
taxation would have besn the-result. The 1817-18 accounts showed that the
rovonue was £112 millions, and yet in 1818-19 the budget cstiraate was only
£109 millions. Bul the actuals turnod out to be 123 6r £14 millicns belter.
Then the Budget for 1919-20 was fixed at a low figuro, namely 123, and the
revised estimato is 129, so there is & growth of 6, and ther:fore I am porfeotly
right in stating that the caulion has heen carried too far during previous years,
and wo are thercfore very thankful for a healthy chavge.

“ Thero arc ons or two othor points also upon which we can congratulate
tho Hon'hls the Finance Membor., In the first place be has seen his way i«
eHowing the provinoes to hudget for an inorense of about 103 lakhs in Educa-
tion. We are also thankful to him for the grant of 5 lakhs to the public
health funds, 750 lakhs to.the All-India Mediocal Rescarch Instituto, for the
provision for a metallurgical institute and a small provision for iudustrial
development, end I hope that the expoenditure proposed in the Bureau of Uom-
wercial Intelligence witl be found insufficient in practice and that it will be
considerably incrensed.

“ But if 1 have said this in favour of some of the salient featurcs of the
Budget, it would be wrong on my part if I were not to draw the attention of tho
Counuil 1o the faot that the peoplos’ complaint that very littlo has heen spent
upon the tax-payer, upon the poor man, during the last few years whon the
revenu6 has grown enormously, is not allogether an unjustified one. If we
turn to the total revenue between 1018-14 and the present year, we find that
there has been a growth of Rs. 78 orores, from 117 to 193, or about 59 por cent.,
and yo it muat ba confessed that on subjects. which di:~ofly concern tho poor
map or the Btate's future growth, namoly, Eduocation, Sanitatio:,, Agriculture
and 20 on, I have not heen able to sce an inorease of mora than Rs. 6 to 7 crores.
6 or 7 crores as against Rs. 76 crores must be admitted by all Hon'ble Members
to be's very small fraction indoed. But I think no good . purpose would o
served in proceeding to a further analysis of these figures because this is the
last yoar of tiig old era, and we shall have to look to changed ciroustaroces, and
it ig from that standpoint that I shall look at the present Budget.

W 1), Bir, turning now to the question of .Tolitical Departnionts, may
T gsk-as to whether the Governmont of India oauuot seoure for this country a
sroali reduction in tho growth of this politioal expenditure. Betweon 1913-14 and
now, there has boen a growth of about £ 870 thousand. Part of it is due to
“ " Yeraia, part of it to the North-Weat Frontier Province andso on. - I shall not
go into tho details,—but it seams to me that in view of thc.changed conditions
in.Central Asia, in view of the constitution of new Republics or new monac-
ohies, in Arabin, Syria, Mesopotamia, Palostine and so on, in view of the enlary ed
sphers of the Allied powers in Africa, there scems to be no 1eason why India
showld continue fo boar the political expenditure in Aden, Persia and so
“on. She would have to share, certainly, but T sce io ceason why the whole
of it or a largs part should be borne by her.  If T am wrong I-hope to he
told 0, o .
© " “'Than, again, there is one szl point with regard to civil furlongh. ‘I
notice that front 802 thonsand the Ludgel igure has risen fo £800,000. This
is rather a largo increase. The 1813-14 ﬁoguro was only 451 thousand.  Lan
aware there aro & number of officars who ought in th: ordinary cowrse fo- .
he. o gone ¢ lenve have hoen in this eovntry from patriotic motives and
viherwise and that some facilities should bo given {o them, now, but still
1 think, 8ir, that this is too Jarge an estiic'o, vather teo Inrge ¢ piovision
under that head, - - '
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* Theey are one or two resoletions of mine eonneeted with the prepositious
avising -outi of the Rudge and I shall not {hierefore-tzke up tho time of tho
Covneil by ealing with Curreroy, Exchange and other matlcrs, bul one
thing, 8ir, T may be permitted to say and it is this. Ona great prineiple whiok
I hink was unwisely accepted in tho beginning of the war and which has led
to considerable troubie here, is the principle of. ascopting payments from
the Howe Treasury in England for goods—which are delivered hero on
behall of His Majesty. = [t might have been extremely convenient, no
doubt, but thore isnot tha slighlest doubt that it bus led to A eon of
troubles, and there appears to be no reason whateoever why the foture
Indian poiisy should not be in favour of payments for whatover goods
may have to be contracted for on boha!f of His Majeety’s Oorernment in
India for payment hero. 1 think that so loug as the centre of gravity
is not shifted fo India, we will bave these troubles always hanging ovor us,
and. there secms to be o reason why even ata.loss in the beginning we
should not agree {o pay only in India for articles which are deliverable ia |
Indiz and receive payment only in India for mticles which we supply., If
wat had been done, I think many of these joggling expedients which the
Gtovernment had to rescrt to necc <arily would not have been found neccssary. .

“'Then «zain, 8ir, everybedy was awave in the early stages of the wav that
exchange would lLave gone adversely to Great Brilain in Amerioa if tirero bad
not been an agrecment between the two Powers for the purposo “of stabilising
it for the butter proscemtion of the war, and every one wust have ween—at eny
rate, financiers must have scen-—that with the hugs debts that were growing,
with the artificial credit that was being given, with the enormous sums which
the Banks could manipulate, and having regard to the fact that the future
resources of Great Dritain were being drawn upon, there would be trouble
about exchange after the war.

“ And yet T will not blame the Government of India beoause L take it
that they have acted only under the commands of the India Office aund in
thia respect the one rcason that I know why the India Office wisl:es to retain
conirol over financial matters is, that thero is not sufficient expert opinion
here “to assist the.Government of India. In England, the Government have
from day to day the assistanco of financiers of the groatest ability, Lankers and

“other experts, theoretical as well as practioal, and it is for that reason that
for several years tho Tndia Office has overruled the -Govornment of India con-
tinuously on diffarent oconsions in their finanecial policy. [f that was so, Bir,
should not these great tinanciers have advised the Seoretary of Btate that there
would be an inovitablo fall after the war, and should they have advised thon tho
Government fo invest monies in Rritish Troasury Bills or Becuiities? Ts it
not just thea that they bear the loss of nbout 40 erores of rapees in Paper
Currency and alaul 20 crores, I think, in (told standard reserves? If they are
to do justics by Tudia- I hops caro will be taken by the India Oftics not to
overrnle the Government of Tndia readily aud not leb so much storo by the
expert advice they possess to run counter to what may possibly turn out to be
to the hest interests of India.  There is one subject, Sir, that is uppermost in my -
mind and that is the question of Army expenditure, and I will come straight
Ao it at once. I was very sorry to hear thut tho Hon’ble Mr. Hailey is
romowhat pessimiatic as to whether he would bo abls to seoure for the paople
the aceeptance of a smaller military expondituro than is budgetted for the
coming year. Complaint may legitimately bo directed by the peoplo and the
Hon'hle MMembers of this Couneil to the diseourtesy thal has been slown to
tham in keeping “rom them the dotails of the wilitary expenditure, «s if they
were Slate seorcts, the dizolosure of whinly, even after the war, would reeuit in
disasirous congequences to the fubure of the British Bmpire, I Jod ssked for
theso figures end I was told that they wero suflicieutly given in the Financial
Statewents whereupon we conld huild up oir ows theories, ix,ibis absolutely
impossibla for India to bo satisfied with such on attitude, T could understand
this reticence doving the period of the war “yhen any military secret dizclosed
might prove disa:irous, bub'surely to urgo it in this year of gra.c 1920, secms
fo mo to bho absolutely without any justification. ITowever, I shall try to
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make whe! liltle T can ois of 112 fignres that have been furnished. I find
that in 1018-14 thoexpenditure was 12 crorvs 22 lukhs under regimoatal puy, -
ete. 'There has since Leen an inoreaso of 828 lakhs the rovised figaro for 1919-
20, additional swns huving sinee the budget dats been provided for to the
amount of 206 lakhs, The net rosult is that (hore is an increase of 63 per cont,
over the figure as it steod in 1913, .

“Then T come o the question as to why under Supply und Transport there
should be such a large increase from 842 to 663 Jakhs, It may bo due to wax
conditions passibly, but then it would be only temporary. Then ¢ Miscel-
laneous’ is the gr-at sink into which all the expenditure whish could not be
stown under other heads was thrown, and Ilexpccwd to be shown here only
temporary expenditure and that some objection would have boen taken to
it ‘on benalf of the Govornment of India. The Misoollancouns expenditure was
27 lakhs in 1918-14, it is 3L orores of rapees in 1919-20 revised. T'hat meaus to
say that cvery item of -oxpeadituro .which could not be explainod or should
not be oxplained was put under that head.

“1 take it that the past year was a year of general peace rudely disturbed
Ly the Afghan war and the troubls on the Fremtier. The expenditure ou .
" these expeditions was 4} millions. I deduct 28 crores from 81 under Miscel-
lancous, May I ask why thore was an inciease of 9 crores of rupees as against
27 lakhs of rupees in 1913 ? It can only ba temporary in any event.

“Under other heads wo had provided increase for Rewount, Medieal
Service, Military Stores, Ordnanoe, Booclesiastionl, Eiluocation, Compensatiou
for food and sovoral other things. Now, 8ir, some cxplanation is necessary
here, and thy own idea is that these 9 crores could be legitimatoly ont down
from the budgcet ,estimates. ‘I'he -provision of 244 lakhs of rupees under the
heading of conveyance by rail for the yerr 1919-20 oan only be femporary; -
well, after all, T suppose it does not matter very much because what o pay
under. the Army we will receive back under Railways, only a portion of the .
profits will go to Bnglish Companies and the working . cxpenses =ro incrcased. -
Anyhow there is & difference of 300 lakhs of mpeds-under that head ; there”
does not scem to be the slightest doubt that oconsiderable refrenchments could
be made uoder this and other heads too. But what strikes me as being rather,
imporlant is that cutside assistance would be holpful in scrutinising the expen-
diture, " It is curious that out of. 719 lakhs of rupecs increase provided for
in the rovised estimatos towards inorcases in pay and allowances, 659 sbould
have gone to the British element and only 60 to the Indian Forces.

1 am not eomplaining of that.. I am only saying that'‘thers must bo au
inoreasa in the contribution from the rest of the ¥mpire. It is well known ,
that the Army has beun wnaintained partly. for the benefif of India and partly
to meet the intarnatioval arringements ard protect the British infercsts. Is
it not just thoreforo that this British force kept in Indiashonld be considored
as having beeu kept hero (it may be kept temporarily in Biitish Africa or in
otber parts of the world) partly for the rest of the British Bmpire including
the Qolonics, such as South Africa and possessions, like Xast Africa, and sll the
Colonics and possessions of Great” Britain should be -sked equally to ahare in
‘thab-expenditure, and again, Sir,iho Reservos aro going to be largely increased.
Shoild India have to hear this increase in the reserves? Whatever we may say
the ruilitacy will have their way and there will ho :n inorenso in tha drwy
Reserves and most of thal incrcase will . bo in Englend. Is it just that we
should have to find funds for the purpose? 'We should arrange for an insrease
in the Indion officers ia the army if it be neccssary to do so, s0 as to keep the
Tleserves here, but if the Roscrves have to he British and are to be locoted
oulside India, I do not seo any justifteation fo India boing acked to puy. This
cucstion of increass in the army should be looked af irom fwo standpoints:- -
irstly, that the it ~reascs, if any, are roal ly due to international engagoments of -
Groat Britain, and India should nob be asked {o bear tha carges thercof, aud
the army should nob be increased :udefinitely” becauso a poor country like
Tndia can never bear the inorensod expendifure.  “hat leads to the next pre; o-
gition that tho former ratio of 2 to 1 must go if there is {o be any safoty for



851 v,

1152 FINANCIAL SPALEBMENT FOR 1920-21.
[ Beo Bekadur B. N. Serna s v, K, ¥, Reddi.] - [[8ew MAnon, 1620,

“India, so Jong as you have that ratio the elemoni of expension will be vary

narrow and we will be cxposed {o thoattack of ccuntrios like Japan, and we
may be {old, as we were very pearly in 1917, that thers is a great dangor of an
invasion of India. Bvery one of us iv ready {o hear arms for the purpose of
defending Indin. '

"¢ And X am suze if only the Territorial Aymy is expanded and Tndians are
Lrained as officoss, the exyrnditure might be reduced, I will not sey considerab-
ly, but to an sppreciable extent. I bope therefore the polioy of the Lpire in
regard to tho composition of the Tudian-Army, its location and the constitution
of the reserves will be viewed from a new standpoint.

“ Then, 8ir, 'with rogard to railways, T have just one word to say. 1

" join the Hon'ble Members who preceded e in their legitimate complaints

about over-crowding, about the insufficioncy of wagon supply, and the
cnormous difficultiss obtaining in the way of conveyancs of foodstufts, This
is au oft-repeated story, but the samnc oft-ropeated answer has been given. Tho
quostion does not admit, I think, of any vory great delay before a satisfactory
solution is reaohed. T hope thercfore thal the complaints of the people that
illegitimate proflts are heing made, that the sngplics aro insufficient, thet| thero
js over-crowding, will be attended to, and that the system of increasing the
wagon supply, cte., of India’will be undertakon without the slightest delay.”

Tho Hon'ble Mr, K. V. Reddi ;— 8ir, I do not know whether the
Hon’ble Mr, Hailey will b overwhelmed with the many ocongratulations that
have been so rightly showcred upon him, or whether he will be overburdoned
with tho immonaity of the oritioisms that neccssarily followed those encowiums,’
His exposition, his lucidity, Lis theories on exchange and currency are sll

_%ﬂcndld, and the lattor would perhaps form the basis of textbooks in fauture.

is expenditure on railways is too muoh, his expenditure on the Military side
issomething which car:not be thought of in this country. Butas an adminis- -
trator;'as & winister in charge of the finances, he could not help doing his

. work. Armies must be maiptained, I supposo, if the dcfenco of tho country

is to be ensured. The elementary. duty of a Government, we have always
thought, is to protect the citiscns thereof; and if a Covernment is not preparcd to
protect its own subjects, I do not know what else it exists for.

“There is ;perhaps a differont view, or a different standpoint .from
which & Ludgel will have {o bs looked at or the financial conditions
of a country will have to bo looked st A few. monibs age, England
was said to be almost on the road to ruin, Yhe tremendous strain
of four years of war has drivon numerous countrics into. almost financial -
crisis. It was said that unless produotion was inoressed in Xngland, Fogland
wonld never be able to meet the der:ands on her. o great indeed was the
gtrain in England that Lord Rothermorc once suggested tho sale of certain
possessions in Enzland to Amorica in order that the debts might he discharged.
Coming to our own land, is it not a matter for congratulation thal in this coun-
1y at least weare not pertnrbed by any such considerations asthese ?. I donct
for one oment incan to say that we arericher than England cr in fact that we
can be called £ rich nation at ell ; but, Bir, » distinction wil 1 have to be made
betwren the wealth'of a conntri: and its financial capacity to meet tho needs of
the conntry. A country, Bir, that within one or iwo yedrs subscribed to a loau
of £100 millions, a conniry in which 585 companies bave been started with a
capital of 168 crores, & country too which has gained 30 /orores of rupees or is
about to gain 30 vrores of rupees in a single ycar, & country in which the
balunce of trade has been so favourable, I think, muet neocssarily impress one as
having its finances in a state of abounding confidence, I do not therofore view
this budg,, with anything like dismay. 1tshows that wo are prosperous, "It
may bo that we are not rich in the ordinary sense of the term, but finanoially
we have overy veafon to congratulafe ourselves and the sories of illustrions
Finanoe Ministers who have placed the finances of this cotntry in the position
iu which they now are.

“ 'Well, Siv, coming back to the Budgobitself, T havg got to make onc or two
obscrvatione. But Lefors I do so, there is onu statement mudo by my Hon'ble
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{riend My. Sastvi, who J am ecrry o tied ic not lere, one statement which I
cannot Jeave nnchallenged whea it was wade by him, and that statemont, if I
huve taken him down correotly, runs thue, that in the publio servico he would
deprecate that any distinction should ho made betweon commuwity and com-
munity. i, coming frow the non-Jirabmin commonity of diadras.I say I
oxnuot allow that stutcwent iv gounchallonged, If that statement is purely
0n¢ of an academieal »utura, if that wes -mado in relation to an ideal state,
perhaps resombling Llato’s republio, T cortainly would have had »no quarrel
with ib, Lut Bir, if in & particular provinee you find that one particular

commuuity monopolises all the places therein, and if ather commnnitics who -

oro something like 90 por cent., of the population end who pay the greater part
of the taxation of the previnco and who have produced as many graduates as
‘the services reguiro aro scdulously escluded, whether wilfully o net, is another
matter, or whethor for good ov bad veasons is another imntler, but if those
communities are cxcluded, is it not Lhe duty of the Governuwnent to see thaé
they are properly ropresented, proportionately to their numbers ?  Is it not the
duty of tho Qovernment to see that all communities sra proparly resrescnted
proporfivastely to their numbers, proportionately to their intelligonce, propor-
tivnately to their tax-paying capaoity? And Js this not tho right place tor me
to ask if it is mot the right policy that ell communities shoutd hava their
_proper ehare in tha adwinistration and in the counoils of tho eountry ?

“Now 8ir, I shall proceed {v the points on which I wanted to say a
word, The firet is the ealt question. Sir, salt is a subject with which every-
bocy in tho wation is conourned, but perbaps it is the peor man who is more
coucerned with il than the richer landlords, zomindars and the elucated
cowmmunity with whom this aisombly is perhaps-more direotly familiar. Sir, an
examiatic 1 of tho fizurcs shows that thers has heon, ever sinco the increaso of
the tax from Re.1 to Re. 1-4-0 in 1916, & considerable rednotion in the
oonsumption of salt, From the year 1503 to 1808 and from 1608 to 1016
thero has been a considerable reduotion in the tax, and there is a proportionste
inorease in the consumption, so muoch so that during tho eight years preceding
1916 you will find an inoreass of asmuch as 25 por oent. in’the consumption.
But «hat do we find alter 1916 P : o f

“ To 1916-17 we have got 51,038,000 maunds, bub in 1917-18 wo find that
tho consumption was only 44,803,000 maunds. Now, Bir,: last year yon
budgetted {o: a ocnsumplion of 6 crores aud 45 lakhs, but in tho revised figures
for thia year I find that the total consumption would be somewhere near 4
crotes and 99 thousands, a veduction of 49 Jakhs of maunds, or nearly half a
‘crore in consumption. 3ir, the tax that you bave goton this is certainly not

“more thau a million, for I find from the figures, execpting the oxceptional year
of 1017-18, that your incowo is something over 6 orores and & half and if you
reduoe the tax by four annas your income will be reduced, I shonld take it, by -
amillion. When you have taken credit by way of a loan for 10.or 156 orores in
the coming yeor wonld it not he a so.uder policy, would it not be awore
humane polioy, would il not he a policy which wounld coimend iaclf to tho
great bulk of this nation, if you could reduca one million from the sult tax and
put it, if needs bo, into this lvan that you are borrowing ? )

“ Befovo leaving this questimof salt, Ihave one or two words to say.
fip, T find that during the war, importation of selt info this ecuntey feom
Germany was avoided, but uufortanately enough—and Thope I will be imdersteoa
iu ihe right sensowhen Luse the word uuforbuuately there-—Ifind & certain
amouut of salt still being imported from Liverpool. The value of (his szlf
in the year 1013-14 wes 20 lnkhs avd ¢dd in value (1L am omitling the thousands)
and in the year 1917-18 it was 16 lakhs and odd,  Now, fir, it ocours to me
that it is more o lossan irony of fale thatn commodity lik: salt should be
imported into this conntry. Ttis perhaps the sasiestiuvdustey ‘mown on the
face of tha earth, A Loundilnl sunand plenty of sen wate  are ol that acs |
requircd for making this salt. Tt does not roquive any capitalist, il does not
requiraany plant, it does nol xoqure any buildings, ibdoes not™ quire auy

expert; you lhave only to get the land and take the wator of the eea ino i,

Sia haa of coi.ise the Targest seacoat of whioh any countey can buast. With

LR

[



115 PINANCIAL STATEMEN® JOR 192091,
[ 2e, 20 P, Dedii ) . [ 81 Mancew, 1920.)]

ils large ecacoast,” with ite lavgs quentities of ses water, and with ils
bountiful run, how is it thai wo are allowing othor combrizs to import salt
to this land? With a littlo beuntly from the Government, say, in the shape of
loans on the lines of thoso which ate given to agrienlburists under the Agricul-
turiste’ Toans” Act, T am pe.feotly ccrtain that o stage can be reached within
the course of three, [oor or-ive years when Indiacan not only manufacture, the
" salb which is nesessary for its own tso bub when sho will also bein a position
to oxport to other countrics” and therehy this tax deficit will be recouped.” I
con assurc tho Government and I am porfeetly certain that this taxof four
apuas which should Lo remitted would bo mure then connterbnlanced hy the
oubput. It will increaso the wealth of the wution, not only becauvse it fferds
work for so many labaurers, but also beosuse it increases the production of the
country in every way. . Thercfore, this small reform could easily be cffected
without in any way intérfering with tho large programincs of the Government.
“Tho only other subject on which I wish to say a word, Sir, isone on
which you have heard muny speakers and many cloquent speeches.  That hag
rofercneo to the military situatin. I have alrcady said that it is imposaiblo for
any netion to dispense with mifitary expenditure.  'Wa aré told that we have
passed through tho groatest war which was intended to end war.  Well, 8ir, you
all keow whether war has ended or pot, 8o thought the great statcamen who
satin Vienna in 1816 after the great Napoleenic wars, bub not a singls docade
in'the last contury passed without one great war or anotber breaking out and
though perhaps it would be heresay for any one to say, ufter'the Leaguu of
Nations hLas been formed, that these wars will not be avoided, still, Sir, ono
carmot delude one-solf inlo the helief that any nation or every nation on the
face cf the earth will be frzo from forcign aggression or from wars. -

_*“*Therefore, when our Finance Minister provides for a certain amount in
his Budget, the only way in which we will have to look at itis not whether
there is any necessity, for the amount, but to keep a watchful oye and seo that
the money that is providcd is carefully and cconomically spent. But, Sir, there
is one othdr view which I'wish to place before the Ceu.icil in this conneotion.
Great veforms ave pbout to be ushered into {his country ; in faot it is felt
that India is being placed on the road to self-government and that ia the
fulness of time and in the wake of proved fitness the goal of self-government
or responsible government will bo rcached. Ts it not thon the &Tuty of this
country to provide for its own dcfence? And how can it do so nmless the
young men of the coudtry are employed in the Ariny and aro given greater
and higher offices than they are at present givon ? T will explain my position
in anothor way. Ti the year 1916, when Commander Olturohill pleaded for the
creation of something like 10 or 12 divisious in India ho was met with the -
objeotion that there we:s no officers to train o men: Thea'it was proposed .
that sick aud disabled gencrals and officers might Lo ewployed for that
pu.poso. The next objeclion at once was put forward thal the vernscular
difliculty would arise in the case of thesc officers Now, 8ir, if at that time
ow: young men wore $rained and we had had Isdian officers sufficient to train
our young men, certainly thin war would havo ended much earlier thanit did,
and pérhaps, if I may-say so without offenco, the boast of America that
she”- on the war would nnt have been allowed and Yudia, which stemmed
the tide of thc flvst Uerinap onslaught and saved Trance fromn the fate
.which had befallen Bolginm would have nad tho credit of having nssisted
the Mmpive in bringing this war to an eatlicr close.  But, Sir, why was it not’
able to do so P Was it not because vwe did not bave salficiont trained Indian
officars P Sooner or later that stage will have to be reached, and if to-day you
have placed this ‘courntry on the road to self-government or- responsiblo
goveroment, ;you. will ‘net he fulfilling your promises fully unless you
provido also fur her’adequate defouce. And this question of defonce brings
me to-another question. . I o not know, 3ir, whother any provision has been
made for acroplancsin this large military budget. I daresny it must have
been mado. « Che reason why I .pross for this is that this fraatior trouble and
this Afghan trouble is a thing that has heen troubling this country foc years
and years together.” o :
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“Jrom wy childliood up to this duy I have not cowme across a single quin-
quenniv in which we have noi heard of troubla with tie Afghans, the
Afridis, the Mahsuds, or some other tribe on the frontier. Is this great nation
of 250 iniilions, protected by the slrong arm of the British, to bo bullicd: by
the small tribes on tiw frontier like this for ever? 1nve you no remedy for it ?
Cau we not make short work of these tribes? The great Indisu nation. that
brought Germany {o her feet; oan she not subdue these little tribest Whai
mattars it if ii costs a little more now? Sir, you may be sure the ocountry
will be at your back. Spend as much as you v:ant. Only seo that this troublo

.13 not repeated agnin. ‘

“T'his brings me to another question, and that is, the question of propa-
gandigtiv work. 1 do not know again v.hether the budget providos sufficiently
for propagandistic work., 'While 1 was in England at & sall party of frionds,
amongst whom were Americans,’ Rumanians and men of other nations,
crerybody was saying that the war was won by the nation -{o which he
belonged, whon a youne man got up at once and shid that the war was won
by Lord Northoliffe.” We wors wondering what that meant, whether it waa.
besauso the newspapsrs bad reduced their sizo to much Jess than wsusl and we
asked him whether that was the reason.. ‘No’, said tho young man, ‘It is the

“propagandistio work of Lord Northcliffe that won the war” Now, Six, if thera
is any truth in that X thir k this is just the time when we might speud. profitably
somo money on propagandistic work, not only io this country, but alsoin Afghan-.
istan, in Persia and, perhaps, elsewhere. Viewed in thoso lights, I would not-
‘certainly grudge tho military expendituro that is budgetted. There is only
ono ofhor submission that I wish to mako aud clese. A question was put by my
friend, the Hon'blo Mr. Patel, whether any attempt would 'be made to givo
effect to the suggestion which was made in tho Jicuse of Lords by Lord Ampthill.

" Of course we were told, and perhaps rightly, that the creation of morchant.
mon was a work for private enterprise. I may, howaver, add, Bir, that it is
_possible for the Government to take up the work in'the :.use that mercharit-

‘men 1ray now bo construoted in such a way that they could be converted into
naval ships at a short notice. T do” not know whethei that is ecientifically
possible; your engineers may be abla to tell you ; but I know one thing, namely,
when motor cars wors imported inio this country hefors the war, we wore told
that they were so fittod that at a jaoment’s nolice they could be converted
into armoured cars, 'Woell, if that was possible, I should think it ought fo be

- possiblo likewise that ships could be coustruoted whioh in peace timo could be
used as simple merchant-men, and if needs be in limes of war enuld boconverted
into armoured oruisers or dreadnoughts or whatever you muy call ihen.

8 T do not *Link I have got anything moro .to say. There is only oo
word which I would say, and that is with reference to the irrigation expon-
diture that is to e found in the budget . . . .

" Pha Viee-Presidens:—*I would romind the Hon'bls Member that’
hip has already excecded his time,”

B Tho Hon'bie Mr. K. V. Reddit—1 beg your pardon, Sir. I
will sit down, becauso 1 awm told that there will be & resolution on the point and
T'hove to be alle to speak then.”

.- The W¥en'ble Haji Chaudhuri Mulammad Yemait
Khan :—* Sir, I am afraid there is nothing in the Budgot before the Conneil on
which we can congratulate eureclves or the Hon'bla ihe Finance Mewbor, and nc
mdny itens ou which wo need express onv condolence. It is a Budget of

wasto ant want. The key-nute of the Bnglish Budget system now-a-days is -
retrenchmesit and re-construction, But here expenditurs is on tho increase
-and.there is no attempt ot re-construction. Tn almost wvery department, wo
find 8 rise in cxpenses. In general admirisiralion, fhere is an ineresse oven
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in the salary and ‘oxpenses of the (fovernor General. From Rs. 10,49,816
in 1016-17 it Juir come up to Re. 10,85,000 now. The salary is o small and
fixed item, but the expenses are expunding. That is the case with the charges
of the Seoretariats.  In almost all departments, instead of & decrcass thero is
e Increasc—steady and yoounting up. 1t is so wnder Law and Justice
(Courts of Liaw). Under medical expenditure, we flnd the emount for 1916-17
was Rs 11,79478. Next yeur it roso to Re. 13,89,275.  Tast year tho rovised
figure stood at Re. 15,48,000, aud this yeer it is Rs. 17,67,000 | Byen in
Beclesinstical and Superaniuation expenditure thero is a rise. We aro
within meesurable distaneo of tho long antioipated Reforms, hut every proposal
to inciease tho cost of ths services mado by the Governmont of India bus been
sanctionod by the Tudia Officol I know the vetoing power rests not with the
Beoretacy of Stats hut with the Oouncil, - Rut the Becrotary of State and the
Governor Genoral must be hold morally responsible for tho inoreage. A polioy
of retrenchment would have broaght no relief. '

“The }on'hle the Finance Membar has reforred to the suffering of the
cople due to high prices. Biit what is sympathy without action worth ? What
Eavc G vernment done to alleviate this suffering P Bven the smount allotted
for Fanice Reliel has not been fully spent. The cther dry wo found that
in England the supplementary estimates.included six and a half millicns
of arlgit-iom! bread subsidy owing to the increasing loss of selling the quartern
loaf &t nine ‘pevce. That waa in Lngland. But here nothing has been done
to cheapen bread or even to stamp out profiteering by unsorupulous business-
men. - '
“{Le Hou'ble the Finenco Momber has referred to the loss due to
Exchange. Three yem» back, speaking in this Council-room, Bir William
Meyer said— Weo have takon powers to unable u:, instead of earmarking
gold for our Paper Currcnoy Reservo sgainst the icsue of notes, to hold a
portion of the Reserve in British Treasury Bills, which sre the next best thing
to. Eold.’ But he had.built his castle on the quicksands of an unstable
excharge. And to-day the Hon'tle the Finance Member deplorcs the loss of
474 crores.  But worked at the pressut rate of exchange it comes up to much
more and to it must be added the loss on Reverse Councils. And we have been
made (o suffer for-na fault of ours. , e
“ The militaryexpeaditure has risen to an appalling height; and, unless
& clear oase is made out, we must not lend our support to this inorcnse. Many
non-official Members of this Council—prominent among whom I should mention
the late Mr. Gokhale—have protested against the stupendous nature ,of thie
eaperditure, but {o .no purpose. And what is more, Bir, ‘ while thia colossal
amount is heing spent, the people of India themselves ate rigidly kept down to
the lowest positions in the Army.’ i
“I r.in glad some oltention has beon paid to Education, and deservadly
80. . I olier my thanks to the (tovernment for the grant of abont Rs 4 lacs
to the Belgachhia Mcdical Institute in- Bengal, the grant of Ra. 6 lacs for a
Techaical Institution a8t Calcutl:, and the grant of Rs. 28 lacs for co-tributions
"o District Boards in the United Provinces for the improvement of secondary
Vernaculur Bduoation. But, at tho eame time, I cannot hel exPressing.
my regreh ab the vegleot with which technolegy and primary eu{,uc:itwn have
baen treated in this the last Budget uunder the old system. s
“'I'hia claims of Banitation have, it is true, not been overlooked. But the
health of the people requires more looking after. As Chairman of 8 District
Board, I have gone inlo the ratter oarefully. And I quote what His Excel-
lency the Qovernor of Bengal said ahout. the 4 grim tragedy’ whioh his
inquiries about Malaria juw Bengel disclosed. ¢ fivery year,” said His Excel-
“lency, ‘therg ocour in Bengal from 350,000 to 400,000 deaths from this
onuse alone.  Buta merc enumeration of the deaths gives but a faint idea of
the ravages of the disease” 1t bas been said that a leading causc of the
- poverty and of fnahy other diseases in a great part of Bengal is the prevalence
“of Mnlaria, - Then tho plague slays its thousands ; and of late, Influenéa has
oomo %0 cluim its tens of thousands,
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“ In view of the huge profits made on Railways, L hope it will be found
possiblo-to rednos possengor fares to the pre-war level and roverb to the pre-
war arrangements, thus affording rolief to the Lruvelling public.

“ T will add onu word in regavd to the railways and it is to " request that at
least & pari—an infivential part—of the huge profits made by them mxy be used
for tieimprovoment of the third olass travellers. 8ir, I strongly support my
fricnds Mr, Banerjea and 8ir Obitnavis' idea for the appointment of a CGom-
mittee of Inquiry composed of officials and non-ofiicials to investigate the
hardships of third class passengers.

. “*Iwould also urge the reduction of telegraph rutes and hope I do not urge
in vain.

“ Wo have been told that * the burden of high prices has boen felt ina
special degres by the large number of low paid Government servants.” I hope. .
overnment, will seo their wey to improve theie pay and prospects—paying
speeial attentiou to the ministerial oflicers whose hard case has so often beon

pleaded by the press and the publio. _ .

“In the matter of sanitation, the provinos which I have the houour to repre-
sent deserves especial altention, The plague i: decimating the fair provines
and the pcor people lie in constant snxiety.and terror. If & tenth part of what
happens in Bihar and Orissa had happencd in England, a suocessful orusade
against rats would have vesulted in their extirpation. I hope more attontion
and more monoy should be given for the improvement of sanitation in Biuar and
Orissa,

“ Bir, there is onc other mattor'on which I would say a word or two. In
the military expenditure entries havo been provisionally mado for the payment
of certain portions of India’s further contribution. towards the cost of the war .
in pursuanos of the Resolution passed in this Council in 1918. That Resolu-
tion, os we have been told by the' Houn'ble the Yinance Member, contained a
reservation that the offer would be subjeot to the condition that the payment
would be reconsidered in the event of two contingeucies oocurring. We have .
been told by the Hon’bla the Finance Member that the expenditure of ahout £16
millions involved in thu Afghan-War and fronticr operations 'clesrly’ makes
the flest condition operative. I bog to assure tho Qovernment that I have
given the mattor most anxious consideration ; and I have coms to the conclu-
sion Lhat, considering tho oxpenditure incurred in the war and the loss sustain-
cd in reverse Counoils, we as represontatives of the people must stand on that
condition aud not agree to waive it. I, therefore, propose that the cost of the ~~ ~
Afghan War and he froutier operutiona amounting to.about L£15 millions
should be deducted from the graut.” '

The Hon'blo My, Ayyangar :—* May I ask, Sir, that my spt;ech G322
be taken as xead 2" - :

The Viee-President : Tl;e Hon'ble Membor asks that his speech
. vhich, I understand, hns been printed nay ho laken as read. ” : .

The Hon'ble Xir. A. P, Muddiman :—“ No, 8ir. Tie Hon'ble
Membcr's speech is not in print.  The Hon’h!le Membernever has his specches
nrinted as he sheuld. I hope that in futuro he will have his speeches priuted if

8 wishes to bave them takea as read.”

The Vice-President :—“On tha asswmption that the Ifon'ble *{om-
‘ber.will have his tpecoh printed for distribution as provided by the rules the

Counncil will take it as reaid.””

The Hon'ble Mr. X, V. Zongaswnmy Ayyangsr ;- The
‘duy of budgat discussion has been called, T tiink by a Madias oflicial, the
Qliver Twist Day of the Council, From {0 people’s point of vicw, it iz a day
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of inoffective crics against. unfalfilled nudevtakings end -negleotod responsil.ili-
ties. 'The provision for education and sanitation, tho proposed projects for
irrigation aud agricultural improvements, the decraaso in ililary expenditure
and in the taxation of ordinory articles of consumption, iuch us foodstutfs,
ctc —theso aro a fow of the itoms we Mewbars of Ouvuncil generally look to.
As the Todian press has already pointed out, this year's budgel must he pro-
nounced ‘10 be a disappointment frown this standpoint, while tho frequont
roferences to problems of oxchango -aud cowses of trade envelop the whola
thing in a cloud of leariod mystory. - '

. !

“Two years havo elapsad after the war; but the military oxveddituro has
not ahated—rathor so far as India is ccncorned the re-appearance of that
cternal bogie in the North-West—the Afghan troublo—has accontuated the
strain on the revenues by retaining a heavy expenditure. - High prices of
an vaprecedented kind, unknown evon to fawine days or war time, continue to
reign; and in spito of favourable monsonns, tho uniform good bebaviour of -
the seasons, the realised and expocted bumpor crops, ete, the.lower olasses are -
oa the vorge of starvalion.

X Very littjo has been dono Lo relrieve tho oft-repeated promises to non-
-official Members ‘that proposals for the expansion of educaticn will reorive
consideration after the war; and what i worse, in maay cases, owing mainly
to official noglect, therc havo been lapses of wnspent allotments amouating
to nearly 33 lakhs under Education ; and, as I alrondy pointed out, there was a
similar lapse of 30 lakhs last year. '

“ Railways bulk largo in the matlor of expenditure to the neglect of
other useful branches of work, notably irrigation. Eveu as regards Railways
in actual construction, I am afraid, sirategio rather tlian economnis considera-
tions will outweigh and tho more productive projects in remote and peaceful
areas will be given the: go-by in. favoup of these in-fromticr tracts. One
Finanes Member -charaoterised, Indian’ revenues as a gamblo in .monsoons
and a resdy measure of protection against its expenditare on productive irriga-
‘tion schemes, And yet wrrigation is more starved in the budget. Some more
usoful projects,_espeoially. in tie Cauvery delta, are neglected. Whilo an
oxcuse 1ay.perhaps be readily found for the postponement of the Kapnambadi -

- Dam project in the yet unsettlad disputo betweon tho Mysore and the- British .
Qovernents, the Mettur [rojcet should have been taken in hand long age.
.Bven if the award of arbitration of the Kannambadi Dam which has to be
reconsidored should be assumed &s to go against the Madras Government, it is
only a question of constructing the Mattur Project on & minor scale. AMinor
ot major the project should bc begun. Delay of this projeet has cost the
Government and doltaio r{ota of the Cauvery a great deal, and I would roquest
that the projoct may not bo further postponed, ' .

“ Among minor schemes cf expenditurs, provision for the inproyement
in thelot of subordinale officials .of Govermmnent cannot engage the atten-
tion of Govorneont too soon in view of lhe acute soficrings of the men
on’ accounb of the high- prices prevalent in the market. Any scale of
increass 1nust be adequate to the iusresse in the prico of foodstuffs, It
is gratifying. that the pay of the officials in the Postal Department is
to bo revised on time-scale. Their pay shonld be brought into liue with thos¢
in the gister departraent of Telograph. The pu* of: tho stalf below Rs, 200 .
nlso should be enhanced.  Similar revisions in the scales of pay of subordinates
in other departinents wust ab once be taken in hand if serious discontent is to
be averted, ' ' C

. “The Government moropoly of the rico trade in Burma undor the
pame of fcontrol’ js -causing widespread dissabisfaotion as Ifiz lixcel-
lonoy is- awnre frgoi . the repiciontations of the Doputation from Oeylon
that recently waited on His Kxcetlency. 1t will be nething short of - scandal
if this Governmeit jrofilcering in the staple fuod of the country siionld go
‘oii “indeflnitely to the" graatest bardships of the people in spite of faviursble
woneoous, huper orops, and slaokuess in cxports owing to exchange difficulties.
It is difficult ‘to find excnse for the aotion of Government ia éelliug rica g
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Rs. 1,000 per 100 huskets (£ o. . Rargoon), when the averags price in 1919
in tho Burma market did not’ exceed Ts. 500,

“Thoe absenco of a fixed policy iu the matter +f linking silver to gold
has bagn the cause of a great gricvance to vs. When in Begland the silvor
shilling which was Jiuked to gold shouid have remained in tho same ratio
in value,'why should there have heén in India alone such violent fluctuations?
Now that a ocrinin vatio has heen fixed, it is but just that tho people
should de;nand that there should be a continuity of this polioy for a long
time to come. All our gricvances nbout. the arbifrmy “fixing of the rato
of exchanye and the violent fluctuations in the matter of linking Indian
silver fo gold will disappear.if the samc cuinsthat are current.in England are
introduecl in India. Theve can he no better opportunity for doing this iban
tho present time.  Tho rupee whioh weighs and whioh is valued exactly double
an English shilling may benamed a ‘rupee’ or ‘two shillings’, while 20
shillings or Rs. 10 may be deolared equal to a gold sovereign. . Tn the name
of fixing cxohange rates, the cultivators’ interests .ave ‘not at il taken into
aocount, and the raw products which should find their way into forcign markets
fetoh very low prices in rupees as the exchange rate is very bigh. It is-to
b regrettod that there was no one to represcnt the cultivators’ point of
view in the Qurrency Cordmission when they fixed the present rate.

“The other day Mr. Sarma asked Government why the Becretary of
Btate should stand as an intermediary for the purchase of gold for selling the
same. in India. No answoer was forthcoming to the question, and so the
Government have giveu. canse to strengthenthe oonviction of the peoplo that-
the Government have thvusi gold into India in order to take away the silver,
and then again they ars cheapening by an artificial process the price of . gold by
purchasivg gold at Rs. 23 and selling same ub Rs, 10, creating a soare that gold
" has cheapened to make the people part with their gold also as the precious
wetal they liave hoarded may not becomo still more sheap and they are. put . to.
further loss. The people fear thut this process may result in the withdrawal of;
the precious.metals and in the inflation of the circulation of paper currency. .
.~ “Though we gef only 60 per cent. of the valuo out of -depreciated
exchange we are thaukful fo the Qovernment for arranging to tfansfor the
pnper currency reserves from Bngland to India, and e hope that, at
an-early date, the gold standard reserves will- also be transferred here,

It is also & mafter for congratulation that the evils of progressive
rafes of faxation have béon minimisod in the casc of super-tax. The dis-
tinotion wade in the Bill between Joiat Btock Companies and Joint families
seems to be invidious, nnd we icspeotfully urge that this distinction ‘should
bé dohe away with. h C ‘

. “When the duty on petrol was first imposed, the member in ohargs
of Commerco and Industry ploaded that war purposes required the Govirn-
ment to imposo the duty simply for diverling potrol to the centres of
war and that the Government did not conicwplate taxing this article ; but
lagt j'ear this duty was made pormanent and it was ,s'ai:l that Govern;no;xt wern
deriving & good reveune, and that the Government. did not want to lose such
a big revenue, though this duty was first imposed not for. revenue purposes.
Why should the sight of a revenue rasie the Governiment ohange o polioy “of
imposing a duty for the purpuees of protection to one of getting a revenue out
of 17 ' : . - "

. “'Pho rostrictions on exports and imporls for another 2} yoars, the pro-
hibition .of dye-stuiis except through ¥ngland and the preferential .taxii
on'tho exporb of raw hide and similar attempts at Iiaperial Preferonce
will, T am afraid, greatly affect not only the revenue of the Governwent,
but’ also the prosperity of the people. OClesing the open market to Indig
which cannot cousnme all her vaw ;»rnaucts which should find a market in the
outside world will greatly afeot the country. Imposing an interinediary

+ to/share the prios due for the producls when alroady ihe rates of exchange will
" ot bring tho usual pumber of rupecs will' greally veatrict the proiits of com-
merce. 1t is unfortinate that in tis Co-imitten constituted ‘v advise the
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Govervinent ou the polioy it sl.euld take in the matter i Irperial Profercace,
thore is no ono to represent the producers, who forw no less than 72 per cout.
of the eutiro population. ' ’

“ Lo money mark:t has becormo very tight and it is feared Lhat tho Jargeat
industrial enterprises undertaken by the peeple may have fo. suffer in
these trying times. The note of warnifg sounded by His Excellenoy and
tho TFicance Member regarding tho foimation of companies will farther
enhance the diffioulties. - I am also afraid that the people will he led to
believe that this cxcess caution of the Governwent has been occasioned , by
- their anxioly to scoure the loans asked for. '

““The Indian Members have alo to vaise their voico of protest against
the salo of these reverse council hills, against fixing a very low rate
for them and against the allotment of these bills to certain classes of people.
I have to bring before the Council how the Indian opinion poes sgainst them
and it is well brought to the nolice of the public hy Mr. B, F. Madap,
who writes as follows :— )

*Da the Currcnoy awthorities sarionsly want- anyone to beliove thut the £122 million
applied for last week represent such dond fide mocumvlations waitiug 1o be 1emitted Iome?
Do they themselves belicve it ?  Evidently nct, hecause they themselves ey (in puragruph 4)
that— : ) .

‘It is olear thet the present exchange situation is being exploiled by specnlators who
are uot themselves gouuive remitters, but who are taking udvnntage of tht
facilities given . . . , 1o eeoure a profit on their ra-salc.’

This shows that the applications ars to the belief of the autbourities themeelves speculative, and
do not theiofore show the acouwulstions swaitine remittance Home.

* Even assuming their very lame defence that there are scevmulatisns of wav-prolits
awaiting remiltznce lome, what busivess has the Governent to coffer these war profiteers
this futther profiteering chance of 40 per cent. on remittances Home 7

¢ Perhiaps the Currenoy authorities will say that this retorn of the £ to I0 rupees is

- problen:atio. If they do, then’ they must be thinking that England is Lankrupt or on the
Jpoiot of being ond.  Beuause noless ihey beliovo this which meaus.that Boglund is not likely
tc resnme goﬁl payment, ot lesst in tho near foture, why do they brow away our sterling
rcsources at these ruinons rates to-day ?  Ia it'simply to oblige these war proliteers that we
are doing all this P Or, is it somethizg etilt worre? Is the financial position of the Govera-

+ ment so bad bero that it is urgent to tvansfer ovr funds from Jiondon to Tudia as -promptly -
a8 possible, and at any saorifice? . .

¢ 1f neither of thia is the case, 1.0, if Eugland is net Lankrupt, aud if the Goverament
here is net in a tight corner, what justification have they for selling away our sterling cradils
at Ra. 6-14-0 per£?  We eaited five years to suit tho couvenienco of England and the Allivs.
Was it )l in order to by ourdelves raindd as soou as their ueed was over?  And to bs ruincd
8t whose hands ? At the hauds of o Government who year in and year out tell us that they
wero the troctoe: of the welfare of the peopls of this gountry, What wonld we siy of a
trustce that nactioned away the assets of his wards at 6,000 kavwing fall well that by patient
zud oarefnl realisation he conld got 10,000 for the same 7

“1 shewld once again be - permitted to bring the quesiion of Dastic
or Mohini aliowances to the temples and mosques and wige full payment
of their dues. These tompled were criginally endowed with large lends nnd
they were laken by tho Government along with the management of these
temples. When the Government decided to hund over the management of
the teuiples to indigencus agencics the lands were retuined on the under-
standing that their eutire proveeds will be handed over in full to those institutions,
But with all our. representations in tio Councils and' the petitions to the
suthorities by the tcwple managers, the presont income as well as tha surpluses
of provious years havo not yet been handed over io these institutions. Wil not
the Coverraent remedy this very just asd longslanding gricvance? The
feeling. that the - Goverminent without diseri -ination is coveting even the
property belonging to religious trusts should be ve:coved from the minds of the
pevple both Hindw and Mubammadan at tho esrliest possible moment.

“Tt has heca said that exaggerating the situation in the Punjab was ono
of th~ ‘reasong for he- wars with Afghanistan and the frontier tribes
which havo cosb us o less than 14 millions. Not only this, the Financial

-
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Becrotary brings beforc us that o 'loss on railway earnings is a great deal due
to it. {Vhen Indin is in dite cireumsiances vommercially, the Afghan
War has como upon it as & great drain on its resources. As ono who
7oted against the supplementary contribution of 43 millions, I should urge this
as an additional reason for withholding the Lalanoo of the second contribution.
I have also to remind the Ovuncil that, as all the viial necessary items—irriga-
tion, eduoation, sonitation, medical aid and the elevation of the depressed
olasses—arc already starved, we shonld not further encumber ourselves 10 any
extent whatsoever, whatever may be the greatness of the ob l}jeot; for which itis
utilized.  Betwcon sclf-preservation sod cheap pame for largeheartedness

ving with thegift, I can only chooso the former. T have to bring boforo
the Counoil what the Ohairman of the Indian Chamber of Qommerce. of
Bombay, Mr. Bomanji Dinsbaw Petit, hus to say on the subject :—

- “Tho fact is, that the Governmeat of this country is much too costly und extravagunt

for its resources. It is top-heavy, and unless it is redically overhaulod from top to bottom and
tho prineiples which guide it are thoroughly revised, I for cno am very approhonsive of ihe
future of owr indavbrics. A country 8o situated and with such scanty resources svon for. ils
legitimate means aod requivements, with & per-capite income of £2 4 year would Lave hesitated
Lo offer a contribution of a hundr:d million ponads which until recontly would buve been equal
to a year's income, But the Imperiol Council in its wisdom thought othorwize ; and voted
away that huge sum which has meant additionnl taxation in the shape of supur uod other taxes
on the alrealy elender resources of the conutry, for a period of close upon 20 years. 'I'hab
vontribution, gentlemen, though well-meant, wus a Elnnder aod amouated to the pawning
away of tho resourcea of the countvy for such 2 long peviod. DBat 1 have uvo patience with
thoso who asked the Legislativo Couucil for another contribution, which to oar shame, I mush
confuss, was blindly voted awny hy our own representatives in the Council without an adequate
sanwe of their responsibility und withont in thu remotest dogrea paying the slightest atteotion to
the urgeat needs and regnivements of the country,whioh must in consequence stand indefinitely
postponed. The wapner in whioch the onus of thut imposition was ‘thrown upon tha Indian
members and tho dousequent thrusting of the excess profit tax on this country aro events which
are boo recent aud too well known to yoa to need recapitnlation at this stage. But 1 shall say
this that thesa two contributivus nud tho taxation nocessitated by them Lave so far ticd down
the resonrces of this country, that it would be next to impossible for the ministers of the future,
bo they Indinn or English, to find the necessary money for construstive, eduoational, sauitary
and other sohemes whioh are so absolately nuoessary in (he interest of thy country.” -

T am grateful to the Government for allowing us to express onr opinion
upon this year's budget also. All these years we have oxpressed what we
felt on different occasions about the poliey of the Government, and in doing
g0 we might have been at times a littls harsh. in our oxpressions. Qiroum-
stances and strength of our opinion might have prompted us uot to conceal our
thoughts, and if anything should bave heen done {o make the Government
think that we do not appreciate what thoy have all doue for us, then I have to
corvect that r.otion and tell them that e ave grateful for the good that they
have done, and that it is this convistion that enr wishes are reaponded ‘o and
legitimate aspirations are respeotsd that proms (8 us o ask for other things that

remain : ndons.”

, 'i‘ho Vice-Presidont :—* As no other Hon' ble Mowber desires to
spoak, I will adjourn the Council till 8-30 ».m. ”

The Couneil then adjourned till 6-30 e

The Hon’ble Pandit Madan Riehan Malaviya :--< M.
Vice- President. 'The Budyet before un is full of questions of importanco and
tho-pity of it is that wo are vuable by oritici:ms to make any ohange init. Ths
ovents that have happened are somo of them matiers of past history, T should
say partly watlers of past history b’ it concerps thoso who come here
ard'as this is tho only opportunity i..ombers of this Conneil bave te offer any
oriticisms, T feel it wmy duty to juin in with my colleagues against the principles
in.this budget. 'The first to which I should like to refer is that™of Revorse

-Conncils,

7.1 think that attention shovld again be drawi to this maticr from mosc:
thau one aspeot and in tha lucid statoment on this subject as ‘set out hy the-

6%,
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Lon'ble Tinance 3 ember the pelicy which is involved in it reguires to be
menticned, 1 do not think that the bereanoratic system of governmont which
oblains hiere could sxpose itself to move just attack by any action as much as
it bas exposed itsolf by these sales of Reverse Counoils.  When tho. exghango
Compensation Allowances were passed thero was very sovere criticism on it, but
Lere at this time when India bas suffercd so much during the past five years whon
the people of Indin are suffering so rouch at present from a variely. of causes
and when the exchaoge itself has been one of the main causes tha tronble
which they bove had for years past and for which they have had to pay
grievously, ib seemns to we thal it is not very wise to yield to the pressure
of privato individuals by the sale of Reverss Couneils. In‘saying so I do not
mean way porsonnel reflection pgainst the Hon'ble the Financo Memlor, hecause
abavc no doubt that he has donc the best he could in the circumstances. The
Government of course, as & whols, must be responsible for the polioy thal has
heen decided npon and Qovernment iucludes the Secretary -f Stato. But it
scems to ine ihat the matter is more important than it appears. At page 125
of tho Btatement ly the Hon'ble the Finance Member in paragraph 17
We find him saying ‘in these circumstances the linking of tho rupce to gold
necessarily caused its cxchange vatuo as exvressed in sterltng to rise {)y soveral -
ponce. The much greater amount of sterling that conld be purchased by a
given number of rupees naturally provided a greet incentive to people, with
accumalated funds in India, to remit these to England. Thoe demand for
Reverse Counciis became unprecedentedly groat and the exchange markets
could have absorbed oonsidamﬁl)' mors than the £11 million of Reverse Counoils
which we sold during February.

“ Now it is possible that the Finance Member has soma very satisfactory
explanation to give ss to why this ia so done, but here I have not been able to
find any such cxplanation, and it séems to e, Sir, that it is a very regrettable
fact that so much of the public roney should have been so sacrificed. The
Governmont has exposed itself to the attack which ba: been already
expressod in the Uouncil in  previous speeches in respect to private
individuals being allowed to have consideration where they should uot have
been allowed to have any consideration, I hope this view s incorreot, it ma
be of course, no one would suggest the object of the Government was that it
should be so, but the result is tci!at it nas been s0. I lope we. shall have an
explanation which will relieve our feclings in this mattar. ' )

“The second point to which I should like to refer is restrictions upon the
free import of gold by private individuals. I do not wishiat this heur to dilate
at any great Jength upon this policy, hut 1 do not think much argument is
recded to lessen the view that there shouid be restriction any longer upon the
free iwport of gold by privatc individuais We all understand that in this
watter England and Jndia had no desire to accumnlute gold. Tvery civilived
conntry wints to make thomselyes financially stronger by attempting to do it.
Germany tricd to do it Lefore the war. If England is now, after the war, try-
ing to keep hevself and strengthea her position, wo do not find any fault with
Ler, but it should not be done at the sacrifics of India. - That is their concern
and we hold the Governmoat of India primarily responsible for the woliare of
Indians and {o see to it that no such artificial means are provided, and that the
vonntry should absorb as wmuch gold as she. ressonably cun in tho “crdinacy
courso. :

“ Pussing on to the expenditurs ‘e I join with those of mny frieuds who
have declared that the growth of expenditure on the civil side is tremendous,
and here ngain is an item to which I think it my duty {o draw porticular
_attention, and that is the sanction of the <normons ncigase in salaries, pensions
and :ilowancea whith hay been sanctioned by the Soorctary of State. I think,
Sir, that nothing could offer a stronger point of attack than that these elemonts
of growing expendituro should he ‘sanctioned by the Secrct.ry of Stute, [
am wyare that this Gouncil has uct tho nower yot of pessing the Budget,
I am awaro that the S:cretary of State and ‘he Governwent of India
soneaning can souction these thiugs, but, I think, Sir, in view of the changes
whioh are pending, in view i the »ew order of things, the wubter should Lave
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been disonssed in Qouncil fally and an opporlunity given to members of
oxpressing thomsclvos once more before it was actually carried out. I am not
awara that any such opportunity was given, but when a huge amount uf
inovease is added to the cxpenditure of the conntry thero should have beon a
farthor opportunity given to the people Lo disouss it, and what is moro, more
deforence shown to the publio opinion of the country. .

“ But I take it that the ealnries lave been sanotioned and penaions bave
been sanctioned, and I wou!d only now say this, that I hope that now that
these salarics and pensions have boun sanctioned on the oivil side, our friends
the eutire hody of the civil servants and all persons ex:gaged in the servive of
His Majesty will combine earnostly and honestly to endeavour to out down
expenditure in all other directions as much as they.oan. Fxpenditure has
been growing tremendously. If the average national incoms had bsen grow-
ing in a proportionate way, there would be no causo to complain ; nobod;
would waste his breath over it, but the averags national incomo Las not been
growing proportionatelg.‘ In faot the complaint is that, while scotions of
the people have bunelited by the changes whioch nave come about, there
aro vast scotions who have not bencfited. In this state of things it secus
to me that the figure at which tho salaries have now been placed is entivoly
out of proportion and unjustified by the conditions of the country. Ifor years
past wo havo boan complaining that the salarics paid to the Oivil Service were
the highest in the world, but instead of any ressonable reduction we find an
onormous increase in these salarira, . Tt is a mattor for regrot and the people
of India cannot fecl happy that this is so. However, this having been done,
there ig rcom for. retrenchment in other directions and oné of these direotiors is
the Army expenditure. 'Tho Army expenditura has been growing and several
members have already complained of iis growth. Now here at least I hope that
all members of the scrvico and all others who have any voics in determining the
affairs of Government, the policy of Government, including the military mam.-
bors ‘of the Government, will strive to out down military expeaditure and to
bring it within reasonable limits. 1am aware, Sir, that military expenditure

‘hag to be kept up to a oorfein- standard owing to the exigencies of modern

times, but tho standard has to be fixed aud the Hon'ble Finance Membor has
himself indicated that thestaudard ought io bofixed somewhers, though ho

has-pointed out thatthe time bas aot yet come, the prescnt ia nob tho time, .

* when it could bo done. Ho has told us that & sub-commii'se of the Viocroy's

Oouneil, by which I take it is meant the Bxecutive Qouncil, has 'een ap;sint-
ed to-uxamine this quostion. I have been ablo to ascortain the nsmes of two
woemboers of the Committee, the Hon'ble the Finance Member und the Hon'ble

> the Home Member: probably thore is & tliird membor to the Oomumitteo,
I think, Sir, that when the Government thought it fit to appoint a com-

mitteo- like that, they should havo doue us the courtesy of asking a fow non-
offfoial members of this Council to co-operate with ‘hem in this matter.
The ‘words of His Majesty the King Emperor, used in bis gracious proolama-
tion, are still fresh in our minds. Ilo has advised us, appealsd Lo us, to co-
ap:rate, tho officers of Government with the people, and the peop's with the
ofticers of Government. Both ave interested in keopivg military expenditure
down to a roasonable ievel. Jluth are sword by t'.cir oath of allsgianue to tha
King to carry on the adminisiration ia such & way that: it shall bo most acono-
micnl consistently veith effioioncy. I submit, thereforo, thai when the Gogern:
niont appointed a sub-committee, thoy ought to have done this courtesy to the
non-official members by asking a few of them to co-operite in examining this
oxpenditure, For long past wo bave boen complainivg that we are no! let
into the scerots of military expenditure. The Hon’ble Mr. Barma compluined

“to-day that the details which %:c had asked for have not boen snpplied.  No,
- §ir, we pay the taxes, wo are, therefure, entitled by right, we havé the jude-

- feagible right, thel is fo say if right is might, we lLave the right to an account

" of every pice of expeuditure which js ic urred out of the tazes whioh o psy.
~ cannot conceive why the delrils of the exponditvre which the Uon'Lle

: = jyr- Barma asked for were not given to him. Lannoteonceive why noasoffiaial
"~ members should nol be asked ‘o join with official m:mbers in ‘sorutinising

~the expunditure. Tt may be that the oxpendiiure is thoroushly justified ; -

»
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it may be that thera is nothing reasonshle to complai.. of against it, but en
opportunity should he given to look inte these matters, an epporlunity shonld
bo given o satisly owrselves that the expenditure is not uareasonable
extraragance. Now that is one general point which T would mention with
regard 10 wilitary cxpanditure. Then thero avo two other points. Hithorto,
ever since 1835, when tho first Indisn National Congress met in Bombay,
oduoated Judian public opinion bas been repeatedly asking that military
expenditure should be cut down. They have been urging cerfain matters,
oertain deparfures in policy, by which this could be effected. We have wviged
that Indians should En appointed &s officers in His Mujesty’e Ariny. The five
years of war are over, -happily aver. We urged during the war, from the
oommencement of the war, that a fair nnmuber of Jndians should be appainted
to His Majesty's oommissions in the Army. We were nob given tho satis-
faction of ‘inding suoh a fair number appointed. Wo now find that at
the end of the war when this enormous military budget is put before
{his Council, there is no announcement accompanying the statement of the
Tinance Membor that a reasonable and just departure from the present policy
has been determined on aund shal! be carried out. I submit, Sir, that the
‘experionces of tho war have some icssons for ns.  They have shown the value
of the Tndian Army. They have shown that without the Indian Army His
Majesty’s prestizo could not have beon maintained in tho East, and glory
would not have been hrovght to Fis Majesty’s arms. They have pmm& vp
to the hilt the fidelity and the valour of Indian troops, and now after all this
that there should uol be an announcement, a deflnite anuouncement of the
change of policy, is & matler for sincere regret to ws Indians, I do not hold
any individun] Member of Govermwent to blame for this not having been
done, least of all do 1 hold the Finanee Member to blame for ir, hut
tho system is tbere. Whosoever hes to shoulder the blame, the fact
remains {bal it is very blameable, very regretiable that at tho end of the war,
oven when o new budget is presented to the Council, there should be na such
“announcemont as we ‘have been leng pressing for. Now, 8ir, Indians have
proved their valour and their fidelity in.the: war, All that is nceded now, is
that they should be admitted as equal fellow-subjects of these colleges which
have heen established to train officers for the Army. Ii scems to-me anoma-
lous, regrcitable, a matter of reproach to the Government and a reflection
against the people that the college cstablished for military training in Quetia
sbould not admit Indian youths on the rawc terms fo its classes as it adwmits
non-Indian youths, and I hope tho Government will take this watter up
betimes and remove this reproach.

“Tho second point is about the future of the Army. There are passages
in the speech of the Hon’:'o T nance Member which indicate that the matter
is under consideration, and I nnly hope that when tho watter is to be seriously
considerad, and at any rate before the matler is finally dispcsed of, non-official
members of this Council will be given an opportunity to have their -suy on it.
'The Army exists, I need hardly say, to preserve order and peacs in the
country. The Army oxisle for the people, the people do not exist for the
Army, and the expenditure on tho Arm s{lould bear some ressonable propor-
tion to thie national interests. That is tha point to be achiovcl, Iow can that
be achisved without sacriflcing efiiciency isthe problem lor consideration
before the Government. Suggestions bave been mede by more than one
Member as to liow this cau be done. A 1ceritorial arny orveated on a sound
hasis ought to provo very helpful in reducing the expenditure on the rogular
army. ]f'beliove that the valuo of a territorial army has heen proved beyond
douht. We have to co-operate, Tudians and Buropeans, in praserving order
in Tlis Majesty’s torritorics. Indians have proved that they have co-uperated
and will co-operate,  Why not then orgauise a regular ierritorial army on a
he:is which will velieve you of any reasonable anxiety on the scor1 of the want
of rtrength in the army, and why nol givo the peopls an oppoitunity to fecl
that they are respousible as much a3 Uhe officors of Governmont or the soldicas
of ia Mujesty for presevving order and peacs in the cowibry 7 If thig is done,
a very reasonable reduction will be hrov<iit about, :



FINANCIAL STATEMEBNT FOR 1020-21. 1i6H

[ 8 Marcy, i920. ] [ fendit Madan BMohan Bialuvign; The Vice-
President ; Reja of Kanika,]

“Lhe third itom is the preduction of those artioles which ave needed for uso
in the country. In-that direction the Indian Munitions Board has already done
splendill work daring these several years, and T hope that the new appoiutinent
of Bir T'homas Volland is a guarantee that that poliey will be promoted and
continued and that India will bs able to m:nufactnre as mony attioles that ave
necded for war purposos as she can. That iu itsell ought also to hring nbout
a great reduction in the jilitary expenditure of the country., I hope
Goveriment Members will pisture to themsclves the stats of feelings which
will grow in this country if these matters are not attended to. The Reform
Aot is going to be put into operation noxt January. There will be & largor
Assembly, mucle larger than this Council. Matters in which the people fecl
interest will be talked aboub more and more, 10t ouly in citics and towns
hut in villages. The whole population will begin to think and to speak on
theso quostions Is it right, is it wise, i3 it statosmanliko, that the publio
sentiment in these matter: should be disregarded ¢ Would it not be wiser that
the Government shonld anticipate and should take action in such direotions
where it is reasonably dewanded ia order that the public sontiment should be
more and more, in an increasing measure, on the side of Government in sup-
vorting right measures of reforn: andin promoling the wellare and prosperity
of the country ? I believe, Sir, that if the polioy is thought out, debatod,
sottled and acted upon, if the right policy is acted ppon, there will Lo
tremendous gain from every possible poiut.of view, financial as well as moral.

 Another item connented with the military expenditure is the war contribus
tions. I join with one of the previous speskers who have referred to it in
thinking that, in view of the Afghan war, acoording to the terms which have
been mentioned by Sir William Meyer, the contribution should _certainly be
roduced if it ought not to Lo entiroly wiped out. Ciroumstances have changed
and those circumstances ought to be given their full effeot, Thoamount is not so
inconsiderablo a one that it can with due regard to the interests of the people
- beoverlooked, and I gupport the suggestion made by the Hon’ble 8ir Fazulbhoy
Currimbhoy that this amount should be, at any rate, reduced by tho amount
spent on the Afghan War. ' ‘

“ Wil.: regard to railway oxpenditure, no oie . .

The Vice-President :—* I must ask the Hon’ble Member to bring
his remarks to a close as soon as he can. Ile has already spoken longer than
any other Membor. The recognised fime-limitoa {liese occasions is twenty

minutes."” )

The Lion'ble Pandit Madan Mohan Ialaviya :— Thank
you, 8ir. T was misled by the indulgence sLown to-day.”

The Vice-Prosident :—“ 1 will givo you another fow minutes.”

The Fou'ble Pandit Madan Mohan Malaviya :~— Thank
you, 8ir. I have nothing more ! say.”

The Hon'ble Rajs of Kanika 1--“T do not wish to take vpg..
tho time of the Council at this late hour in the evening and with your
permission 1y speach might be tiken as read.”

"ho Vice-Prasidenti—The Ilon’ble Member's specch will be
taken ag read.”

The Hen'hle Raja - of Kenike:—“#ir, 1 ofler my cordial «
compiiments to the Hondle Mr. Liiiley on his first Ilinencial *iate-
ment which he presenled to this Conncil on Monday iwst. This, Bir, s
$-0. tho last Minanoial Btat-ment that will be presented to this Oouncil
on tho combirid ncoounts of the Ceatral dnd Lrovineial Goverowents,
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Sir, the old era is rapi''v passing sway e d ancw crd is approaching,
and standing as we do in this twilight of history, ene cannot but look haok
to our past financinl administration with a feeling of genuine satisfaction and
even of pride.  Vor the wost efficient adwinistration of Indian Finance over
n series of yoars our bost thanks are duo ko a long sueccusion of very ably
inance Ministers which it was India’s gocd luok to got

“Bir, the present Budget has como as a very greab reliof fo the
rzillions of peopls in this couotry inasmuch as the Government have not
proposed any new wethod of taxation, We are living, 8ir, in days of
almost daily surprises, and the peopla of this country were exivemely apprehens
sive lest the Hon'ble Mr. Hailoy wonld throw a new sorprise upon the peopls
on bis Budget day. Thoir auzietics and approheusion have bappily proved
groundless. With cvar-increasing prices und the stress of the modern economic
life, the burden which the middle elass and tho poorer people in India have to
hear i3 much too greatalready, and wo Minance Minisler can afford to inovense
their hurden with & light heart.  Thaey deserve all sympathy in their struggles,
and I am glad the Hon'ble Mr. Hailcy has done nobhing to add to their
hurdous.

““Bir, about thirty years ago, the gormblo of Fixchangs totally wpset
tho Governmeut of India by tha heavy decline in the geld value of th rupce.
But now the Loot is on the other leg and with the soaring prices of silver and
the sonsaticnal rise in "the gold value of tho rupeo, tho Government of India

‘have netted shout 22 crores of rupees, aud have now quite a diffezent

set of problems to solve. I am suwre the recent Meport of the Currenoy
Uommittee, which we all s0 much admire, will help the Government to
undertake--as they bave already undertaken—messures in order to stabilise
Exchanges. I wish the Governmont all success in its attempt,

“Bir, the vory hoavy military expenditure of India cannot fail to
‘excite considerable anxioty in the minds of all sober pecple, because with mili-
tary expenditure swallowing up suoh alarge part of our resources annually, quite
a large number of other deserving and very important objects of expenditure
‘aro more or less starved. It is & matter of very grave anxiety, and though I
‘will admit that military sccurity is absolutely ossential, I:till hope there will
be some conbrol of the ever-increasing tondency of military oxponditure to
expand, and I slill carnestly hope that with the Reforms in hand there will Le
somo real and earnest improvement in this matter, Ou: litile frontier wars
ave fast becoming an annnal exhibition--and costly exhibitions too—as they cost
us ahout £15 millions last yoar. So much money wasted in repelling a senscless
a%grcssion tleb us bope, however, that the now Afghan trcaty will see an end
of it in tho future.

“There is another matter with which T would like to deul for a few
minutes. The Government of Indin is naturally anxious {odraw out the small
investor in the country and with that view it has recontly offered some tompt-
ing investinents in the shape of cash cerlificates. But, Bir, tho Govern-
wment having had rocenily to horrow in tho opra money nuirket ata much higher
rate than before, I think it is ouly fair that the sinall investor should also get
the bonefit of the higlier 1ate, T know the holdars of Cash Certiticates got that
benefit, but people who put their ynoncy in Yost Offico Bavings Banks do not
;;ob any henefit of a higher 1ate, T think this distinotion is unfair to tho small
iuvestors in the Saviogs Bank-- particularly aftor the Governwent had rccentf{y
inoreased the rates of intecest on various Provident and obher Fuunds in its haods
on the very ssme ground, namely, thercoent riso in tho rateof interest which
the Government hiave now to pay on its loaus in the opzu market. I do hope the
Gove ument will sweep away this distinetion and raiso the rale of interest in
Bavings Bauks, and L trust the Hon'ble Finance Memher will favourally
consider my suggestion,. This is a question which allects millions of poor people,
aud T nope I shall have a - yinpathetic veply from Governunt to-day.”

The Hon'blo Iir. £, J. Q. Fipomn:-+Siy, I lave listencd fo
many sp:eches from Jlon'ble Mowmbers of this Ceuncil orificising the military

-
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. oxpendituro in yaany aud vaied ways,and I must confess to a slight feeling of
61ilsappointuumt that ono aspeot of tho ossebas not received move attention from
themn. ’

* My Hon'ble feiend Mr, Banerjea said in the ‘course of his romarks ¢ wa
cannot wminimive the parsmrount inportanoe of the military defence of the
frontier.’ With thoso romurks 1 think very nearly every Membsr of this
Gouncil would agree. My Hon'ble friend Mr. Reddi in the course of & vor
eloquent speevh, which was extremely interesting, put the cas: in nlmost a still
sfronger manuer. I am afraid I cannot subscribe to all his conclusions, hut a

reat deal of what be said was essentially true The-aspect of the case that
- woild lJike to put bofore the Counecil is this, that the great Lulk, that is to
say, & very large portion of the military oxpendituro of last ycar and the inilifary
oxpendibure estimated for the coming year has for jts direot object the
.protection of the lives and property of the inhabitanis of the North-West -
Yrontier Provinco. They have 8ir, as indefeasible & right to that protection
as any other tax-payers of {he British Empire. 1 think I'may be forgiven for
putting their case so strongly, but they have very special claims to the cousi-
doration of this Council. To besin with, they are probably the most oxposed
residonts of tho whole of .the British Empire. They are oxposed nct only to
invasions such as unbappily'ocowrred last yoar, but Lhay are exposed daily to
the attacks of their predatory neighbouss, and in A vory reel sege thay do
sland between the rost of India and invasion. Historically speaking, the
Patban tribes which : inhabit - the  mountainous couniry between India and
Afghanistan havo always wade irruptions into India. - I do not think we need
to he reminded of the fact here in Delhi. ‘b very stones of Delhi are eloguent
of it. Now, in happier times, I say happier times for the rest of India, those
attacks arc being borne by the inhabitants-of the North-West Frountior Province.
Cortain figures were given at the last meeting of the Quvuncil by the Hon'blo
the Foreign Becrotary (in veply to a question by my Hon'ble friend Mr, Rarma)
of raids and offences committed by these. persons in British torritory in the
year 1919. Those figures mcasure the extent to which the inhabitants of the -
North-West Frontier Province are now bearing the burdens which in . former
timea fell upon the rest of India. I thiuk no one will deny their speoial
olaim to consideration in this respect, and may 1 say «that the only way in
which they can be adequately proteoted is by efficient military meusures, not
only military measures for the actual proteotion of the frontior, but by .opera:
tions against their enemics such as are now in progress in Wasivistan, .

- “ 3y Hon'ble friend Sir Fazulbhoy Qurvimbhoy in his spesoh remarked
that few expested such extensive operations on the frontier with such small -
resuits. I do not think that remark ought to pass unchallenged. 1n the first
place, one oannot judge of tho results till the operations aro conrluded. In
the next place, the rusults are not small if they imply in any way a guarantce
of the lives and property of British subjeots.

“ Perhaps I may be allowed jnst for one moment to draw on my personal
experience, In_the yoars 1899, 1900 and 1901 [ spont over two years on that
wartioular portion of the frontier where tho operations are now in progress.
‘here was thon exactly the same phenomoenon 23 there is now, continual r-:ls
on tho lives and property of Tndisns. The differenco betweon the conditions
then and the conditions now are to-be measured, I think, by the relative
importance of the war of 1897 aund the. great wuu of 1914-18. Gov-
ernmient widertook in vesponse to that the Dblockade of the Mahsud
tribc and certain othor operations. Those operatious were. brought to a
close before the full fruition, tho full advantage of them, could ba obtaived;
unfortunately. 1 think [ may use the word ‘unfortunately ” without impro-

"privty, asit isnow over Lwenty years ago; but the point is that if the operaticas
ars to e sucocasful, 3T they ave lo - have tha result of jrotecting the lives and
propotty of British subjects, the - must be costly operations and thay wniust he
carried out to their full conel.siou ; and T am suwre that svery meriber of this
Council will support Governmnent in wishing not to stint inany way the expen- -
diftwe required tobring thosn operations 60 a euncces:ful dlase. T kunow that
tho general attitudo of the non-offizial members. of this Council can he very
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holpfal to the Goverument or the reverso, and Illo‘ﬁe in this case that it will
be helpfal.

“I am afraid, 8ir, that.T may be porbaps nccused - of what 8ir William
Vincent very bappily dlluded to the other day as ¢ provincial palriotism,’
though, I thiuk, it was hardly an accusation, it was simost & term of praisc;
but I aw quite sure that Hon'ble Memliers who have spoken in this Council
lo-day are actuated by something clse, that is to say, by ITudian patriotism in its
highest sense ; and surely the a(fequn,tc proteotion of the frontier of the coun-
lry is the fivstduty of patriotism. T du not think anyone will deny if.”

‘The Hon'ble Mr, V. J. Patel :--“8ir, T will not detuin the
Council more than  fow minutes vt this later bour. Beforc making a fow
obseyvations on the budget I should like to emphasise one point reised by
my Hon'ble friend, Mr. Barms. It appears from his speech that tho policy
in the matter of the Gold Standard Roservo and of the Paper Curvency Reserva
adopted, not by tho Government of Tudia, but by the Tndin Oflive authorities,
bas involved this country in a loss of Rs. 60 orores . . . .

The Vica-Pregident :-—1 thought the Hon'ble Mr. Sarma eaid
s, 49 crores.”

The Iion’ble Rao Bahadur B. N. Sarma i— It was Rs. 40
crores in the Paper Currency Reserve ; it may be Its. 20 orores iu the Gold
Standard Reserve ; that was what I think T said.”

The Hou'ble Mr, V. J. Patel :—T took down the figures when
Mr. Barma was speaking Rs, 40 crores in the Paper Gurrency Reserve and
Ra. 20 crores in the Gold Btanda:d Reserve ; and he poiated out that tho

. policy was the result of the advice given to the Becrctary of Stato by tho

bankers, the finanoicrs and the experts in England. Healso suggested that
those financiers and ex[})erts and bankers ought to bo held responsible for that
amount. Well, Bir, the loss of Rs. 60 crores—I trcmble really when I think
of it-—to the stirving millions of India is a matter of duep concern nnd great
regret and must be so to the Government of India. They should, therefore,
consider whether some ono should ot really ho held responsiblo for that
loss. "It was pointed out hy Mr. Sarma that in yoars past the Government
of India was againet such a policy and the prople have always protested
against it. If that is 50, why was that policy pursued, and who really is
responsible for this loss of Re. 60 croves to the people of Indin? I submit,
8ir, -that a strong ropresentztion should he wade by the Government of
India whether it is not possible to recoup this enormous loss to the people
of India, it may be, from the £100 millions that we have promised, or
in some other way ; but it is & Jess for which the people of India are not in
any way responsible ; it is a loss Jor which some others are respousible, aud
they must be brought to book. We are absolutely innoacnt, in fact, wo bave
*)rotestod and the Government of India also weie agaiust the polioy. ‘That
reing 80, surely it is unfair that the people of India shoald be made to
guffe; that loss, and I do hope that the Government of India will take early
steps to represent matters to the Scoretary of State.

“ Now, coining lo the Budget, I find that the total estimated revenuo for
tho year 1930-21 is £1348 inillions. Speaking for mysolf T always hold
tho view that any Budget whioh does not tuke note of the pressing probloms
of the day and make nccessary provision to mect them can  nuder no
circumstances be called a salisfactory budget. Now, what are the pressing
prob'oms of the day in India? My Iowhle friend, Mr. Sarwa, has referrod (o
ther,. Thoe fArst is Edueation. We all know very well that in the matler
of cduention only 6 por eent. or 7 per eent. of the people of India are .
literate ; that is the position of literacy in India. Then comes Hanitation.
We know thal as many as  five millions died from influenza in
British Indis during the courss of a few months the year bofore last. We
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were just told by my fricnd, the fon'ble Chaudhuri Ismail Kban, that {wo
ar three bundred thousand peaple dic every year from malariz in Bengal,  Paen
wo bave plaguo, cholera, and other diseases. Sanitation is therefore of vital
importance to the people of Judin. Then you have agrioulturc. Eighty or
more than eighty per cont. of the péople live by agricultare and sgricwltural
labour. The people are poor; so poor, indeed, that wy Llon'ble friernd
Mr., Chandy remarked, and very rightly remarked, tha more than half the
population of India do not kuow what a full meal in a day means.
Agriculture really requires the first attention of the Govermwent.  Then
my Hon'ble friend, Mr. Sucwma, referrred to ihe head of Medical reliof,
which is of cowrse intimately connectod with Sanitation, and also
there js the head Seientific and other Miscellancous Departmeants, .

“ Now let us ses what is tho provision made in the Budget this year out
of this £184 millions taken from tho tax-payer. I find that uader the head
Bducation £5'6 million is allotted, under Medical £1'6 million, under
Sanitation £1'3 million, under Agriculture £1°'3 million, aud under Beiantific
and otbor Miscellaneous Depurtments £ -9 million, Al theso total somewhere
bebween 10 and 11 willion pounds. Out of £134 millious of the tax-payer’s
mouey, my Hon'ble friend the Finance Member's budget provides that 10 1011

million pounds shall be spent on tbe vital necds of tho country, that is, one- _

thirteenth of the lotal. That being so, so far as I am eoncorned, I must
declrre the budget to be entiroly disappointing and unsatisfactory.

“ Now, Bir, this £184'3 million is divided into two: £92-4 million Lelong
to the Iivperial sharo nnd £41+7 million belong {o the Provincial shure. Ouf-
of £0%4 millious of i'ic Imperial shave, £41 millions go to the Military,
£156'2 millions to Railways; then you have got the Political and the
Yoolesiastical Dopartments.  You have also certain interest to be paid on debts
which comes to about £8 millions, and you have also general administration, eto.
So as & mattor of fact, very little is spent for the amelioration of ths condi-
tion of the tax-payor from tho Imperial share. Bir, we have been told by
several Hon’ble Members that this is t).o last hudget under the old régime, and
that probably” from next year the Legisl tive Asscaubly will have wider
opportunities to criticise tho Budget. Iar . sorry I cannot share their view.
Sofar as I could see, next year we will not bo allowed: the right of oriticism
which- we enjoy to-day. For instance, we have {c day critioised the military
expenditure, the political expenditure and several othe: items of expenditure
in the Budget. " Now under the now régime, we shall be entirely at the mesrcy
.of tho Governor Gereral in tlus ruspeet.  As a matter of fact, these items of
expendituro will not Le open Lo discussion ; I mean the items regarding ¢ military’
oxponditure, *political’ and ‘ecolesiastioal’ oxpeuditure and certain fixed
salarics of high-paid officers, interest on debt and similar other .items. Accord-
.ing {0 my calculation about 50 per cont. of the Imperial expendituro will not
bo open to disoussion or oriticism . , .

- 'The Vice-Pregident :—“The Hon’t’s Member must undorstand
that we aro not discussing the Reform Bchome. Wo are disoussing the prin-

ciples of the Budget.”

The How'ble Iir. V. J. Patel :— Lam much cbliged to you, Sir.
Mhis is the last occasion, Sir, when wo have got this cpportanity «if
criticiting the Imperial Budget as a whols, - )

“ Now coming to the military Budget, I join my friends who have
protested against tho huze wxpenditere whi h is proposed. 1f you will look
at the Revised Estimate for 1919-20 you will ses that an tewm of thirty-one
erores js pr . down und-r the head  Miscollaneous Svrvices ' wader the head
¢ Military ', Now, as my HowDla friemd My, Sarma very rightly pointed oud, |
onb of thuse 81 erores, prebably 22 erares aie provided for Gu account of the
Afehan War.  Bul what about the ramaining 9 erores ¥ 27y Hen'ble {riond
usked for details, No details wers supplied to him, ¥ hy should swo not ho
vermittad {o serutinise the various ite 4 of wxpondifure unwder the head
¢ Military * and see if it is rot possible to bring down the total . . .

»

iz
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The Hon'ble Bao Eahadur B. N, Saruwa - ay I rise to
wake a personal - oxplanation, $ir? I do not think I had asked -for any
particoler defails ng the reserves, 1 bad simply esked Lor the military esti-
mates for the various years.”

The Hon'ble Mr. V. J, Patel :—" Thank you. Now, 8ir, the Hon'ble
the ¥inance Member in his Norrative refers us (o the anulogy of Japan, My
Hon'ble {riend Mr. Banerjes Las vory rightly remarked that the conditions of
Japan differ very materially from those of India. Japan is & rich country;
Indin 18 o poor country. Japan is self-governing; wo aronot. Jut may [
nsk ilie Hon'bly'the Financo Member what proportion of the total vovenue of
Japan bears to the military expendituro? Here we sce that out of 92
millions of the fmperial Revenue, 41 millions are proposed to be spent on the
military. That comes to 44 per cent. of the total Imporial share of. the
whole revenues of India. Now I should like to know from the Hon'ble tlte
Finance Mowmber when he refers us to the analogy of Japun, whether in Japau
they spend as much as that on the military ? 1t is no dlc)mht trus that Japan
has probably doubled or trebled -its military expenditure in the courss of the
lnst two or three years. That is all very well. But what proportion does it
bear to the total revenno is the real poit, ' T

“Phere are many other matters, Sir, on which I should like.io jein my
friends who have entercd their protest. Of course, as rezards the coutribution
quastion, I have myself givea notioe of a resolution, and I do not wish at this
stage o enter into any discussion regavding it. But I do most strengly protest
acainst tho sale of the reverse Oouncil Bills. My MHon'’ble friend Bir Fasd-
bhoy has roferred to it in very strong torms indeed, and the opinion in Bombay
is vory clear on the point. : ‘ '

“Then there is the queition of the amelioratios ¢f the condition and the
ray and dprospeofs of the Postal olerks. As some member has very rightly
rewarked. . 'Wo havo been flooded with telegranas and lotters during the courso
of the last ono month and ‘a half, and so far as one could see, taeir grievance
sesms to be not imaginary but real. I submit that, if nothing else can bg_
done, let & committes of officials aund non-officials, s suggested by some of us
be appointed, to go into the wholc question to see if their pay and status cannot
he placed on the same footing as that of the telegraphists. I do not proposs
to enter into the disovssion of the question alluded to by my Hoa'ble friend
Mr. Sasiri regarding the employaent of a1 paricular communily in the
Telegraph Department and tho fuvoured troatment given to them, but I do
strongly vrge that an immediate inyuiry should be made into the whole
matter, otherwise I am afraid there will bs somc trouble. .

““Well, the second point that I would like to invite' tho attention of thé
Council to has refersncy to repressive legislation. In order that we might
begin the ncw era with wmutual goud-will and co-operation, it is nbsolatoly
essential that certain represwsivo measurcs must disappcar from the Statute-
Look and ocitain others . . .

The Vice-Presidant :-—‘ Will the Hon'ble Member. explain what
this Las todo with the principles of the Budget. Refereaces to repres-
sivo legislation do not appear to have any bearing on the principles of tho
Badget.” ' ' .

The HMon'ble Mr, V. J. Patel :-—Sir, I proposo that a prov ision
should b mado for the appointment of a committee 10 examine all the Btabuics
of a wepressive nafure 7. | '

The Vice-Pregident :—* Again, Imust ask tho Hon'ble Momber
to say what connection that has got with the principles of the Budget,”

Pk Hon'ble i, V. J, Patel :-—“Because there is no provizion
made in the Badget. 1f you will permit me I will speak, oflicrwisze I will
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not  What Lsay is that provision should be mwvle in tue budge for the
appointment of a odmumittee to'go into tho quostion whother certain rupres-
sive laws should not be . . . .

TLe Vice-Fresidens - I must rule that out of order.”

The Hon'ble M. V., 5. Patel:- - Vecy well, Bir. Then, Sir, T
ugxt como tothy move of the (overnment of Indin to Simla. I strocgly
protest against any exponditurc in the Budget on that score, and I protost also
ngainst the provision wade for building operations in Simla. Public opinion .
is very slrong, Bir, on these questions, and the sooner we dispensa with the
S]i.x;‘)la cxodus business the betier for the Govornment of India and the people
alie,

“ Similarly, with regard to tho huge inoreases in tho-pay, peusions and
allowances of certain high paid oflicials, I think we should bave heen given
an opportunity of discnesing in this Council the pros and ocong befors the.
Government of India finally settlad the quostion. I do strongly feél that any
inorement at this juncturo is certainly unjustifiabls, hut now that the provision
is innde, thero it is, it is o seitled fact and we oan cnly enter our protest.”

The Hon'ble I v, W. M, Hailey :—“8ir, the disoussion fo-dny has 7-31 ».x,

taken a wide range and Honourable Members will, pezhaps, forgive meit I do not
try to follow each and every one of the speechies Liiav have been made on the subjent
of tho Budget. I could not in the timeat iy disposal deal with subjeats sofar -
apart as makivg the conversion of tho Mercantile Marive juto Navy Boats ; or
tgat hardy acnual which the Hon'ble Mr, Ayyavgar has again brought before
the Council regarding the temple savings in Madras; and I hope I may be
cxoused from dealing with the question of the Simla exodve. Dut, 8ir, if I do
not touch on sach and every topic, I hop» Hon’ble Members will not feel that
I do not appreciatc’ hifhly ‘both the oriticisms and the advice which havo
becn given us to-day. Ithink I may say with porfeot justico that the oriti-:
cisnia areoften cven more helpful than the adviceifsclf, 11ill, however, endeay-
cur to go through some of the main topics that bave been discussed. I shink first .
of all that a complaint was r.ised against this Budget—nob a general complaint,
but- one which I identify with the names of the Hon'ble Mr. Chanda,
the Hon'ble Pandit Malaviya and Mr. Patel, on the ground that so fer from show-
ing a reduction in expenditure, it shows an, increase in expenditure, both Olvil
and Military. Now, 8ir, our reverucs are growing and I do not think it
possible that with rcvenues growing, with inoreased demands for x(!,he expan-
sion of our services in every divectio:, wo should be able to avoid an increase
in civil expenditure. I know it has becn represented to-day that a large part
of that inoreased oxpendituro i: due fo incieases in the pay, pensions and
allowvances of the Imperial Services. A large parh of it, or oo part of it at
all events, is duo to that onuso; bul a great pawt of it is also due to the
increase in pay of the subordinate services. T think, perhajs, bardly a day
passes poy when my table is not flooded with erses in which the Tocal Govern-
ments ask nrgeally and jnsistently for large sums for the increass of pay of
subordinate servicos,  Prices have increased 211 over in India; the pinch is
felt soverely, and if we ara to avoid dissontont and its resulfant inefficiancy

 we cannot avoid these increascs. -

“Phen, Sir, o seocond crilicism was ruised {hat the Pudgetis a dis-
appointing one—I do not mipd the word—Lecanso it provides msufficiently
for the resl nceds of the people. With that critici-m T i'entily the rames of
Mr, Sarma and Mr. Tatel. Tt is said, fur instanco, that the sums provided for
Rducation arnd Sanitation are altogethor insufficient.  Now, 8ir, my functiony .

'Ths Hon’ble %ao Bahadur B. M. Sarme:—' Bir, I was
roviewing tho general sesults sinoe the commencement of thy war that ealy six
cr soven nrores had been spent out of saventy-six eieres in increased rveuye:.,
I was rot referring ' the particular Bud:ret of 1920-21.”
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The Vico-President:—“Tho Hon'ble Mewler does nob support
Mr, Pate].”

The Hon'ble HMy. V. J. Patel:—"1 do not wmind standing

alone, 8ir.”

The HMon'ble Bir. W. M. Hailey:—* My point is, Bir, that my
functions are not the indication or modifieation of a policy, but the prepuration
of a Budget. This has two parts, the Tmperial avd Provincial. T take it
‘the complaint is not against the provision which is' made in the Twperial
partion of the Budgst, Dut against the Provincial portion.of the Budget. Here,
of course, we only insert those amounts which the Local Qovernmonts them-
sclves propose to spend and, I think, the Hon'ble Mr. S8arma renognises that
we huve to look forward to n new order of (hings, in which Joenl Goverhments
will be respongible for financing the services which they themselves administer.
‘Looking forward to that new order of things we know, I take it that Ar, Patel
must know, when he says provision for Edueation is insufficient, that we
canuet place in the Budget large doles to Local Ctovernments for these pui-
poses, I thivk he wmiust recognise that this would be against the spirit of our
néw financial arrangements. - : '

T .would like, however, to give the Council a few fizures as to what we
have done in regard to those two important services to the community, Bduca.
tion and Banitation. I am not going to argue hore the question whether onr
policy in the past has been sufficiently liberal or not. Iam speukingh purely
on the guestion as it affects this Budget, and would _like to bring the exact

- figures to the aitention cf the Council. In 1916-17 the figures for Education
(including provision for expenditure under the head of Public Works) woro four
crores eighty lakbs. In 1017-18, fivo orores twenty-three lakhs; in 1918-10
six crores soven- lakha. The revisod figure for 1919-20 provides for sevon orores
fiftcen lakhe and the Budget for the ooming year provides for eight crores
eighty-one lakhs. This' shows, I think, a very consistent increaso.

 “The figuresin regard to Banitation for the same period nre eizhty-one lakhs
“in 1916-17, ninely-four £akhs in 1917-18, one crore two lakha in 1916-19. The
revised figure for 1819-20 is onv croro forly-five lakhs, fhd for the Budget two
crorcs elevon lakhs. Thero is, therefore, a progressive increaso in the expendi,
turg under (his head also.

* The Hon'ble Mr. Sarma furiher thought that the Budget siwould havo

. shown some reducltion under another head, numely, political expenditure,

In this connection I morely wish to sfford the information for which he asked

in regard to Persin; be thought that we should at all evests sharo the

expenditure on Persin. ~We do so.- 'Where is a cousiderable amouat of

exponditure in regard to Yersia entitely borne by Bis Majesly’s Covern-
ment : the remainder is shared belween us. -

“1 come now {0 awother question which frequontly looms large in
theso discussions, I mean the claim for redvotion of taxation, 1 think the
position as put forward in this Budget Las been gonerally acoepted as not
unvoasonublo, and I have baot one criticism (o notice, that of the Flon'ble
#r. Reddi; who suggested that we should red:ce the taxation on salt. [
ain ot clear that the reductions we bave previously made in the taxation
. of salt have always reached tha people e intended to benelit; hnt be
that as it xoey, I think I au: right in ohjeetivg to his proposition in the
particular form in which he puat it forward. Ho suggestol that wo showld
reduce the taxation on salt by upproximatcly a ororo, and that we should (uiso
our Joan by the same amount. Novw, .Bir, there is a great diffevence hetwoen
redusing taxation ‘and taising a loan. I do not think that I neod olaborate
that point; they age not alfernatives in any sonso of the word.”
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“I come now o a wore important head, the head of military expanditire,
T am, I think, corrcet in suying, thai the proposals in the Bndget received
support frow: the Mon'ble Mir Asad AL, the Ifon'ble Raja Bir Rampal
Singh, and [rom the TIon'ble Mr, Reddi; but they have been™ eriticised, aud
orivicised strongly, in otber directions, The Hon'ble Maharaja of Kasim
‘Bagzar, Bir Fazu\bhoy Ourrimbhoy, Mr. Banerjes, Sir Gangadhar Chitoavis,
the Hon'.le Pundit, 3r. Patel, Mr. Sarina, all criticised the provision
which we have made under this head, I tried in my Financial State-
_mont to explain, s fully as possible, what were the components of {hat
expendibure. I venlured ovn -a prophesy (and in doing so ¥ scem to have
caustd a good deal of apprehension to somc members of this Couneil)
that it would be, perhaps, impossible for us ever to reduce our expenditire to
tle pre-war lovel. Ishould prefer, however, bere morely to deel with the
expenditure immediately beforo us, the expenditure for the coming yeer,  Now,
8ir, tho coming year 1s an interim period ; we bave not yet got clear of the
aftermutly of the great war itself ; and we have nct yot fivished with war-like
operations ou the frontice. It has been & work of the greatest difficulty to-
framo an accurale estimate, or to get any clear sight at all, of the standard of
exponditure necessery in the eoming twelve months, There are impozlant ques-
tions of policy involved which we cannot solve nutil we have veevived tha roport
of Lord Fsher's Comrmission ; but apart from queslions of policy, there has been
a baffling ..nd complicated mass of details. to consider hefore we could get to
«rips with tho financial sido of the question as represenied in figures, - Uhsye to
acknowledge the very great assistanco that we reocivod [rora the Army in this
respeet, the wholo-hearted endeavoursmade by the officers under the direction of
His Kxcolloney the Comunander-in-Chief to explire every source of econoiny, to
reduce personnel wherever it wa: possible, to make provision iu the lowest
torrs compatible with safely. I have heard criticisms to-day that the method
we adopted in drawing np our anticipations of Lhe expendituve for the coming
. year vas the wrong onc; that wa ought to have invited some of the on'ble
‘Membors of this Council to join us in our deliberations. Sir, the reason
why & sub-committee of tho Executive Council was appointed to go into the .
question of military expendituro was simply this. Wo were faced some time
in October by the neoessity for providing lnr_%ovsums of money in excess of the
Budget provision. Ordinarily this would bave been considerad in wy Departuant,
and would havo then gono as a general quéstion belore'the Txeoutivo Council.
Instead of that procedure boing adopted, certuin Aombers of the Kxceutive
. Council were askod to go fully into' every detail. It was an adminisirative
matier of great urgeney; v was ot & question for a commitice of in-
quiry or a oommission. It was i these oirour stances that that inquiry
was undertake::, and I mysolf would like to fecl that the - Oouncil appreciated
the labours of those mombers of that sub-comumittes who underlook that
task in addition {o their ordinary work at a time of greid pressure in
other respeels. - Mr. Sarma, in dealing with military.espenditurs complained
_of tha lack of information on certain points. I hsve here in my hand .
statement - whish T have Liad drawn up this aftornoon which will give him the
fullest information in regard to the points to which he particularly referred,
nemely, ‘tho increaso in the cxpenditure in the supply of transport (which {
find is mainly duo 'n expenditure on frec rations .to the Indian woops), the
components of the item Miscoll: wsous, (which are very largely the cogtribution
‘to His Majesty's Governmen! and the exponditure on the Alghen war), and.
suine analysis of the inercased cost of conveyance by rail. Wheso Bgures are
ontirely ab his disposal.  He mentioned on= point in whioh U should like to
corsoeh bim. He suugested thab the reserve should bo a reserve of Indian
officers.  Tha reservs vofvread to in our figures is a reservo of Indian froops,
and does not refer to offico:s ab all.  Sir, I do not think we have over-csi’ iatel
c-ir aililary ex penditore ; it is no fanlt of our: that ev ry item of that cxpun-
ditare-~pay, pensions, wquipment, buildings—is infinitely mors costly thau ia
the pre-war period. Nordol think that it was possible nl this stage, in dealiny
~with the estimales for the coming yoar, for us to have taken acconud of the
alternatives which some of the Jlou'ble Members have placed hefore ps,
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Thero may bo o great {olure for the cwmployment of Indian territorie! Lronps ;
there may be & great future for the more exteneivé uso of Indian officers,
althongh [ donot 1.cysclf see that thoy would he in any way cheaper than.
British offigeps. 'There may be st reduotion, perhaps, in tho future owing to the
operation of the League of Nations, . But, Bir, we had to deal wity the palpable
and iusistent needs of the immodiato futuro; wo counld not await the devolop-
ment of plans for radieal alterations in the Army; wa certainly oould not roly,
on any supposition that onr frienda soross the fronticr wonld join the League of
Nationa or would obey ite dictates. Lot me give, for the infortaation of the
Couucil, a short summary which will show exactly what the inorease in our
military oxpenditure bas been proportionately to fhe general invome of thy
country. In 1920-21, the military expenditure is budgetted at 806 per cent. of
the total oxperditure of India, that is to say Imperial and I'rovincial, In 1890-
91 it was 81 8 per cont , in 1803-06 it was 31'3 per cent, Ido not think, Sir;
that that shows any great or unreasonable incraase over the previous proportion
of expenditi:re on the Army. )

“J oowo now to anothor head, which has evoked critioism to-day; I
mean that of railways. There has boen, [ think, a general recognition that
lsrge railway expsnditure, porhaps inoressed railway expenditure, is nocessary.
As my Don'ble friend, Mr. Bastri, put it, we now rogard the railways o* India
nob as a white elephaut, But as an asset.

“There have, however, beon oriticisis that the heavy expenditure under-
teken Jast year has not resulted in any incromse of comfort, and that the
improvewents which Hon'ble Membors had looked . for liave not so far been
effected. I think there is only one cure for that, Sir, and that is more experdi-
ture. Bub I wish to deal in particular with two poiuts raised by my Hon'ble
friond, Mr. Cram. Iio referrod, in tho first place, to the special reserve of 20
millions and asked what had beoowmo of that speoial reserve. I have taken the
appostunity of looking up ihe procesdings of Council in regard to that reserve.
I fiud that it was decided to invest 20 millions in Home Troasury Bills in order
to provide for the linbilities ‘ which in one way or another would come upon us
shortly after the war is over.! Therc was, Sir, no guarantes that that would be -
applied entirely to railways; nor was thore any guarantee that that sum would
bé in addition to tho ordinary railway programme. I think at the time, perbaps,
some Hon’ble Mémbers hoped that it might be so, but that position was: not
accepted by the Hon'ble 8ir William Meyer cither implicitly or explicitly.
The 20 millions have now boon cxpendod ; they went to inorease tha Scciaiary
of State’s ¢rdinary ways and means balances ; it was by half of that 20 millions
that the large sums which we have been able to devoto to railway capital
expenditure of the last two yéars have been financed ; and, if that 20 willions -
had not becn available, we should either have had fo curtail cur programme
or to increase our short-term borrowinys.

“ The Hon'ble Mr. Crum further asked why reilways should not enjoy the
entire advantege of the profits which they wake over and above the interest due
the oapital na which they are financed. ‘There bavo, it is true, bben of late years

wofits, substantial profits, aftor paying for all interest charges; they have varied

from -€0 in 1913-15 to about 2:56 per cont. in 1918-19, Bat, 8ir, I thiuk that

the Ilon'blc Mr, Sastri has givon a complete answer to the Hon’ble Mr. Crum-
on- that point. iailways woro in debit in the past; it is only of rocont years

that tl-2y have for some years heen a source of profit to India. Tt is by no

means certain if, owing to the increase in working expenses, owing possibly to

the increase:l prices ab which we shall hinve to raise our capital, they will be an

cquel source of profibin the future, At all e uls, I, for nne, would at present -
deprecato setting by avy dofinite sum out-of the prolits of railways for expen-

diturc on railways. I think the real inah is, whothor tho sum wo set by ycar

alter year i3 adequate and can he profitably «xpended by the Railway DBoard.

«{ fear, 8ir, thal-I am gelaying the Council: I will, therefore, omit any
reference to some of the otiier mejor questions which hove been raised, suoh e
the provinoial eontributions, and will corao at once to what is, perhaps, in many
_way# ono of the most impoitant, parte of the Budgof, namely, the question
of oxchange. 1 shall delay Uouncil for & few minutcs on this question: T
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.-x.ﬂemptw.‘..—-.l' do net know with what sucsess—{o expluin the pusition of
. Governmeut fully on (his question in my Financ'sl Statement. ‘Chero have
boen savere ariticisms lovied to-day aguinst our exchunge policy. Now, I _shall
separato those crilisisms into !wo parls, becanse with one part T can deal
hriefly to-day and with (he other part, I think it would he wore advantageous
it I were to deal subsequently. Critieisms lovied against the exchangd policy as
a whole, the policy that is of tho OQurrency Committeo, ocoupicd a smulle: part
of the discussion Lo-day than criticisms against the policy of issning Revirso
Councils. I regard the latter. largely as part of tho meci:anism of carrying
out the policy of tho Currency Commillgs. = We bave a Resolution coming cn
lo-morrow on the subjeet, and, I think, it would bo perhajis more convenient
in many ways if [ made a fuller statement on that sibject in dealing with
the Resolution. T only desivo for the moment to deprecate the sugges-
tion made {oday that onr Roverse Council policy has bLeen dictated by
consideration for privato individuals, and to say that it. wonld be wrong if
this Oouncil were {o accept the suggestion that India has lost or isnow losing
(0 ororcs of rupees on ‘account of that policy. I shall deal with the subject
at greater length to-morrow, and I merely rolurn here now to deal vory
briefly with the criticisios as a whole on our adoption of the policy
advocated in the Currency Committee’s Report. Sir, that policy invelved the
linking up of the rupec to gold and it involved the linkiug up of the rupce to
gold at what soma critios considercd a high figure, namely, two shillings. Now
{ had hoped that I should receive here from the Council some construetive
suggestion as to whether the policy as a whole'was likely fo prove detrimontal
to India, whether it was likely to upsel the balance «* ftrade, aud whetber, if
it was likely to bo detrimental, we could immediat ely adopt anvther and more
beneficial policy. The Hon’hle 8ir Fazulbhoy Ourrimbhoi beliaved thai tho
policy of what 1 may call high vxchange is detrimental ; be belioved that it is
detrimental both from the import and the export point of view. But, 8ir, on
this point my Hon'blo friend Mr. Crum was not prepuored to agreo with him; on
this cardinal point therofore we have liad to-day & decided diffefence of opinion.
The Houw'ble Sir Fazulbhoy Currimbhoy believes that & high exchange will
kill oxport trade. The Hon'ble Mr. Crum, if I understand him rightly,
thinks tbat, sofar, 8 high exchange has not proved detrimefial to export
trade andisin future not likely to prove detrimontal in that respest. , But
-what alternative was saggested ‘to s to the policy of the Uuarrency Com-
witteo? The Hon'hle 8ir Gangadhar Chitnavis would go rightback to the
timos before 1890 ; he would not Jink the rupeo to gold; ho would net, I think,
link the rupee to anything; he would simply open the Mints again and leave
the rupes to follow its ¢wn course. The Hon'ble Sir Fazulblioy Ourrimbhoy,
if I havo his formnla aright, would return to tf;a 18. 4d. rupce, and he would do
g0 by gr:dual stages without debasing the currency.

“The Ilon’ble gor' leman is interested in ¢ommerco ; he i3 a practical man.
1t would have assisted us heve if ho could havo esplainod the stepy which he
would have takon for that purpose ; it would have assisted us il ha conld l}:i\»'c
“own how i5 was possible to bavo & ls. 4d. rupee and yet mainiain our silver
currenoy ; it would have assisied us if he could have shown how ib was
possiblo to do that without leading to inconvertibility ot a very early date,

“1 must conclnde, Sir, withn fow and a vory few general rem:rks.
The Budget has been 2 difficult one to propare, because it depends largoly on
an ancectain factor, the gain from exchange; and it is for that reason that J
wish to make it clear that if wo do realise our surplus it will only have heen

- yealised by tho operations of that somewhat indeterminato factor. I wish
fusther to make it clear that if it is so realiscd, it would not, in wy opinioi,
be available, and chonld not be regarded as availaile, for ordinary vovonue
~xpenditure,  'We bave overdrawn at the hank, and it is our duty to r--adjust
¢v over-drawing a3 foon gs possible.  We can only do that by » gradusl
preceas of consirving cur resonroes and expending any sutp!ug Wo Liy 'x'cuhuc
Fuov the purpose of roducing our temporary loans and our floating lmbml:u:.:.‘

‘1. will be uagracious of rg, Six, i 7 were to conolude withoul thanking

those mem ers of Cownoil who have found somoe merit u this budges. TIf L
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accept that appreciation, it is net for mysoli; it i3 for theso of my frieads
aud colleagnes who have worked wiih e, Thore sare soue of thomn bevo
in Council, and their names are known both to tha merabern of Couneil and o
the public; there ave others, not lems I lope 3:y jriends and colleagues
Lecausy they are ot in Counvil and their names are nol known to the publie.
The let of pmblio servants is vot always an easy one, and their path js not
always smooth ; «nd if Govermment sorvants belouging to any class or grade of
our  services k ow that Inain’s publio wcn feel any appreciation of their
work and find that it has not be-nin vain, then such appreciation iz ivdoed
weloome to ther.”

The Vice-i'resident t~+ The Council will rosuwe the second stago
of the discussion at 11 ¢*olock to-morrow.”
'I'he Council then adjourned till Tugsday, the 9th March at 11 o’cluck.

A, P. MUDDIMAN,
Secrelary to the Coverament of Indin,
‘ Legislative Depariment.

Drimr:
The 20tk Marck, 1920.

BGPS Dalli, 438 [ D—30-3-20—~70.
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